2087 Food, Situation

{Shri L, N, Mishra.]

2. It has been represented to Gov-
ernment that, besides depreciation
allowance, the deduction for deve-
lopment rebate should also be grant-
ed in respect of such assets with re-
ference to their capital cost as writ-
ten-up by the amount of the addi-
tional rupee liability. = Government
have given careful thought to these
representations, but are not convinc-
ed of the justification of allowing
development rebate with reference to
the additional rupee liability. This
is in view of the fact that develop-
ment rebaie is a deduction which is
allowed, under the present law, once
and for all, for the year in which the
asset is installed or is first put to use,
with reference to the actual cost of
the asset to the assessee in that year,
and not with reference to the addi-
tional cost which may be incurred by
him subsequently due to certain
developments, such as devaluation.
Government see no reason to make a
departure from this principle, and
allow development rebate on the en-
hanced cost of the assets.

3. There are also instances where
capital assets other than plant and
machinery, such as equipment for
scientific research or for promoting
tamily planning, patent rights and
copyrights, ete.,, were acquired from
abroad prior to the date of devalua-
tion on deferred payment terms or
against foreign loans. The Income-
tax Act does not provide for the
grant of depreciation allowance in
respect of such assets, but permits the
capital cost thereof to be amortised
against profits over a specified period
of years. In such cases also, it is
proposed to allow the original capital
cost to be written-up by the amount
af the additional rupee liability for
the purpose of amortisation,

4., Where a capital asset is sold or
transferred by a taxpayer to another
person, the capital gain or loss arising
therefrom is computed, under the pro-
visions of the Income-tax Act, with
reference to the original capital cost
of the asset to the taxpayer. It is pro-
Dposed to permit the original cost of the
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agset in such cases to be written-up
by the amount of the additional rupee
liability which the taxpayer might
have incurred in consequence of de-
valuation, for the purpose of comput-
ing capital gains or losses.

5. The legislation which Govern-
ment propose to sponsor will cover
all these matters.

6. I hope that the measures which
I have outlined before this House will
go a long way in relieving industry
of the burden which has been placed
on it by increasing its rupee liabilities
on account of devaluation.

MOTION RE FOOD SITUATION IN
THE COUNTRY—contd.
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fau @g ®a IR fF SO ¥ uF
THFE § AT §ITAR gF AR i
¥ zadr gf A fegea@ ¥ aF Wy
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[ =T ez wAY]
wa ¥ faar 3T aod § wawt §
& o) 91e ¥ w5t T F 50 79,
80 WA WEW UF UFE ¥ qar fFw )
¥ focga wwmar § 5 o qumam @
S @R A WA ¥ F G R,
WY W9 & HT W & T qfearae
AFTE R I8 wfRad =9 avg
¥ femm g fox o § =8 faF
gr & SAs gwa A war &
femr & fr 53 fafews a7 & g
79 fafema =1 & 77 A w1 9EER
¥ AR L AT FAR U AEESA
e =fge off Qar aqr aEr gwn |
% Wi a7 & fF SR T fad s
fem fe Y B¢ feam € 9% 9
WET G R qHE AF FA F
fou wgd ARy @ 9! 9 AIE &
STe | JTY 3@ fF qafast gw ag
AW 5 wET AN TIAATET FW
IR 2T F AmAaes frar Gawr
Ig A% W Al | "W QU
FIE 4TI 20 T € & SYIRT AINIT
G [WAT | WR 99T ¥ 50 19U
ey farar g ar eo ¥ W@ ¥ {59
SN AT A S A S WG 4 Ad
§ T ¥ 92 §2 938e ST @ &7
9T 1 zEw WEY 38 g fR ogTw
s o faepw @ud A€ 1 ST
2T wt JoAaEy F@ F  fraw
#¥ 7T FT il [T AT F sfmT
T AT GRT A ATGATRS FLA HIT
AMARS  FE gD TGS F S
A& yuar i S AT W AT @
g Sfem saFrga ag & 5 STy
g Tar A8 5 qwg & fomar s
AR A AR & IIACE AT A AT AT
W 9 &Y 3] B | 99 § &N
eor Ear § afFT #a g ¥ A
g1 gW O F faw agt F @ awy
g »@r 15w @ O] agr 3 iy

[ RAJYA SABHA ]

|

in the country 21.8

FIET AU G GHA K TZIHIAT I 9%
arad ug & o fawddwiz 31 faae

FAINF THIT TR AT F AR
w2l fF | w@ g AR R § AR
qg 9T 9 T FT [T FIA & v 79
s g ) aears @ fau g
fr 7% 9T 33 & 6 g gE &
CIES GO C S SC L R I i
¢ @7 F R fFdr gas #7 g9
qgdr § @1 SuF g9 24 v ¥ WY

AT 1 A T A FogEr T
A1 T & | TR O iR &1
TAGH TEE | TE AT g T4 qXg

¥ T W F AET FHEAT A g
ol § W W & 1 ot zafae
& Ta g fr ger & SEaw W
g 99 O FTH T g1 fear FAT
sl § 1 @R W= g
T AT B[ FT FIAAT GOSN HW
WAATET T F FAT 3¢ & qGT
FE | ATTATSS T FST FT FL ST
fF eRfFrmaqgaTagr g1 ar
TeAT TETFE, GIETX A€ T2 4

WA ¥ fog a8 ¥ 7 aww
aeT AT & 3% ARr & 0 T §HAT
F AT & Y AT AW T AT 3fear @
SY 91 I9% faU & W SswEr Fir
gEATAY ST WWEX A9 | gISw &
ar & IEar @ JfFT I Fy ay
Tal gt At 1 W) A g fr av
yIA dg gEa M g s F gara
I U UF G & A WIATE grntE
7g FE 3 6 3R AW #1 axdd,
FAR AR FT 9N, gAW AF &
qREET, FAIY  VEH &1 GRESS
aar 9 H T AT A A g
gt § gwasr § f& gard A
gqAT AZT Y1 A A FEAT SFAT
g fF w@  owEw 9 gara gale
2t W & 99H w10 9% & g
gy faedAsE § 1 AT @R
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[ 21 NOV. 1966 ]

in the country 2110

gt fawdaeie § @ 9% faq d@w | V3 @ww g A @@ AR wIoAd

g1 & ot g fee @ swar
§ o fufaee st a9 faan aar
g fF fog o953 €9 Y I€%@ Y ]
IH FFT Al (AT § | T AFIE
¥ ogexg g ar 993§ 91 #) FE
ag qFam g &1 T @7 § |dr
g ST}, aF Fal aFHH gET &
T T FEATSAT FY 2, TE G
Atz zfoioe #Y € fom a9 qrAt
Hifgu 99 997 FAT § qET TR gT
2R o9 9@ g™ &y gEw@ TE
& S T T AT AgE G T TAGqT
g1 @ F wwaa g fsaem wgifs
HIFTL T JTF ST €419 2 |

7T TR R FEZF H I
B TARIWH e T FTH THAH
g AR 759 & Fg FW & @
U FT FIforw qE A )
ug Fgd & fF Tuy g fF U amem ar

ag 4 qg AT | qer IS AN TS
& Y § AfFT 78 g F ol et

T ¥ faq ag qe ww G d F
IR T FTH F AFEAT FL &
faq amraar @ e gl afe agt

oe fed ag At & F & OF T

Foag AT g @ I TR TR |
3 g g a1 a8 #ed § fr e
FRO I GAT HIT AL T FW T
gar 1 f A g agr A T
g ar arfewi it awig & 1 i@ R0
IERT WO AHA T@AT AT | Z9h
fag @7 =% feRe @11 e fog
a1 fepe agt A1 S| &1 Ade
gz g fF wma A w9 S 9 gw aee
g fF oot agAl WAl & owde w3
fF a0 AT TF WT BIEF | W
AT AT & e &) R et
W A AN A g a9 A @l
T AT H1S 29 ¥ _ET g AT TIH

LRI

g | St agA-aTg AT A @y ad
% fag swwr T W § gow
FET | F=W , WO FEN fF @
fafearesr Fr SwT W g WS
gaE W 3T 9w | A Wit &
F AT ok @1 # Awe-
ATET FT WX TS iy AT v
TRTY R qgF IS a9 § ag FeAr
et R g wml uh O A
e wF O o @ faH i wga
qeqr 2, 7 &5 gEr A@T g, T WEe
qGT ATAS 347 & 487 T8 &_T AT Gav
A A ¥ F0St e wwfani
gursar & #ga € el W Ee
ST qE fFaT § & a@ ¥ 8w
el & fag = € i qmn
AT few dg1 & A7 Fifow @
g iR ferds & fou w0 ©
TR FW O i w9 o oA F
fog znd e o 5 e W AT @
wofaar e g2 ) § wear § 7
TH WiE "odl T8 @ AT o
aafaal @ § a8 w9 W @ § "/
W ITH! qBAT & (IS Gl &
F § S AL WOHl @MW AT §
e @y feg & Toenw g, fea
g, o g, F1% 2 S U™ 9IeR}
9gAT W% A1 Srg AAT g 2 qF G
TG g1 31 fAde § ag w1 gmvee
T FT FFRT & AR WH gT AV
Fag @Y & AR ag @it |3 T g
afer TEY aEfad Ay § @Y ared
/A E 1 W TF TR wR § S
Tl Fgd Ae| TSI, IFT TEAHE T B
Tao e AT 1w wr g
g S WOl § |EET W GREEY
FYT A AR g g AT | PN
TG s f Aey STy, ST o
A 7% AN E T d a9 sz
W g wfew 9y wedge %«
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[ mega Y]

® WYY FT qGT T g W R o
fagey 1 s &Y & WA feEmr
gl AW g A ae]
aw O §, T A g 8
@ # ag ave g o o @ o
g freer gagmw age feaar
gal 3@ AW FT X @ T &
THET W A A9 & wEe § &
FUGE IOHT FAT fgEaT W 39 919
A TG D T FO & HHAT g |
Sy oo w3 37 wefadl &t F1g
fFar ST &% AR IAFT TS FATH
3w ¥ae gy el W foar e ar ®
wwsaT § 6 aer wver gem

sfEs ¥ § a3 oew § aw fafaes
e ¥ o F&N fF ag 3@ qifesr
) T FUF T F AT AT
N I HR TR HT AT 9069
Tg d@ A we 1 frw o 30 A9
TR 4% dfier F  faY T9% 99 TiEw}
FWE qA ST I THT F B
¥ mw feddoew #%, sad
ferrg @1 & AR Sw1 5§ g
F AT AT TH FTeF q040 F2 99 fF
TR TF ¥ Ay Tiieade &
@i ¢ f5 g fefaad 34 § ag =<
¥ fiyer SmaT § 9T 99T SATET @ A
I ogar § T F wHES ¥ Afww
AT T @ FLAT T T FH 909 7@
AT TH & S qEER WwedT T SgrEr &
oK oge & fF I9F 9T T qgw
T | IAH! IAAT & Tedm I R0
fomar T sy wge fear & av
§ gumar § % wad 9w @@ ww
WY A W qFAT § W ARF STH
T F TEW g WE H HEA g
araTg) A fF W I g
s frgw e e @9 I I W
SATET @9 & | W gfar v S fede
FT qTHAT § 9g TN SO T g R

[ RAJYA SABHA 1}

in the country 2112

TF qTF  9EAT grESed I
U W AR I & F wEm
¥ WER W WX gESN 99 F T
A | B W e g afe
FAST AT @9 FF 3T agh a
Nl AR BB @ BNl X
T IHFT WEFEAT FOT foad I g9y
g AT SRl qiFd HIE g !
A awA § g A fE @ aw
AT AW@T AL T 9T AT AV
AT ST AR R g a9y ameeal &
qTg a8 Sk &7 gl Ar Az #Y g =W
A g, W] e @ wee Ay o
T AT QU qIeEF s WX fohe
FAW R FAT G TR A
AT qAlE FQ E dg A HL 1 AW,
9 AW & &5 fodw & a9z fraey
TN gE FOST WA AT AN TR
# S AT ST J OF G FT HEET
qr fedm &1 o g @ fiee fodw
F &9 A T FLAR gfowea X g
F WY ¥ SITET qEe § |

U Tg ST UL IR § Fg FATqEr
2 9% fame & 30 & Y wRr gun
g HIT ag wraar § #ran g B gay v

. @A H W E | AfET 37 fewmar s

& AT WA | F ICE AC | {SA
§ ooET Fgd qiEar #31 F@ § W
WF  Wd W OAER ¥ e
FA@E i sw fgeia & @or ag o1
T

TR ¥ I W@ g
feei 2 & agemar @ 2 o

Tg AT A FAT AEH | AT AT TF
Bis At =gl 1 & oA A w@r
@ Sfian ey § @ e 98 1
T TS & | 98 AT 9H qH AE
mafa 7E & 519 7} arieqi F7 Fow
TG ML A IR Shawr & wfed
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FUG B o & =Ifg@ | 99 F 78
et § 5 SO ar g e 3
§ | €Y oawe oaw ¥ A S A A
afer 2w ¥ fea ¥ Fod 73 efefem
T wfefew 3w a @ ) foawr
TR T AN | 399 Jgax & fF iy
g T@aUw F1 5 9 g7 w17 WaT
qrfert 1" SR 98 S FT I TANH
? 39 99F) BT FIIT & AOA FL
MR AmEArdTE &1 ar STRTW,
A wix sfaimm &1 F 1 9Fg
4%~ |

THE DEPUTY CHAIRMAN: There
are 22 na'nes on my list. The House
will have to sit through the lunch
hour and I may also request that

those who''e names are here may also
be present in the House. Mr. Yajee.

=t iy amn (fagrR) : Asw
fegdt Sw7dw wERar oW, ...

st @t g0 @At (afdy
drer) ¢ R ¥ e |

st ANy At 0 HUS ¥ oI
A | AYFT ATAT AT & |

WRRAl TS 9, §@ WK 06 o9
Hear v alg & W fergeam & @
FHET TG & WATag AT AT Y g
TN IS I WRWi §, UeAl § S
gar agT 91 IaY feafa gur & ot fe
g ot T afdfefg sramar T o
wr &1 & @ #fy davew F1 g=T”
g foF Svgia i AT <9 @ & oy afk-
feafq dar g2 Sor wvweE a9
o7 #Y AT ITH FIHMET gE W
AR WGl R q@ q1g | afeT 5w
| qE D A9E § A GG A q9g
g FI AR AN H, AV ¥,
fagu & ok g IO fag & aiw
faei # a1 AWM WY gEHRT FEA
gAY I T GH &Y TS | AU & WY

[ 21 NOV. 1966 ]

in the eountry 3114

T /A g 75 AR faqw § o dar
g g MR AT F g TR g |
aifr S fae & oY far & 3 25
AT CFS THIT § A% & AT FHqer Y
IHFT UHIH gV AW g T ) 59
HM-gTY A1g & a1a (B afiqw fagrx
¥, o fage # < gaT g 9w g@ Ay
I9g & wror qy aifeafa § fr aw &
T fage Y I wHa & S9EHT wedy
wiree wRag o g1 41 "R | T8
9 9 @A g1 TE A WA F\A
Ht 9 ATt T8 § WifH S qa T
g AR 5§ w5 fewd 4
saEAT AE! & | Q1 gafed o ag feafq
2 5 3w o o fage & 7 w=
fage ¥ q@r 9g mr § /i sw}
YW ¥, Ay 3@ {, AT H, 79
qfeslt dame & o) &, Toeaw ¥
ot & s oo § ¥ q@ A 79
¥ FIE TR T §; wA A L
o gae fage & oy Qe ofcfeafa
g d=m, W9 S € fF SR owRw
F 9% gAR (g #1 TSy 90 @ ey
§-weai-amai €@ g fergRan #i-
At sAEET IEE 5 FUT 10 AT
TARSE sFAT 109@ H AT 4
FUT 76 AG 30 AT AW & % fag
FaR o5 §&Y St ' faere &7 syaedr
FIAT GV 1 G AT EH FW Y, §H 73
arE Hife® o a1 § 9= 9 & afr
ot g weEr §, e g
S Hfafad gardl ATSTET FT OF G
feme & Fa) FoFaT aw #WR Ak
aF, gt o =y [, & e &
ST, dY FE FT HT FTH FIQ &) Tel
FA FTE@W H W FWQ g | T AT
JAEEIT FIH AT 9% 9T TS § |
afea fex Y ew 73 orw AifeF e
QTT 417 F F AfFT qaqax 13 IO
T & ww g sfefae § o9 &
T ¥ afF @ g S afdeafy
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[T ofrer 17 AT AY]
g ag g g offeafe & o g
sfr ot f ¥ uF G S A @
TR fagre 3w & ag 7 e W
s § 394 fod v agi Y
afcfegfa 2 1 @ o s FAT 10 W
T AEN 4 FUT 76 ATT 30 TAX
oA AT @A § arior 39
QT ATT 56 973 OFF &9 & oY wgdr
@T‘T%ﬁ?ﬁﬂ&?i’#\?émﬁgm
ofe & g7aR 94T § § 99 56 A
arfEl & fad s sem aaen
AT 92T HIT 4 AIE 20 AG 30
TR W1 &7 qfearsr O § 2| a4
F & agr & T ¥ ol gframy wAT
2 VEY #37 O5 76 Avg =7 TeaT Al W
&7 FX ¥ 45 ar@ @A 39 TAA dT
FIAY 5 M@ T Az 47 FWA 8
AT T 75§31 $@ 7 #) A 65F
firere ga dr Ty A AtRT 13 AT
¥ Sfefire g wr awET @R
ofanr & frerr & ga ar A -
denr wa ¥ warar § frgam Faa ¥
SN g T & | Avgw ara S
Ty afefefa 4o @1 af & g
U AW AT aE A @Y g A R
§ T 7 A F Al ot R ag
F 3wy § B gl awg W
T q%Q @1 gar q37 @ qfefeata w0
T g% | O g ¥ o gAn faEn
¥ weu At o fagR A g TR
g W gINE ARd ¥ 4% AW
% § fF iR mgr ot o A TR
zadr Y § A< Str v # mowr
TqT AR Y F dow AW awr
ol I g A1 A weAy foaE &)
gy 9 ¥ foame ¥ g W ATE SN
F Ty § @w faareY 22 A9 A
¥ sqiar §aT Agy & aFqr, &1 73 @
wg ¥y 22 sv@ ger fmmar s1
ar@ zA %7 9rer oy & w, 6 13
e = 2fwlae o oy, @ & s

[ RAJYA SABHA ]

in the couniru 2117

oA 64 F@ AIfTF A A
aEwEq fage # & o adF
At | waesT X, wysw §, A
oA B, R 3, g qaiee
) NG awA 64 AW
Ao 27 7o F1 AAwF 1 R
faax ¥ savar v WA @y qnr
§ afew gk pfa Ad o ag 9
R w5 Ay § ok gAm T
TN AC TH A zAH
qEa q77 78 31 A w3T g, fave,
STy, araa, Ay o7 fa, awe & A
oI TFE aF F {9 64 AW A
AT WifEg 1 gAR AA gEgmy
arzg F2Y & faTR g Am g,
WA T AP AT QA
feara 7% waraq ¥ DA § g0
avd X AG WA 1 T IT FH @I
FT T AT I AT AATAR
# gArd A IR g I ) R
IR HATT T W § A T IO FAX
¥ fir fagre FETT B TAT TAT X
#\ gar Ay Fy ¥ @ R a g,
I O e AL & | TG 5 AW
ATT 33 FATC 29 Tod HI FTTHAHFAT
yfy Arq & F@F 41 FUST 76 A
30 g wrstadl | fay F g
TR a1 WA A F 70 IR
¥ T uF ar@ @ # faa 0 w3
¥ s fage ¥ @1 A WIH, O
oI @t T foedr gty wETe
T 14 WSF, 16 AIA QUIT—HF
T quEaT 4g gagay  Agd &
g & | fage A @Ed 6
greew, ARET g @t 8
oI, AT FTIL Q0T 14 AFA
16 wraw | @y fegm d 14
T3, 15 W9 16 ATFE QIAT )
A mag ¥ fggm amm aw S Fw
dareg & § 9% a9 IS GEH X

ot ad gt A afg ww 9 N
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5 1@ 33 AR Hifew & A aFA
T AEwmEdl g 99wl Agr 3 ar
IR Awd W g s
ARA ST TR | TqEY TR wEer
&1 frar 5 seg swamdr a ufifeafy
da1 Fdf En &, dfew e ofefeafy
w12 1] T g A far
& FT ML GT A FEAT & 82 AT A
§ ST AGY EF AT 64 M@ T AT
W o & 9 wEaws 3w
e & AT AT e A1 99 5 A
33 g A gfq "7 =g at g
TETHE T 9T dX F 9 R 4 A
A A A 2 AT 1 T A
UTSE gH TF oAl 1 f@amr qO%
FX TI 4 FUE 76 A1G 30 FAX
yefegt & fau fFa 9@ ¥ &0 oo
FL TFY § AR ST 56 @G TZ G
¥ 3, ST oEY ofar ¥, zrew ufon
% g W aHr 4 FUT 20 ATG 30
B 2 3% fou few awg & saaedy
FLOad g ! wafau fagre o @
I WET § 4 AT A A R A8 aga
FTFEF | FE AT IW AR F
IaaT T ar WY AR H T AR
faer @&t gafae 79 s qarfar
g, wmamr fegdt Sm@w e,
f@ gag aeiw  ofefafr faEe
2 (Time bell vings) gyrereiay =
¥ ogy d@A g # fagr o,
guTHETE W 9 g AT A
THeE ¢, AT A 1 qra faaz sawr
g & fau 37 & gw =19, g wQ
Ay Tt g FnfE wF oz
W o ¥ g @ A AR g AR
¥ wumar g fr g aeddr & Ay
SEA AT A 7 JIAT F THWA HI
feafe =1 avTem a1, 56 ARG F @19
fagR, ST MW q4r gE} gar A
feafy @1 o7 @ g qwTE AT
afea A ag I8 fraea s 2 f5

1304 RS—4.

[ 21 NOV. 1966 ]

in the rountry 27118

fge & fag 5% ¥g@d 53
FE@ g1 fRR F U 4 a9 &
weAr sfgam I 9T =rfeg

fagr & 2 F0= 73 M@ oEE
SHIT 7 & g € u | g fad
18 91@ 50 WX UFT Wiy F fag
faars &1 sma=aT & 1 16 W wEE
I & fAq agf v 78T § fa=rd &Y
AT TIT 2 ATE 50 FAR UFT
¥ fawe § fo=rs @7 sgaedy & | W
g 1€ g A e o€ g AR
arsg  fagre #1 5y Afqar @ 9w and
T g & FNOU Ol AEr WET @
U T a1 qT 9 T 7 JEA H
T9g § ER fagr 7§ gar wrgm R
q FAT 73 w@ wEHT g agh
WG A2 2 FFIT 52 ATE TFS
W w feemd # w1 sae A9 R
qT F49 19 @ T 9w F fag
fears 1 wmmear & 1 swfag A0
yriar 78 & 5 mwr fagr #Y g
TgT AR T A aEd A a9g &
g T AR IEw e § W
WA wEwEar g1 fage @Y oW
FGEL IF FH & 7 4 9@ 79 Tl
wfqwe  foar s afgg 1 S =
"9 TAAT ool fagIT AEy WOl a9 aFf
g fage off fem & ¥ B F
qIORT 99 § A doq T 1 Al
¥ wgr wrgar g fr fagR & @ A
g ¥ a3 qEz § OR W AR ¥ AW
T AEY & ) ¥Rl 9T S AW TN
o e #3F #1919 FEr Ay
@ A § | BT EEIR R OEH
T A WE I TG FE AR
afrr gn  gEEwE EEd ¥
| Fe ARy g 5 3 faere & fag
4 g = Sfowm e T qREE
FT g g ag Teenm Wrar ¥ A
0%, Tver A @y 9% a7 gresfe
¥ A oA )
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igic il

% iy & g ® ag o wg
=g § 5 o dvgw & fagre ot
Iuw famifer 7 § % fage #Y 23
FUAST wqg1 fear s ag 3+ §
f& oy @ =teg FUT A far g,
affT ag aga FA & AR T @A A
SATAT FET F1 ArAIFAT & AT I3 &H
FH Y FT 30 FUS AT I§ AT
=rfgd | 39 & 9rd & arT ATOH q@Gr
97 =g, zggdcw, g feard &
YATG §, IARI @R FIA Ry
FHifF agi #1 AfKAr F1 o= TE §
AT AT E 1 A q9T AT FT wE
F1 9y 39 & f9¥ 38t g aftgwr 4z
HAA T A& § A0F 3F qA7 0%
qIET Y sTARAT A 97 9% | fewrwd &
9 & ug fagr 1 9T aga &
TTESF § B g g WG9y I Joar
g §adr @ TR qET AT FET R oa9g
AT G F &7 @ IS gL &\ TR
fargre & & oY 78 qeiT § Wk #1043
ITAE | T qEA T I g Y fF g
9T IAT FW UHS @dr AT &, av ¥ A
T g F A FW & QA § AR
QIR Tl 7 FTH &Y TG 3 1 AfFa
% ag wer e § 5 wwe § g
qw ¥ ufy ure  # dIrae adr 2
A T 619 ¢ W19 Sl 9g o
g Trizy fr gAaR gyl Sager
foa e & 93 @Y &, #T I9 g A
Fard § ? o fgegeam A wrfaear
OF ¥ TV TG AT WIGTET FAT 40 FUF
F1 4% | o9 T IW FT AL AT AV
FUT 10 FUT F7AT TR FT T¢H
AT T § WL AT T FY AT 7T
50 FAUT IF TET T3 § | qF AAH
TRt *ft Y qEw e ww ¥ fEy
£ o 720 & % g9 g% A wfv uww
AT A TEr 2 1 § Fg @a & 6
gAIT 7zt GIrarT A @A § afod

[ RAJYA SABHA ]

!
i

in the country 212C

fafreed &1 gErer ¥ aAr 9@y o
# 9 wgar = e § R S Higd-
fag st &1 o & qfraw § § a’r
9T TF TFT 9 150 UF oo GaT
2T g 1 3x fod ag e R R
weF ¥ 9fq uFg qemEe € a9 R,
TAT AT g | AR FE B A T®
T 78 F @ & R fagre § 9f
uwe Gerare wEY 99 g, gafad @i
q¥ Teegfq w1 araw gAT A0fEd HR
F% ¥ T2t ux wrfRaT 99 a1y |
50 T@a~a 1T & AT &, 26 ATES
qrEf & SNT &, | dro GHoWo & AHT
E N aa y wwg ¥aw F
M F a3 9 A% W aE § w4 A
I F WG 268 THoUTHoTo FUT
¥ m¥ § A AW Y wE AN ATA § )
3q A% 3@ a@ ¥ Fg fF 9@f W
wafa &1 anm g wfey faerd
mfagam 31 gk 3w # fafew
FIENSTATE & STATY § AL FAT AT
TR S ag fowew s ow @ E
T} 7g faedt & &t av et g@ § ),
I TG 7 O QAT @ | 77y W
g 1 oot fredt faat gt o= Y F1as
F T UL L &Y 4T A7 WL AT Sy A/
gT HT IT T AT | T qE T AR
A # 39 ¥ 5 @itwat g 98 4@
e fagre &1 81 ar Aga w1 /Y )
afeT & ag wgm amgar § fr g &
o1 fafrees F X A Y qg Fgy T
& fF agr ax wrad wewr avg 9 Agr
oI @18, TF Tod a1 & | § 97 @610
¥ wgT wrg g fF fag & O 9w
fafrez § 3 aga w=et g ¥ g
I AT FT F7F F @ & AR AT T
T A FT A9 FgT ¢ 9 W AWE X
T T AMIET I TG A g6 g
(Time bell rings)

79 faq & oea #, g3 FgA7 WATZAT

girfgr A fed & ag @ A
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T & ARG & ey Fy $fr e
T TATT AR AT § WX I oA o7
qUET Ft SqEEET FIAT MY | fagre w=-
FIT Fgi X s #1 F7 F:T @Y §,
am-mfEfaaa AR T gt a7 o
F F 99 @ § ;T foaAr qiizar
agi T ST &, F oY a9 @ w1 F
g & | AffT & 7y = wgAr
g T agt oX ggeae = FW A s
Trfgdr |

& foe o &, @b AR =N gEg-
W Agd & wdve ' i e ag-
T M qaar ¥ S| fred aw
7 a1 # g@ *t feafg & gewar 4,
I I N 3@ A A fagre, qdf 99
SR, AT, HET NT TAT HT FAL
qEWMES FATH AT EIET FTGETA
R gt 7 Ifaq &7 & oo A7 wFEr
a1 | afet § S8 f6T Fgar =mgar
g fr faee & fad 5 #0333 @@
& afqare gy faar smr =gy o
AT HIG 4 ATG 39 &Y TeaT 9 o1 H19
Tl ) fFw g & ar F1 fomar @
ard & ? 3@ @ & ooy SamEer
AT Al g W AT 3@ &
wear s faar ar ag fage & o3
uF qfewa gri AR 38F 19 & 91
waad fay W afese el

T R & W19 T FAT AA
g fr fage #1 It 9 9@ @ Ao
2R %Y s7awqT § ag a1 faar v =gy
A 3T AT & SeT ¥ Sex dgrT
STAT =fgd Qi agh @7 SWaT 1 Sear
TET UgATE AT FF |

SHRI P. K. KUMARAN (Andhra
Pradesh): Madam Deputy Chairman,
it has become a regular feature at
every Session to discuss the food
situation because, as days advance,
as yearg advance, our capacity to
produce own food is decreasing
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and unfortunately, every time the
Food Minister comes forward with
a proposal to discuss the food situa-

tion, he has been always aided
by an wunnecessary rain, or an
unavoidable drought in some part

of the country, and enumerating the
several steps that he has taken
and getting the approval of the
House he has been getting away
like that, If we look back dur-
ing the last Plan years, we find
that our expenditure on the food
import has been steadily increasing.
During the First Plan they have im-

ported foodstuffs worth Rs. 62945
crores. It increased to Rs. 673.49
crores during the Second Plan. And

during the Third Plan period it has
reached Rs. 1010.72 crores. If the
entire period after freedom is taken
into account, we have so far imported
about 70 million tonnes of foodgrains
costing about Rs. 2668.68 crores
While imported foodstuffs cost us
about Rs. 2668 crores, our expendi-
ture on improvement of food cultiva-
tion in India is only Rs. 2700 crores
or so. This has been the economics of
the food production in India.

SHRI AKBAR ALI KHAN (An-
dhra Pradesh): Does it include irri-
gation also?

SHRI P. K. KUMARAN: Every-
thing; irrigation small, minor, me-
dium, everything,

Last year we were told that we had
imported 7.5 million tonnes worth of
foodgrains, and in the current year
it has reached up to 12 million ton-
nes, and the next year also the Food
Minister expects that we will require
about an equal quantity of foodgrains
to be imported. They began the Third
Plan with an aesthetic sense and for
the Third Plan period they set our
target as 101 million tonnes. Later,
when the plans did not go according
to programme, when they found that
production was not going according
to expectations, the target was Te-
vised to 92 million tonnes. Even then
it could not be reached. Now they
say our production is only 72 million
tonnes. And this is the position after

[
»



2123 Food situaiion

[Shri P. K. Kumaran.]

fifteen years of planned develop-
ment. Also let us remember that 70
per cent of India’s population is com-
posed of agriculturists and only some
30 per cent of our population live in
small towns or cities, big and small,
where they are engaged in other oc-
cupations. Yet after some twenly
years since the attainment of free-
dom and fifteen years of planned de-
velopment, we find that we are still
dependent on other countries for food
and a large chunk of our resources is
spent on the import of foodgrains.
This is a shameful situation and any
other Government would have hand-
ed over the government to people
who claim to run it properly.

SHRI AKBAR ALI KHAN: And who
are those people?

SHRI P. K. KUMARAN: We can do
it. What is the reason for this state
of affairs? The reason basically is
the wrong agrarian policy followed by
this Government. Years ago, when
the national movement for freedom
was going on, we promised to t{he
people that there would be land re-
forms in this country. But this pro-
mise has remained on paper and in
the old files of the Congress. I agree
that land has been distributed, but it
has been distributed among the land-
lords and among the rich peasants
only. The really landless people have
not got a single acre of land. We have
been professing that we are for so-
cialism, for a socialist or socialistic
society and so on. But what do we
find when we compare the progress
here with the progress made by a
country like Japan where they say
they are for capitalism, that they are
a capitalist country where they do
not profess to introduce socialism?
Even there they have introduced land
reforms in such a way that today
Japan is a self-sufficient country and
even though they import a certain
quantity of food, they are in a posi-
tion to feed their people. The per
capita production is also high there.
Here in our country. after all these
years of planned development, the
landless still remain where they were.

N
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Land has been distributed among
brothers ang sisters and brothers’
wives and wives’ brothers gnd so on
and so forth, so much so all the land
still remains in the hands of the same
class of people and the old structure
of agriculture remains in India just
as it was. When that is the case, how
can we expect progress? Even the
people who take land on rent and cul-
tivate if, the small peasants, they
too are in difficulties. They have no
security of tenure and evictions are
taking place even now and even rent,
the authorities have not been able to
control. Rents are exorbitant and
the people concerned do not refrain
from exploiting the peasantry and
the landless peasants in particular.
This exploitation is continuing in our
country. They introduced a ceiling
on the holding of land, but even that
has been flouted in actual vpractice.
The result is that in spite of the fact
that ceiling has been introduced in
all parts of India, no land has been
declared to be surplus anywhere, This
is the manner in which the provision
regarding ceiling has been implemen-
ted.

So far as farmers are
they have no incentive to produce
more. In order to give credit facili-
ties to the farmers cooperation socie-
ties have been formed. But most of
these cooperative societies in the coun-
tryside, the so-called apex banks or
apex societies which are meant lo
give credit facilities to the cultivators
are manned by the members of the
landed class or even members of the
same family. The poor peasants do
not get the credit facilities which the
Reserve Bank or the Government al-
ways enumerate in their reports.
None of these facilities reach the or-
dinary peasant.

concerned,

Now, let us look at the way this
sum of Rs. 2,700 crores has been spent
on agriculture. Recently 1 had occa-
sion to read an article in a daily
newspaper wherein a professor was
stressing the inadequate production
of rice in India. He has given the

figures of production and said that in
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Australia the production is 6,000
kilogramrmes per hectare. In Japan

and some other eastern countrieg it

is 5,000 kilogrammes per hectare and
in Korea and some middle-eastern
countries it is 3,000 or 4,000 kilogram-
mes per hectare. This is the produc-
tion of rice in those countries, but in
India per hectare the production is
only 1,074 kilogrammes. And then he
has suggested various methods for
increasing our production, as for ins-
tance, the better supply of fertilisers,
the use of modern implements and so
on. He has suggested that modern
implements should be made available
o the peasants, thet loans shouwld be
made available to them as also im-
proved seeds. He has said that the
results of research should reach the
peasants and for this we should have
extension services and so on. When
we look at reports coming from the
Food Ministry, we find all these
things are mentioned there also, that
they have a high-yielding variety,
Taichung Type I and Sanora 64 and
so on and so forth, All those techni-
cal terms are there and the reports
are full of them. But I do not know
what is happening to all these things
and why there is no greater produc-
tion.

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): If my hon.
friend would go to the agriculturists,
he would then find out the facts and
then he would be convinced.

SHRI P. K. KUMARAN: Even in
respect of our fertiliser targets, we
have not been able to fulfil our target.
I find that in respect of the distribu-
tion of fertilisers the achievement is
41 per cent less than the target. I
have taken the figures from the Re-
port of the Foodgrains Policy Com-
mttee. In the case of phosphate fer-
tilisers it is 63 per cent below target
and in the case of potassium fertiliser
it is 56 per cent below the target. In
the case of distribution of insecticides
the achievement is 80 per cemt helow
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the target and in respect of improved
seeds it is 41 per cent below the tar-
get. This is the way in which we
have been spending this sum of Rs,
2,700 crores,

As for the package programmes, the
districts chosen for these package pro-
grommes are the traditionally rich
districts. These package programmes
have been introduced throughout
India. But you will find that the dis-
tricts chosen are the traditionally
rich districts. Those districts are
selected where there is water avail-
able and where there are other faci-
lities, like Tanjore in Tamilnad and
West Godavari in Andhra Pradesh.
While West Godavari district is cho-
sen, the district of East Godavari still
cemains neglected. The rich peasanis
3f West Godavari get all the loans
and the improved varieties of seeds
tike Taichung and all that. There-
tore, the rich peasant becomes richer
and richer while the backward pea-
sants remain where they were. The
traditionally backward districts like
those in Rayalaseema and North My-
sore and other undeveloped parts of
India remain where they have been
all these years. They remain where
they are while all the improved va-
rieties and loan facilities and so on,
are given to the traditionally better-
off districts, so much so that the dis-
parity between the rich peasant and
the poor peasant becomes greater and
greater. The rich become richer and
richer and the poor become poorer
and poorer, This package programme
was introduced with the idea of in-
creasing production.

SHRI ANNASAHIB SHINDE: Is it
the contention of the hon. Member
‘hat in the package programme dis-
tricts all the peasants are rich?

SHRI P. K. KUMARAN: That is
not my contention. These program-
mes should be implementeq in the
backward districts. Now everything
is being spent in the other areas and
the result is that even where there ls
{ncrease in production you are nat
able to procure this increased proauc-
tion. If the ordinary peasant pro-
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duces something more, than he parts
with it in order to purchase the other
‘things that he requires. But when
the rich peasamt produces more, his
capacity to retain that produce with
himself is such that when you go to
him to procure that surplus he does
not part with it. His capacity to re-
tain is greater and he waits {till the
market is more favourable. As such
your programme of procuring the sur-
plus has also failed. So I say the
entire programme has to be redrafted
and the whole question should be re-
considered. These package program-
mes should be introduced in the back-
ward districts, in the neglected parts
and the peasants in those parts should
be taken into consideration. Those
peasants should be given facilities
like loans, better seeds, irrigation
water and so on. These facilities
should go to those farmers and not to
the landlords and rich peasants.
Otherwise the rich become richer just
as in other fields of production in the
country. During the eighteen years
of freedom you have created a small
strata of people who have become
suddenly rich who are corrupting the
economic fields, corrupting the social
life, corrupting the political life, cor-
rupting the entire life of the country.
That has been the result of your plan
in all fields including the agricultural
field.

1 p.M.

Now according to their own report
they say that in 1949-50 our per capita
domestic availability wag only 14.4 oz.
while with imports it was 14.9 oz. In
1964-65 the per capita availability was
15.3 while with imports it was 16.9. In
1965-66 because of the drought the
availability was 12.3 and with imports
it is 143, My contention is even if
you had succeeded in suplying these
12.3 oz. to the people at large on an
even basis there would not have been
any hardship in the country, But gid
you succeed? How is your distribution
machinery working? It has failed
and why? Exactly because of the
reason that all your assistancg to the
farmers has gone to the people who
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are able to corner stocks, to the land-
lords, to the rich peasants and the
people who are in 3 position, and who
have the capacity to corner stocks
and hold the whole society to ransom
until the prices go up. And because
of the same reason your production
has also been defective and you are
not able to procure. You have to pay
high prices. And whenever you
could not get the grain at the price
you dictated you left them free and
the grains moved freely in the black-
market.

Recently I had an occasion to meet
a French Professor who had been
touring our country, I do not know
how he got thig idea. He was telling
me how rice was being moved from
Palghat to Calcutta, how at the check-
post the lorry driver takes his licence
book and hands it over with a wad
of notes to the policemen who simply
takes the money and returns the book
and the lorry is allowed to go. That
French Professor was asking me,
“what is your programme? What is
the machinery that is available for
distribution? You are not able to
distribute whatever you have pro-
perly.” So this is how it is going on.

Madam, lastly two years back we
passed the Food Corporation Bill and
the Food Corporation came into exis-
ience in Madras. We supported that
Bill thinking that the Corporation
will take over the distribution of the
foodgrains but what has happened?
Nothing. The Chairmen have been
coming and going; they are unable to
find even a Chairman for the Food
Corporation with the result that till
today they have done nothing to
take over the distribution. I say un-
less the entire food trade is taken over
by the State Food Corporation, you
may have the small traders but the
entire wholesale trade must be taken
over by the Food Corporation—you
will not be able to control distribu-
tion or the price. The price which you
pay should be such as to induce the
peasant to part with his surplus stock
keeping back the minimum necessary
for his own upkeep and seeds. The
price should be such that there should
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be sufficient inducement for him to
come forward to sell his stocks.

SHRI LOKANATH MISRA (Orissa):
Did not the hon. Member complain
the other day that the Food Corpora-
tion wag charging higher price than
the market price in his own State?
How is it that you argue in favour of
the Food Corporation taking this up
now?

SHRI P, K. KUMARAN: I am com-
ing to that. The other day Mr. Subra-
maniam said that if there were no
strikes he will be 1n a position to meet
the requirements of the country.
When the prices are high, I do agree
that there will be an uproar but then
you cannot expect the wages to sit
idle and pray to God when the prices
are running like horses. The only
remedy 1s, as in Japan, you should
give an economic price to the cultiva-
tor and subsidise it while selling to
the people. Instead of giving to
America Rs. 2000 or Rs. 3000 crores,
why not subsidise 1t here?

SHRI LOKANATH MISRA: But
where 1s the grain?

SHRI P. X, KUMARAN: Even these
12 oz, which you have if you are in
a position to distribute to the country
on an even basis there will be no
starvation Even that they are not
doing.

SHRI LOKANATH MISRA: Hand
it over to Mr. Kumaran for a year.

SHRI P. K. KUMARAN: We will
show it.

Now in this Foodgrains Policy Com-
mittee Report 1 find some mention
about a National Food Council, Of
course I agree that a National Food
Council should be set up but in the
absence of State monopoly in food-
grains nothing will work.

One more point, Madam. about the
availability of vegetables in the coun-
try. From the same Report I find
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that in India the per capita availa-
bility of vegetables is only 2.8 kgs.

while in Pakistan it 1s 18,5, Ceylon
42 kgs., U.AR. 91 kgs., France 93.4
kgs. and Italy 144.8 kgs. For vege~

table cultivation there should be a
regular programme. The Government
should sit and consider seriously how
vegetable production could be increa-
sed. As Mr, Subramaniam said the
other day, flower-pot cultivation of
vegetables is not going to solve this
problem. The cultivation of vegetables
and the question of making it avail-
able to the people in the country
should be taken up seriously. If you
did that it will go a long way to meet
the requirements of the people.

Madam, I hope these points which
I have suggested will be taken into
consideration and especially I hope
the package programme will be re-
examined in the light of the exper-
ience that we have acquireq in this
country.,

SHRI CHANDRA SHEKHAR (Uttar
Pradesh): Madam Deputy Chairman,
every session we get this opportunity
to discuss the food situation and as
time passeg we are confronted with
a more critical situation and every
{ime the Government comes up saying
that it will be importing as much food-
grains as are available in the foreign
ynarkets. 1 welcome the speech of
the hon. Food Minister to the extent
that for the first time the emphasis
was more on indigenous production
and an appeal was made to the peo-
ple of this country. In the last
session when we were discussing this
food problem you might remember,
Madam Deputy Chairman, the hon.
Food Minister convened a conference
of all the diplomats 1o appeal to them
that India was starving and that they
should come to our rescue. At that
time I raised objection and I stick to
that objection even today. What was
the net result? We might have got a
few tonnes of food into this country
but the whole of the British Press, the
Kurpoean Press and the Press of the
U.S.A.,, were full of advertisements
showing Indian people with begging
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bowls and asking their people to show
pity on Indians who are gtarving. In
the schools chidren were asked to put
a penny each for helping Indians and
the symbol was of a starving [ndian
with a begging bowl. No country,
howsoever small, can afford to live on
doles, more so a country like India
with a population of 480 millions.
Madam, I am happy that after two
droughts, after these successive cala-
mities, the Government of India have
changed their attitude. That way this
drought has come as a blessing in so
far as the Government of India has
come to realise that we cannot be de-
pending upon foreign markets any
longer for our food. Last year when
the drought was there in 'many parts
of the country we did not emphasize
the need for growing more food in
the country; we did not ask our pea-
sants to produce more; we did not ask
the opposition parties and the people
of the country to co-operate to get
over the difficulty but instead we im-
mediately rushed to the US.A. and
other countries for help. So this is
a welcome change in the attitude of
the Government of India but this
change is meaningless unless and until
we are ready to take the consequent.al
steps. The previous speaker gave
some right pointers il you want to
increase production. Who 1s to have
holdings in their hands? For the last
twenty years we have been pleading
in this country that there should be
land reforms. The Government of
India and the Congress Party have
been pleading, time and again, that
the land should go to the tiller of the
soil, but again after twenty years we
have not been able to make all the
land reforms that are necessary in
this country. Not only that we have
not completed the land reform schem-
es, but the Planning Commmission a few
years back appointed commiitee to
see whether land reforms had been
executed or not. I do not know what
happened to the report of that com-
mittee, The most tragic part of it is
that even today in this country it is
being discussed whether these land re-
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forms are right or not, because the
Fundamental Rights of certain people
have been affected. I do not want to
discuss the proceedings that are hap-
pening in the Supreme Court, but
after twenty years of our freedom,
every lang reform ig in doubt as to
whethe, it will affect the Fundamen-
tal Rights of those people who are
responsible for exploiting the teem-
ing millions of this country for thou-
sands of years, I do not know what
will happen. The proceedings that
com2 1n the press every day shcw
that the legal luminaries are discuss-
ing whether land reforms or the aboli-
tion of Zamindari is according fo the
constitutional provisions or not. In
this psychology of uncertainty, in
this psychology of defending the
rights of the people who are respon-
sible for exploiting the teeming mil-
lions of this country, no country can
progress. The Government should
decide once ang for all what is the
direction in which we are going. Land
should belong to the people who are
able to cultivate the land, not to peu-
ple who are able to '‘manipulate the
rights on those lands, because land is
a free gift of nature. It ig not the
property of any individual. It is the
property of the society and the society
should be authorised to utilise it in
a way which is beneficial tc the
nation. Unfortunately, land reforms
could not be completed even during
twenty years. I do not know whelher
the Government will be able to do
anything in the near future in this
respect.

The other point is about rural cre-
dit, The hon. Minister is sitting kere.
I wag in hig own State, Maha:ashtra.
I may tell you that the co-operative
institutions are the best in Maha-
rashtra State. I asked the co-operative
officers there and they said that rural
credit supply was not even six to ten
per cent of their requirements in many
areas. Who are lending money to
the peasants? Again, those big busi-
nessmen or their agents, who are ex-
ploiting the pzople. A man wilh half
an acre of land cannot get any credit.
If these co-operative societies are
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giving them some credit, it 1s used
not for improving the land, but only
for consumption or for wedding pur-
poses, The Govermment of India so
far has not been able to evolve any
suitable system of rural credit, Only
a few months back the Reserve Bank
gave a report that the supply of rural
credif was worse off after the three
Five Year Plans than what it was
in 1951-52. It is worse in this sense.
Taking into account the present needs
of an agriculturist, a modern agricul-
turist, the present credit is not enough.
You ask them to put more fe:lilizer,
to put in better quality of seeds. So,
the investment on agriculture is mote
than what it was in 1951-52. If you
take the percentage of what the agri-
culturists were investing in 1952 or
1951 and what they are required lo
invest in agriculture today, the per-
centage has gone down. That is the
most difficult situation ang the Gov-
ernment should find a way out.

The other point relates to 1irriga-
tion. Irrigation has developed i1n
many States and the overall condition
has improved, but what has been the
limit of negligence jn respect of irri-
gation. I give you only one instance.
Mr. Sheel Bhadra Yajee knows it.
In Bihar State one of the main reasons
for the present drought is the failure
of irrigation, of one project known as
the Sone barrage project. 1t failed
only because one contractor did not
fulfil his contract within the {iime-
limit. The Sone barrage was to be
constructed by a company known as
Texmaco. Thig company is owned by
the greatest financial magnate, M.
G. D. Birla, Three years back in this
House I raised this matter as to why
this contract was being given to Mr.
Birla as against Jessops, where the
major shareholders are the Govern-
ment of India. 1 wrote twice, thrice
to the Irrigation Minister saying that
this company of Birlag was going to
betray the whole nation. I am z small
man. My voice did not count., Today
everyone says that Mr, Birla has not
completed the Sone barrage gates and
they could not implement ihe irriga-
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tion project which they thought would
materialise two years back. Nct only
that Birlas demanded a huge amount
of foreign exchange and the P anning
Commission experts only rzcently said
that thig amount was really not re-
quired. People who are playing with
the lives of . . .

SHRI LOKANATH MISRA: Why do
you not resign from the Congress?

SHRI CHANDRA SHEKHAR: I do
rot resign from the Congress Party
only because if Congress people had
tried to help Birlas, they are ashamed
of it, while the Party of Mr. Lokanath
Misra, without any shame, is advocat-
ing the cause of Birlas ang it 1s these
very men who are responsible for all
this chaos and disorder in this coun-
try. (Interruption.) This is the only
difference. The objective of the Con-
gress Party is to do away with Birlas,
Rajas and Maharajas, while the policy
of the Swatantra Party is to preserve
thesc monopolists, these feudal lords
and these people who are responsible
for all the disintegration, chaos, dis-
order and poverty in this country,

(Interruption)

THE DEPUTY CHAIRMAN: Now,
he has answered you.

SHRI LOKANATH MISRA: I am
just asking a question. Which js the
Parly that has kept up Birlas cfter
independence up to date? I want that
question to be answered.

SHRI CHANDRA SHEKHAR: I
agree that the Congress Party should
have finished Birlas by thig time, but
the Congress Party has done one good
thing. They have moved in the right

direction. They have finished land-
lords. They have finished tfeudal
lords. They are also trying to finish

these vested interests. But unfortu-
nately the Party to which Mr. Loka-
nath Misra belongs is still advocating
it and it ig his Party which is still
pleading that the Zamindari abolition,
which has been done, is against the
Fundamental Rights of certain people,
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It is Mr. Lokanath Misra’s Parly and
Mr. Misra himself who had opposed
the  Constitution (Seventeenth)
Amendment. That was only to pre-
serve them.

SHRI AKBAR ALI KHAN: They
have also given a ticket to Mr. Birla.

SHRI CHANDRA SHEKHAR: This
is the only difference betwcen the
Congress Party ang the Swatantra
Party. (Interruption).

THE DEPUTY CHAIRMAN: Your
time is over now.

SHRI CHANDRA SHEKHAR: So,
Madam, I wag saying that such peo-
ple should not be tolerated in this
country. An enquiry should be made
whether Texmaco, which failed to
fulfil its contract, should be held res-
ponsible for such a major crime on
the nation and the country,

Another point relates to UP. 1t is
a defect in planning. In Rihand dam
power wag generated, but the Plan-
ning Commission and the Government
of India in their wisdom did not give
enough money o the U.P. Government
for transmission lines and year after
year the power went waste, without
there being any transmission lines. I
have been informed, a few months
back, that they had suggested certain
steps. Madam, I only appeal to the
Government of India that in the matter
of irrigation projects they should be
more well planned and the execution
of these projects should be guarded
in such a way that no profiteering is
allowed and no sabotage is allowed by
any quarter whatsoever. (Time bell
rings). Madam, I have only spoken
for ten minutes.

THE DEPUTY CHAIRMAN: You
have spoken for nearly fifteen minutes
You may take a few minutes more.

SHRI CHANDRA SHEKHAR: An-
other point is about U.P. because 1
cannot discuss other details. In U.P.
for the last two or three years there
have been drought conditions. Only
the other day the hon. Food Minister
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was telling that there were exagge-
rated claims for certain States. There
is a population projection of 8 crores in
U.P. this year. Out of this population
of 8 crores, nearly 5 crores are affected
by drought and famine conditions—
3 crores according to the investiga-
ting team of the Central Government
and 5 crores according to the estimates
of the U.P. Government. The UP.
Government have been demanding
from the Government of India that
up to the coming March they should
give 2 lakh tonnes of foodgrains every
month. Bihar was demanding 4 lakh
tonnes. Bihar got 1.07 lakh tonnes
per month. UP. demanded 2 lakh
tonnes, but U.P, got 60,000 tonnes. So
this is the Central Government which
makes the States feel that if they ‘make
exaggerated demands, they will get
more. I do not know what is the idea
behingd it. I do not want to go into
details. I totally agree with  Mr.
Kumaran that there should be state
trading in foodgrains. The major mis-
take 1n our food policy was committed
in the 1950’s when the late Shri Rafi
Ahmed Kidwai resorteq to the policy
of decontrol. I had made it twice
clear in this House that in those years
deliberately these traders in  food-
grains tried to bring down the prices
of foodgrains after the deconirol so
that the decontrol should be complete
All buffer stocks were exhausted, and
after that we could not create any
buffer stock and if any calamity came
we were just left at the 'mercy of
these traders or at the mercy of the
foreign traders. Unfortunately that
policy of Rafi Sahib proved to be suc-
cessful temporarily because in order
to get complete decontrol these trad-
ers and monopolists co-operated with
the Government. Decontrol was com-
plete and within a month of complete
decontro! food prices again began to
rise. Unfortunately at that lime Shri
Rafi Ahmed Kidwai passed away. This
country still believes that decontrol is
the only panacea of all maladies of
our food policy, and it is a matter of
pity that this Government have fillen
a prey to this public psychology and
they are not ready to take bold steps.



2137 Food situation

There will be temporary difficulties,
there will be initial hardships, there
will be initial expenditure, in resorting
to complete control, but there is no
going back. It you want to solve the
food problem of this country, the only
thing is that there should be conmplete
control of the foodgrains trade and
also the distribution of {foodgrains.
Moreover, Madam, I shall appeal {o
the Government of India that instead
of going to the U.S.A. and Australia
they should encourage their own peo-
ple, and as Mr. Kumaran has said, in-
stead of spending large amountg of
money on foodgrain imports, you must
give subsidy to the peasants and to
the farmers so that they may be able
to grow more food in order to feed
the bellies of the teaming miliions of
people whp are starving, 1 again ap-
peal that the conditions in U.P. and
Bihar are so serious, so critical, that
if right steps are not taken, I do mot
know what is going to happen after
December in Eastern U.P. and Bundel-
khand Division of UP. and also cer-
tain parts of or major parts of Bihar.
1 appeal to the Government that they
should give all the required food-
grains that the Governments of U.P.
and Bihar are demanding. It is good
enough that welcome rains have set
in ang there are better prospects of
rabi sowing in Eastern U.P. and cer-
tain parts of Bihar. I hope and trust
that the Government of India will
come to the help of UP. and Bihar in
this critical hour.

&t g3 fag R (T9eI )
JUEATEAE  AERAT, Tg HA AEHE H
gy foow maF Ao ¥ gur agt F=9i
1 fawr w1 garva & am T

g frare sgar wr e
(THE VICE-CHAIRMAN (SHRIMATI Tara
RAMCHANDRA SATHE) in the Chair.)

g F© YAl § A, 999 €9 &,
ST ! A G_W T Jg AT
qe AT a1 I AE AT FT GFC
o aui F7 AW, 39 99 A 9@ W)
ST g 1 fauweR O & afeRs
fadt ¥ ag "o aga faFaa &7 4RO

[ 21 NOV. 1966 1

in the country 2138

fer 2 1 ¥ o= A & = Y Y
g 9¥, @A F qWI T W qAT
I AT g | TS H, HW I 9
gfemsdt foat &, & awt & oy @
THd FX G F G T qHEAT FT g
FE AW & | AfET guEr Wi
T @A g1 AR TS ag W AR
& ST q¥ FAT HT @I & AT T AIAH
AT A7 q@FqT § fF DY F awn 6
W1 39 v fFaaT 9w a9 b7
frsdr g & O af=dy S5t | e,
T AT g &l 9T 1 &T 9@ A
T WT # TN F AU aarad 91
afeT gata ¥ 3@ a0 qR Ay oy oAt
F4 § F 9@ =, 37 e ®, qud
9% UF dgd 991 Al Gell @ #miE
Fa I 99 H 8 @t@ g,
5 9@ €S, g 4 AW ME, qg AR
T AT 9 &5 IS G & §g § 7 @I
g1 3, a1 f5 @ Weam & g%
H O A FT ORAE  GTHT 91, 0
IART T ITART AEY fowar o a@war
g FIAW AT S gwar g fF
SE g g9 H R F g9 § owAn
qER F AT & AW FT, 4T 49T £y AW
¥ 36 a8 WOl oA arr aar §
A F7, AW F "He FT AT 79 F<
¥R §, T 9T F WWIT #1 Qi fre
TER ¥ g | WH 3@ g, wgra,
fF o9 = wzerg adt F aw @
TE 97 S FT qAET N g€ 1 -
WA @ fgd ¥ agg § 9% fg
Jic afsq & T, o iy v =y
T, 9% 7E fT ag Y F o« v
GHEAT FT THATUM T gAT | gL a9
AT & H, JITAT FT A F&
99, T FA F! AgT 7 F A
FE A B AT amEmfi wW oA
wH oaf aF iy @ g AR
g@ g fF St vl &) amsttad e
I FT FH, R ¥ aWy AW &%
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[#Y gafag o= )
Tmfedl & gra S SEEl 9 qUeEt
qg=re &1 & fRar S SR ar
IEFT A SAAT WEeA ey famr o ww
T 9F IUT F & F AW A/ DAY
F qET &1 | OF Fgq a9T HFT § |
g7 faai ¥ A ggd FE AT
AAT AT WH AT GG FFWI O
fageowr & F fAu, w7 78 &
gy 2 fF 3@ d%e & @on § 9 Mo
G AT AT AT FT AL =AY
AR TATE F AR E S
Ar 5 # 11 g9 300 fEw
TE AT ST T AT, g TS IJAA
6,740 frarea g agt w91 @
g, HIT S At T 18,000 fHERA
FATT AT JATAT AT 98 9 3qd 6,000
fagreet VT AT W 1 TF A
AR G 8, WY F q &7 A
g A ARl 9T OF "I Ol
g & 1 WX AT A%k & &1
FTRTO e HT qE FEE qgl 9T
ff F o dF A TGN F 1 AW
5,000 ¥ FH WIARY I AT H JET
qg .

SHRI ANNASAHIB SHINDE: The
hon. Member is opposed to procure-

ment but he wants more food and
also more lair price shops.

it geaT fag Werdt @ # owd
TS Fgr, §F IEd faq T 9T @/
B WY ST TE 9% T94 F fag Jam
g @ @mz W o"AEw
gEy @ F A @ e
F A T A § | TER B
BiZ A&l § & A Al THE &%
FW MW R AR T gFE A a
¥ fau oy #Atws T{T FAT
qiEdt & fF g #7 §%e 3aq fawga
da § a8 § o f& frew W
ard g 91 | 9" % & &% ag™
¥ qg 9% T ¢ 99 ® | a4 § a9y
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W T 7F 3@ F ary FEAr
qear } 7 qedi fasge fm &
T 3] HFT 1 AL AT Feal T qH
g ST g, Aw-vfiEwafer 6k
FSCAE & qFC FET AT GHar §, A
TR 3@ F WA FEA W F AW
gfiFeafeel & fag @t 98 @& o=
% 99 AT & 1 o qg fReET St
oier &7 F%ar &, I F 7 AR
HZ %, FAT AMFE NG AT qqA
FILIE @ AT T a8 2 fF 3uF qm
@i F s afrawar g w&
qaF f a1 oS A ¢FW AV A
# AT & A W Ry 2 fF omal 7
OIS I FAT A€ § 7

wF i FTLORIA T UF wg a7
FX @ §, 391 65 w7 faaeet qear
#1 T NYT F W@ g1 § AT
At S & qoaT 9tear & iR ;rama
ataw g BF agt ox Afedt ¥ g awn
95 TaT feared o w1 W § AT
e TS FTCMTA 7 65 &1 Moot
F1 9@ wifsg F @ g A 3We
e ST a8 B I EE W@ 93
I fFem™l F1 ITH  HATHA FT 95 AT
fee faer w@r & a1 AN 65 TAT
ferea  eifag & w@r & feg =@
frami & Tgm I A T FQ 2
framl 71 Sfea gea 3 A T =@
g

SHRI ANNASAHIB SHINDE: Accor-
ding to you, what should be the rea-

sonable price to the consumer?

At giax fog W - mmw @
ST FT A FEAT ART § | WX AT
HI  WIE NI9E R SgE9 STAT
RN & T FA Foqwa WL FHEEL FY
ATHC A AT GRA E | T AM
THFEIY ¥ g8 WeYd #d 2 ¥ gw
framt & doAga grzw * W@ E S
g & fafqde #smw & e H
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g AfF o sEE @y S AR
faamddt #ife wm F & & woqmd
FITYTET &9 9T Fa97 O\ T IR
efgers® #7471  qEI7  §ur LuEy
sfeg 9@ 9 wiw 3 Y aamwr
AT T 1 T AT ¥ W F5gnd ¥
v 9x, fFAT & 17 97§77 A AT
THTT FIT § W 37 @ & G
ar st ag Jifx g, ag faega s =&
FEY ST wFRGT § ) 9 faRer ' oSy
TATH AT 7 § 91T wa% forg o gafad
A R, 92 419 a1 2w agg & Ay
#g &g ar W ¥ ¥ fou dore @
I frardr 1 o7 susiveqr arad
HROT I F W Y uTT 53 aife
o7 ST sEvg # A1 fug qm

a7 fae @& | WA AN =7 @ A
arg v ar % gear fawa wwarn
g

nasy 29 AIf & e 9 gz
ST AR T X oqyEd A A
AT FF A A @Y AT -
™ R UM Ay Al &y 3oz
T AT FEA FT I GIET N
qId 3qT & faqam a1 @Y Az I
feaardl a1 qu F¥9 & faw wrg9
T &1 F2TW I @ 0 §, @A
g T Y TR T IT FEAT ALY
SEASE S (G S Ch G
FFAT g ag 9F Y §E@E Ry
2 HF AT A fqeRarET #7 aan
F4 9T a9 &1 Ffw agr A
g7 AR ag F14 Ag AT AT @
: fmr s ¥ af@ gz dm A
TEA TGAT/FAT & WITAE a8 I
fedt zal &1 & &3 2N &)

quA FT ATAT ST a€ W q
7 fer wfqws &, @@ 9@ 9T &)
fasr sfmm 33 A F@ AR
WLy IR ) FH WA F A
famer femt ulSewm gu &, @@ 92
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g A @A afgama &7 faar
21 3@ @ T a3 fFar &
i ot ofgwm oo P faw
G § AW FT A qgAT FFAr
27 zafrd fageT sem & 39
WA A wrar 7 oAwE At 3ty A
At

yvETT J foes faT 941 3euneEd,
gegr A9 AT GIE A7 HFET &
it ¥ wgrar f5 AT a9 4 gAR
2o A @wr AT IAlEA AT AT
Al ot AaT Ag g R fReT srae
adft ¥ fyir of¥ JEET § at SRt
g g%z w oyl AEr famar @
gy fasd 15 a6t ¥ fyaq o
frars & aq 39w fax &, 9
g9 av7 ¥ qr 9% fAEe &vq i
guf &9 TA A & A a aul 4
TEY g Wl 20 A F g fF
o AR AW §F HA AqFL AT
afugF @r @1 ) aui AF #F %
T anf 7 AF F F AT g@
g W ATy I WS qE A
am ¥ f9 a3t ¥ TmEEIw g,
&ET &= qaF FC &, T 97
aFa a3y fFaE oAy WS agq
gA At oga qaar g AfF R
g7 & WY FEAT T § TF avA T A€t
DFATEN F¥ ATF AW T W §,
9g AIT NITEH F1 IR FEAT
Ay & s mE ¥ o3 AR e
forar$ & 9TMAT A1 ST 98 T A
¥ aFy &) ofmy dz aoe F fears
T g § wEsEer Ad St & aw 4|
g wem  f&  feamr w0 S
qfemr &2 Freay ¥ I ¥ fFaAK
AR A W17 R g aehd
JUFsg TE FU AT T M I
vz ¥ gawq afufaar & 3 A@
gfrqr §z FagE@m W o4 go @
AR I7F 3T AT ZL ! WARF
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frear feal & 3© wial o fasely
qga € &, wfEw AR 3@ F @™
FAT q2AT 3 PR S fawenr grEgiEe-
fazfadt M &, a7 3o & 3ux faazd )
gra § fawAr 93y gy £ food
fedt mfT GPR I £ WIAT AF ¢F
farare faset dar 7 FLawaTifs
ITH FRET T 727 a7 | TH Q7 F) THT
#1 ferfa megt & | =TT Zvarge @t
g & AT AT TATTH FT FAAT A1
g art 9511 oW g I ) qERAw
Ty § WG qd gF Aaf WAW
¥ Iq9 Y g g AEt g
JR ¥ d3g ¥ AT S oFmeEw
g 3 gfafesw e w1 @wT
g # Ffww R @ &
fearl 2y 47 Araw fEar o gwar
g 3 ot fagr 9, @A § Ay
99 WATAT 1 K g A FEA
feaedry &1 39 Y & gay F
A ufrgge @FT AR q@TH
Tifgd | Afxr sgxr Ot mfar @
g F1 uggE AT Anfgy fE awi
gv fadz g Fgias 3faq g wifs
Fr gm @ F fa¥r @wa¥ na
warr @) fag awa gw AR gu
¥ 93 ¥ ga sy FfoF maw &y
g $TY &t Gifow #T W F 3N
ayg o 497 7 ;¥ F FROT AR
W F A HFz FT FEQAFT Il
qr ) zafay gd 3fo & feag &
far ami @ afemar ¥ S st gacey
g @Far & 9§ 9% g  wmEr
avEa FarET Tifgd | 59y g gt
¥ #iar q¥ fe=rg #1 Sawar w3y
aifed ag €Y g¥ SureT AW Enmg
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g3 ¥ AF wHE R & Al
FH IA W & T4 G A FO
M B AAGE B fF W A 0F
foga 2 & foir for wver Y feafq
a0 ¥ % fg¥ ¥ eqrg @, &l
£310+T YT FT Y F | I 9T 7AW
facga a& gar, oW aTo W@ &,
GRS C - U T
ofar eifag & fdar s @7 g,
Faq Tw srem fF wEm uf@ar &
AFIT Fg Jogar 4 A fAEwA @
5 3@ @y qeval staw av arfu
wa FFd ) 9E ogwa 9w @ w9
UL A I7 aF Gar A g oA
39 uf@r &t wig A ofer
Ny Tgr w7 gATT FNT AT
qUAT F1 gwT F1 oA 9 18
AR TR & AR 14 W Afgar w@
Al Aaagdr & FT IAA FHIT H
gt W 7 Fifnw Ak 7z faega
oE A SHE &Y FF E oA &
gHHTTS F Q0§ a7 syrAgIfa Ag
g1 WY W WM FIE F mUgST
g9 FT I™GF W WET 9 FEH
FEAA § FgT QT @l & TIgar
AfaT A d I F oAt ¥ F
ug AHRIET Fgm fF oW ¥ wew
¥ 99T wfafyal #1 /T g9 93 A
w7 TR | GIEHTA FHANAT F
T FA9A T EIN g9 HHE s
¥ @7 gy g gw & o
18 ®HF foeits w1 ifafessr o
¥ fr wmmemz fearan =@ 3
SHRI G. R. PATIL (Maharashtra):
Madam Vice-Chairman, it is most un-
fortunate that this is another conse-
cutive year in which our country is

suffering from drought and famine.
As far as Bihar, U.P, Rajasthan,
Madhya Pradesh and some parts of
Gujarat are concerned, these States
are undergoing some scarcity condi-
tions, particularly Bihar and Uttar
Pradesh are facing a very serious and
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critical moment at this [juncture. I
need not repeat what has been stated
in this House. A population of more
than three crores is imminently in
the danger of facing starvation. I do
know that the Government jg trying
its level best to see that not a single
death occurs in this couniry by way
of starvation.

Madam, it is true that the condi-
tions that are prevailing in Bihar and
Uttar Pradesh, as pointed out by most
of the hon’ble Members, are very
acute and gerious. Still it cannot be
forgotten that whatever possible is
now being done. I may say, Madam,
that the Government is irying its
level best to see that every possible
help is given to people who are
suffering from drought conditions, I
am' sorry to say that here in the
speeches from the Opposition Mem-
bers everything that has been done
and the steps taken by the Govern-
ment to meet thig serious drought
situation in these States have been
criticised. I am sorry to say that all
this should be criticised when our
beloved Prime Minister has rightly
stated that this challenge should be
met on g war footing. This is a na-
tional crisis, this is a national emer-
gency and it is not a calamity only
for these particular States, it is a
calamity for the whole of this coun-
try and for that the country should
rise and come forward to help these
drought-stricken States, particularly
of Bihar and Uttar Pradesh and some
other States.

Madam, whatever has been stated
regarding short-term measures should
be done by the Government as also
the long-term measures. I personally
do not find a single constructive sug-
gestion on behalf of the Opposition.
On the contrary, whatever is being
done by the Government has b<en
criticised on the ground that is being
done with a view to attracting the
people for catching their votes in the
coming elections. I regret to say,
Madam, that in a crisis like this,
whether it is the Congress Govern-
ment{ or any other Government that
would have been here at the Centre,
I am quite confident that the Gov-
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ernment would have done its own
duty towards the people. And as far
as Bihar and U.P. and other States
are concerned, the Government is
trying its best to make full supplies
available to these States to adequately
meet their demands and it cannot be
said that a neglected view has been
taken about the conditions in these
States.

Personally I feel that availability of
foodgrains, as they are available at
the Central Jevel is being made to
these drought-affected areas. Proper
distribution of foodgrains is also being
carried.

Madam, it is true that so far as the
State of Bihar is concerned, there are
so many difficulties regarding distri-
bution of foodgrains. Therefore, as
rightly pointed out by the hon'ble
Minister the entire administration
should be streamlined. It is high time
that if some guggestions or some ad-
vice given by the Centre is not being
heeded to by the Bihar Government,
the Central Government should not
sit idle looking helpless at the situa-
tion that is arising there.

SHR! SHEEL BHADRA YAJEE:
Who says that the State Government
is not going to pay any heed to the
Centre’s advice?

SHRI LOKANATH MISRA: Mr.
Yajee is speaking on behalf of the
Bihar Government.

SHRI G. R. PATIL: The Central
Government should see that concrete
steps are taken by the Administration
there t0 meet this particular situation.

As far as fair price shops are con-
cerned, Members have complained
that they have not been opened. On
the contrary, fair price shops are
being opened by the Government in
various areas in every village. All
possible steps are being taken to see
that there are no such difficulties,
such as availability of foodgrains at
these shops, experienced by the peo-
ple. All these steps are being taken
by the Government, all short-term
measures.

It is true that a vast cattle popula-
tion ig also facing such a peculiar con-
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dition as pointed out by one of the
hon’ble Members. It is true that in
certain places there
water. Buf it will be appreciated that
it is very difficult to make water avail-
able. But I am sure that the Govern-
ment will try-—and it is high time
that they see—to meet the situation
not only by digging tube wells at this
very moment but they should make
water available from other sources
through tankers or by means of some
other means of transport.

As far as long-term measures that
are required to be taken are concern-
ed, it is true that they have to be
taken. It we take a review of the en-'
tire foodgraine produced in this coun-
try since 1949-50, it will be very sur-
prising to see that we have made pro-
gress no doubt but we have not made

a progress as was anticipated. But
still T can say that we have made
considerable progress. In the year

1949.50 the total production of food-
grains was 61 million tonnes which
rose to 82 million tonnes at the end
of 1960-61. After a period of 12 years
this achievement is something. This
production is going to be 90 million
tonnes of foodgrains. This is credi-
table taking in to consideration the
rise in population. As a matter of
fact whatever has been produced or
whatever has been the pgrowth in
agricultural production has been mini-
mised by the growth of population,
Therefore, taking into consideration
this peculiar position also it can-
not be said that only by following
some such measures the produc-
tion can be doubled or trebled. I per-
sonally feel that at thel same time
some measures like family planning
have also to be undertaken by ihe
Government. As far as long-term pro-
posals are concerned, a survey of the
scarcity areas and the often-affected
areas should be undertaken bv the
Government. It is high time that such
a survey is taken. Some such definite
recommendation or proposal should be
submitted to the Government so that
the Government can take some steps
to improve the lot of ‘the
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who are living in the
scarcity areas. There are areas which
are affected by drought, hecause of
the failure of the monsoon but there
are other areas also which are affect-
ed once in three years by drought

people

conditions, So a survey' should be
undertaken and the Government
should undertake some irrigation

schemes, ete. in the next few years.
One of the American experts who was
here recently stated that Indian agri-
cultfure lags behind because of three
things—lack of incentive prices, lack
of fertilisers and lack of credit facili-
ties to the agriculturists. Whatever
steps have been taken for the growth
o! agricultural production, there are
some limitation also to them. What-
ever we have done during the last
three Plans is by the extension of
areag under agriculture and not by in-
crease of yield per acre. No doubt
the Government is trying to see that
the yield per acre ig increased by
hybridisation and by giving better
seeds and by giving other facilities
required by the agriculturists. I per-
sonally feel that the 'yield may be
more but the agriculturists do not get
a better price. So I feel that unless
incentive prices are given to the agri-
culturists particularly for foodgrains,
it will not be possible to improve
the position. May I ask why the agri-
culturists are raising the cash crops”
It ig because of the incentives thal
they are getting. The Minister was
pointing out that it incentive prices
are given for foodgrains, then the
prices will not be within the reach of
the consumers. For that they should
be subsidised. I say that for the sake
of the people who are poor, the food-
grains should be subsidised at that
level so that it may be within their
reach. Only then there will be incen-
tive for taking to increase production
of foodgrains. It is high time that we
do it. Instead of importing foodgrains
every year— last year unfortunately
there was a severe drought through-
out the country and we had to im-
port 7 million tonnes of foodgrains
and this year also because of this
peculiar situation we have to import
some 12 million tonnes of foodgrains—
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and spending foreign exchange, if we , per cent. by irrigation, better seeds,

subsidise the ggriculturists or if we
give incentive prices and subsidise the
consumers at that level, | am quite
surae there wi'l be more production.

Regarding the agricultural exten-
sion service made available to-day,
the hybridisation programme introduc-
ed by the Government in the various
States lacks one thing, namely, there
i no appropriate or adequate agri-
cultural extension service. The variet-
jes which have been introduced are
new varieties and the agriculturists
are very hard to take to new things.
They are traditional agriculturists. I
ordar 40 convert them into modern
acriculturists we have to convince
them. It is not by mere publicity or
distribution of leaflets or making some
speeches that they are convinced. That
wav the evtension service is so weak
at the village level. It should be
strengthened from that point of view.

Soil testing also should be carried
out. Various agricultural researches
are being carried out in the research
stations but they are not taken to the
farms and if they are taken, the agri-
culturists are not likely to be con-
vinced because there ig a beliet among
them that the Government can do all
these because they have sufficient
funds but if the agriculturists are to
do them, they must be given adequate
finance and other facilities and also
the technical know-how as ¢to how
the crop should be raised. Every
time the agriculturist should be ap-
proached and must be convinced about
the facilitieg available. That is not
done now. There are many agricul-
turists who complain about the hybri-
disation and about the failure of crops.

In the Fourth Plan the target fixed
for foodgrains is 120 million tonnes.
We have taken 90 million as the base
for 1965-66 and by the end of the
Fourth Plan the total will come to 120
million tonnes—that is 33 per cent rise
in agricultural production to be achie-

ved. If that is to be achieved.
one important factor has to te
Jooked into and it is that fertiliser

alone will be responsible for 44 per
cent. of additional foodgrains and 56

1304 RS—5.

elc. Therefore, fertilisers have to be
supplied ang for manufacturing fer-
tilisers, we have to set up the plants
angd steps will have to be taken to see
that the maxmum capacity iz reached
in the manufacture of fertilisers.

SHRI K. P. MALLIKARJUNUDU
(Andhra Pradesh): Madam, it is an
undisputed fact that our food prob-
lem is very serious and is defying g
solution. Any attempt at a solution
is making it recede further like 3 mir-
age. Therefore vigorous and strenue.
oug efforts have to be made to meet
this one of the gravest challengez of
our times. I should congratulate the
Minister for Food, Mr., Subramaniam,
for his lucid gpeech at the beginning
of this debate detailing all the meu-
sures that the Government are taking
to meet the situation. It is unfortunate
that some of the Members on the Op-
posite side instead of appreciating the
difficulties, raised the slogan that Mr,
Subramaniam should resign. I have no
hesitation in saying that that cry is
a despair and frustration. I would ap-
peal to them to give their cooperation
to the Min‘ster in his fight against
this problem and make his task a
little less difficult,

SHRI LOKANATH MISRA: But this
initiative was taken by our Party.
None of the Opposition demanded it.

SHRT K. P. MALLIKARJUNUDU:
Yog are demanding.

SHRI LOKANATH MISRA: We de-
manded two months back on the
Bhoothalingam issue, not on this.

2. P. M.

SHRi K. P. MALLIKARJUNUDU:
Of course many of the speakers that
preceded me have covered a wide
ground, and I do not propose to trav-
erse it over again. I wil] content
myself with making a few observa-
tiong and the Government may exa-
mine them provided they gre worlhy
of consideration.

According to me—and T suppose all
the Members agree—the basic pro-
blem is the gap between the demand
and the supply. I have made an as~
sessment of the requirements for the
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gear 1967 so far as foodgrains are con-
cerned, and I have arrived at g figure
of 93 million tonnes. I arrived at that
figure on the strength of certain
figures, supplied by the ‘Economic
Survey of Asia and the Far East’ which
detailg certain foodgrains requirement
figures from 1952 to 1964. From that
1 gather that there is an average in-
crease of 2 million tonnes of food-
graing every year. On that basis I
calcula‘ed that for the year 1967 the
requirements will be in the neighbour-
hood of 93 million tonnes. And what
is the production estimate? The hon.
¥ood Minister in his opening speech
gaid that it might be between 80 and
85 million tonnes. Siriking the bal-
ance we can take it as 83 million
tonnes In that case the leeway
would be 10 million tonnes. How to
bridge that gap is the question. Of
course the only methods of meeting

that situation will be by in-
tensifying the production of the
coming rabi crop, and by import-

ing foodgrains from foreign countries.
There are only these two methods
that can fill the gap of 10 million
tonnes as I estimate it. Of course this
problem requires a short-term treat-
ment as well as a long-term treatment.
The short-term treatment requires the
fntroduction of high-yielding varieties,
supply of adequate fertilizers and
pesticides, supply of good seeds, sink-
ing of wells, improvement of minor
irrigation facilities, supply of agricul-
tural credit and provision of proper
{ncentives to farmers. These are some
of the short-term measures that the
Government might adopt in meeting
this difficulty.

In this connection I should congra-
tula‘e the Food Ministry on what they
call the new strategy. They have in-
troduced certain high-yielding variet-
ies of foodgrains. I know from the ex-
perience of my district Krishna, which
can be called the granary of Andhra
Pradesh, situated as it is between the
Godavari and the Krishna rivers, that
in that part of the country certain
farmers have sown this Taichung
variety, and they tell me that it is
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subject fo blight, and that this blight
is also spreading to the neighbouring
paddy fields. So I would request the
Government to gee that this Taichung
variety is not subjected to such a kind
of blight and it does not spread to
other fields. Besides, the farmers have
told me that so far as the kharif crop
is concerned, the Taichung Native is
not found to be quite suitable in areas

where there is copious sup-
ply of water. In fields which
are on high ground, cn high

level, it has yielded good results, but
in fields which are low-lying, which
are liable to submersion, they say this
Taichung Native crop is a failure. I
would therefore request the Govern-
ment to bear this point in mind so
that the introduction of this high-
yielding variety may not affect our
fooq position in any considerable
degree.

Then the second thing which T want
to lay emphasis on is fertilizers, it is
impossible to over-emphasise the im-
portance of fertilizers in the matter
of foodgrains production. As  once
said here, it is the king-pin to increase
food production. The slogan must be
fertilizers and more fertilizers. ot
course the Government has been doing
a lot to import fertilizers as well as
to set up certain fertilizer plants in
our country. The sooner they do it, the
better.

Then there is one suggestion which
I want to make to the Government so
that they might consider it. The agri-
cultural credit that iy made available
now through the co-operative credit
societies and the revenue depariment
officials and the agriculture depart-
ment officials is not at all adequate. 1
would like the Government to consi-
der a suggestion under which the com-
mercial banks also may be induced to
lend credit to agriculturists. I had
talked to some of the commercial bank
people. They told me that if the Gov-
ernment could somehow guarantee the
collection of the loans made, it was
quite possible that commercial banks
also would be able to lend. I do not
think the Government is so weak as
not to be able to devise a machinery
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under which the commercial banks
could be helped to make advances to
agriculturists. I think the Government
should consider this suggestion and its
feasibility.

Another thing is the establishment
of a National Food Council and the
formulation of a National Food Budget
as recommended by the Foodgrains
Policy Committee. Recently I believe
two or three days ago I remember
to have read in the newspapers that
the Government were considering the
selting up of such a National Food
Council and the formulation of such
a National Food Budget, and I should
congratulate the Government on ac-
cepting these proposals of the Food-
grains Policy Committee.

1 mentioned before that the farmers
should be given certain incentives. My
predecessor has spoken about that as-
pect. T need not confine myself to
the granting of a cash incentive, an
incentive in the form of cash to the
farmer. Incentives may take a variety
of forms. It may be by way of a cash
grant. It may be by way of a remis-
sion of tax. It may be by way of sup-
ply of fertilizers or agricultural im-
plements. There are a variety of ways
in which the farmer can be given in-
centives, so that he may produce more
in a given acreage. The Government
should examine this question seriously
and I should like the Government to
tackle this problem geriously. Ot
course, there are cases where the Gov-
ernment have given away prizes, to
the best farmers. This, I think, is not
sufficient. They should deal with this
problem on an individual basis. If a
particular farmer produces 50 per cent
more than what he was producing be-
fore he should be given some kind of
incentive, as was mentioned by me.
These are some ot my suggestions
(Time bell rings.) I should not take
any more t'me since the bell has been
rung. 1 would only say that as far
&:; the long-term mecthods are con-
cerned, there is great mneed for the
early completion of projects like the
Nagarjunasagar project. That is a pro-
ject of tremendous potential and it
can irrigate more than two million
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acres of land. This should be comple-
ted and if it is completed in time then
much of our food problem would be
solved. Therefore I would urge upon
the Government to expedite the com-
letion of fhis project by making avail-
able the necessary funds. I was told
that it requires some Rs. 4 crores this
year to cope with the work on hand.
1 would therefore urge upon the Gov-
ernment to see that 5 project like the
Nagarjunasagar Project i completed
as early as possible.

As was suggested by an hon. friend,
the research departments should dis-
cover various straing of seeds in order
to suit the various kinds of land. I
know, for instance, there are large

areas of fallow land Lecause
the soil is saline and oidi-
nary seeds do not grow ‘there. So

the research departments should ftry
and discover strains which are suit-
able for such saline lands and these
lands, as I said, are large in number.
With these few remarks I support the
Food Ministry in the various measures
which they have taken.

SHRI CHITTA BASU (Wess
Bengal): Madam, I was rather very
glad the other day when Mr. Menon,
the Minister of State in the Ministry
of Food, while intervening in the de-
bate expressed a note of optimism
that we can attain self-sufficiency by

the programme which the Gov-
ernment has for food produc-
tion. While taking part in this

debate I would invite his attention to
certain points to which I feel the Gov-
ernment should pay proper attention,
if they are serious about attaining self-
sufficiency in the food front. In today’s
debate I do not want to express any
anger. I do not want to ake any un-
necessary time in criticising the Gov-
ernment. I want to put forward cer-
tain concrete suggestiong for attaining
self-sufficiency in the matter of food.

Madam, if we look at the food eco-
nomics of our country what is evident
ig that food production has entered
into a stage of stagnation. I use the
word “stagnation” wilfully and cons-
ciously. If the hon. Minister, Mr.
Menon, will look into the production
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figures of the last few years I think
he cannot but agree with me that we
have reached a stage of stagnation in
the matter of food production. 1 have
got here certain figures by which I can
show that right from the year 1960-
61 up to 1965-66 and also 1966-67, the
production of food in our country has
varied from 81 million tonnes to 88
million tonnes. The figure of 88 mil-
lion tonneg was the highest and that
was in the year 1964-65. Barring this
figure for the year 1964-65, the pro-
duction figures over the years begin-
ning from 1960-61 normally have cen-
tered round about 81 mill.on tonnes.
What I want to say now is that al-
though the Government appearg to be
serious in the matter of attaining self-
sutficiency, I feel that the program-
meg so far announced bv the hon.
Minister for meeting our regquirements
are not adequate and sufficient.

Madam, I do not disagree with the
Government’s point of view when they
say that there has been increase in
production.  Yes, I also agree that
there hag been increase. But what has
been the reason for this rise and what
has been the quantum of increase?
That we have to d scuss. Madam af-
ter scrutinising the figures, what I
find is this. After the year 1960-61,
there has been increase in the inpuls
into the agricultural operations. What
are those inputs? There has been addi-
tional area brought under irrigation,
major and minor, of about 20.3 million
acres, after 1960-61. And then soil
conservation has benefited about 11
mil'ion acres aftey the year 1960-61.
improved seeds have been spread over
an area of 164 mil'ion acres. The
utilisation of fertilisers has 2ls» been
increased. So far as my information
goes the use of nitrogenous fertilisers
has increased by 300 per cent, that of
phosphate fertilisers has increased to
some extent ag also the use of potas-
sium fertilisers. Rura] compost making
has been practised on about 120 mil-
nion acres. Green manure also has
benefited about 27 mi'lion acres. In
addition to all these there is yet ano-
‘ther factor which we cannot lose sight

[ RAJYA SABHA ]

in the country 2156
of and that is the fact that there has
been an increase in the area under
cultivation. Madam, you will find that
in the year 1950-51 the total area un-
der cultivation was about 29.4 crore
acres. 1t increased to 34.7 crore acres
in 1965-686.-

If we fake all these things into con-
sideration, what do we find? There has
been some increase in the inputs and
these have not been altogether useless.
Thig has caused some increase in pro-
duction. But what has been the pro-
ductivity per acre of land? Ag far a$
my figures go, they say that there has
been an increase of 1.87 per cent in
productivity per acre of land in the
case of foodgrains and in the case of
non-foodgrains the increase is even
less than 1 per cent. It is only .87 per
cent. Madam_ for this small increase
of 1.87 per cent we have spent during
this period the huge sum of Rs. 2,528
crores in our country. Therefore, what
I say is that it is not by increasing
the input alone that you can bring
about self-sufficience in our food front.
Every time our country is faced with
a crisis the hon. Minister comes and
says this crisis has been due to
this drought or that flood or to
some other natural calamity. Madarm,

ours is a backwardq country, 1
do agree. But we have to take
advantage of scientiic and tech-

nological inventions. Science is there
for the conquest of nature. We cannot
always blame merely nature when we
are hungry. We cannot accuse God or
Nature because we are unable to con-
quer Nature and harness Nature t0
the best possible advantage for the
development of our country. The nor-
mal practice with them hag been that
they come and sav God is responsible
for this; the normal practice with them
has been they say that drought is res-
ponsible for this. In that case what are
you there for? You are there to fight
the drought; you are there to fight
famine: you are there to conguer Na-
ture. You ought to come up with a
positive programme for the conquest
of Nature which causes injury to the
country’s progress. Madam, what I feel
is this. Although the Government says
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that the crisis is due to deficiency in
inputs or due to some natural calamity
or other, I do not agree with it. Our
country can attain self-sufficiency only
it they take to other methods. And
what are the methods that the Gov-
ernment proposes to take? They have
not bidden good bye to the old prac-
tices. Even today they say we should
increase the inputs. They say that
there should be massive utilisation of
fertilisers, and high-yielding ferti'iser-
responsive seeds and so on. In this way
they will go on continuing to import
foodgraing from foreign countries,
particularly the U.S.A. This long-drawn
continuous import is their programme
to meet the crisis that faces the coun-
try. 1 do not agree with this. We can-
not attain self-sufficiency in this man-
ner. We can attain self-sufficiency it
there is a constant and regular annual
increase in productivity by 5 per cent;
then alone we can get 125 million
tonnes of foodgraing which can make
us self-sufficient. But to attain this
level of production the programme
that has been outlined by the Gov-
ernment is not at all sufficient. This
programme of fhe Government will
only continue our reliance upon the
foreigners for our food which is dero-
gatory to our national prestige, which
increases the vulnerability of our
severeignty and which erodes into our
sovereignty by other influential for-
eign countries. Therefore our country
has no other way out but to make
a full-steam programme to attain self-
sufficiency. And how is this self
sufficiency to be attained? My con-
sidered opinion in this matter is this
Unless the Government agrees to
make institutional and structural
changes in the land tenure system we
cannot unleash the forces of produc-
tion. I am happy that in this House
today some Members opposite have
also expressed identical views; they
have agreed with me in this matter
and with my amendments that have
been circulated, . Mr. Chandra
Shekhar has said that unless our Gov-
ernment agrees with the proposal to
bring about immediate institutional
and structural changes in the land

N
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immediately imple-
, menting the land reforms in genuine
terms gelf-sufficiency cannot be at-
tained. Madam, this suggestion which
I have put in my amendment 1s not
a new thing which 1 am telling this.
House. Most of the Members opposite,
those who have taken part in the
freedom movement of our country will
agree with me that even earlier to
the freedom movement the Congress
used to propagate among the peasants
that they will bring about land re-
formg when they got into power.
This was their agrarian policy. And
there have been many recommenda-
tions in this respect. There were the
recommendations of the Congress Ag-
rarian Policy Committee; then there
were the recommendations of the agri~
cultural Panel of the Planning Com-
mission: then there were the recom-
mendations in the Ladensky Report
that if we are to attain se f-sufficiency
in the fooq front institutional and
structural changesin theland tenure
system have to be brought into effect.
(Time bell rings).Madam, there are
many pointg but most of those points
have been incorporated in my amend-
ments which have been circulated.
Therefore 1 need not dilate upon those
points but on one point I would like
to draw the attention of the Govern-
ment. They agree with me when they
say that there should be monopoly
procurement in the matter of food-
grains but what has been the actual

tenure system by

practice in this matter? 1n West
Bengal there was a programme for
procurement, if not for monopoly

procurement. The rice mill owners
were required earlier to give to the
Government cent per cent of their
stocks, ol their production and the
Government was in a position to rush
tl.uose foodgrains procured from these
rice mill owners to the vulnerable
sections of the community but this
time, only a few months back, the
West Bengal Government has watered
down that scheme. They have allowed
50 per cent of the production of the
rice mill owners to be retained by
them. What is the reason for this?
While the Government ¢f India dece
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lare that they are wholly for mono-
poly procurement why should a limb
of theirs—the West Bengal Govern-
ment—be allowed to water down the
scheme  which they  themselves
pioneered in the earlier year? That
is a point I want to know from the
hon. Minister. Are they serious
about these two points, monopoly
procurement and institutional and

gtructural changes jn the land tenure
system? I feel these are the two main
planks on which the Government’s
food policy should rest so that they
can save our country from the con-
tinued dependence upon foreigners,
from continued  pestilence, from
famine and hunger which stalks the
country at¢ present and which will be
stalking the country in the future too.

sfveat e saEdt (e w3w):
IT-gAT-TE Wgiedl, & gAET
qr &1 A9 fag § sust At @ @
g, gury fadey wxwl ¥ qu WA
o F gL d WUAT He F
@), AGAT FrEEAT WY #Y, gEET
W frar | fTafaae ameg wgE,
g fFaw g N & faw
ofcfeafy gy a@ma @ @ af
g9 I@F FL FTT § | 9@ qw
AT AT FY @ AT w1 o§9y
3, wow fq¥ g wsA @@ HAl &Y
Futs 3 &, nIREAR }T & AfE
gem fam axg #Y Aif a9 g
ag agaeqr gnfaa efaa @) Sfes
ag %24 § g9 €Hia agr g fEoame
ga Trad s afeferfy e § 998 #2
FT & | o qE-IE § Hrerar el &y
g ¥ 9T #1 gaq Fdr srafawar
ag & S g IEw, few ar
e =S & far 1 fs 9w
qRY gHN TEFT 3FAT AEA g
gumr 9Tl WY g9 @i & fay
ge § & smafasar @, s
T o far wgm wow §
O Y g9 SEF far @R #wifa
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F®R & I I@WAR gWAR A
39 g7 gfeema 3T At W gATt
aq ag fauw afchafy a8 o afFq
UF #ZEq a3 I A9T gEEA FWT,
TR AN AT § 1 IEHT 197 B}
OUAr dr g9 T@ UL FT GHTATT
FT AT | A £ AT AT T & 1 F
A EET L @ wHE W ofifigfy §
SOH ¥ faEe & g €
FHEAT FT A TG FL GHA | TR
FE graEaT a1 fqae & FX A
THE A A qEr qE &7 F e w0
¥ SERA B qE IR A wal
F 92 ¥ gmw oy wi@w | omw
W A« afvfeafy & sa¥ gard
fadet wrigl ol W F & ow
A FT &S g owar 2 fF o#9
q Fur faer 5, & afdfeafy &
AT FI| JT AT UF G
¥R @ v oF gaE g
HAET AR 9199 @) I§ 9HT ITFT
AFFAT FT & sydr fagw  afc-
feafa s A, wwar A5 @wanard
gt Fg wHar Ay o afcfrafy
gAT A9 ¢ I9 AY @Y 2T gF 79
& wur famm &< SwAT @M

[Tae Vice CuArRMAN (Shri M. P.
Bhargava) in tre Chair.]

IqENTERE mglew, wawr fafag
g 7 fom fl oifeere 3 g sw
gaer fFar g @l oy @ewt
q gH aweA oo w1 owr @@ o &
I AT A & UH T d=9 7 GHAT
f& ATy Y T FEAT gART W
FAA g, AANS T gF W #F ¥ Fav
frar @& ot ooy Y ww &
fore o &Y X wgTr 1  w aE
g gaE g fF fam avg ¥ aers
& HIF 9% UF a7 %< 39 § Fa7 A
FT EAT SH GHEAT &Y g (6T, AT
wETfaen G, o o Y foafy, @
#t foafy WY af § IR T g @& Y
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FT faa #7 3@ ga5ar A go 9 w9
qr [T gasy wvE ot ga fram a8t |
gAR fAQdt 9aeat 4 I AT 39 a1
FY 7T v § o dqdyror gedvar € §
HAAT qzem o foar ot & fAr ag
T FEM 9T TGT ¥ A AT
g wiT F & F uw glades § g
e % & ag & Ifaa 7@ awady
ifs s7da § fFt oF F FE4 F
wEdTRr 7E) faar ST gear, Wiadse aqr
¢ frmm ¥ 3R, 9ar ¥ fY Freamg
fear &, swar 9 faa%F s fyeerd
Tl 3, Star 3 fog aref oy, foT sy
93 famarg fFar ag o= 39 S A
e Y oig ST & wfeT afcfeafaqi
¥ A A G WIT T@ TZ FTAWQT
g, ST & 9T HiET gh |
IyEsTErs AEieT, @) § agam y
FEM, 3T THG gL qTA oY ofefeafy
oS, T4 fad ag wgy ¥ § d9= T8y
FEM f& 9% FB TG AgEfwar
W A F® TFfa o gAR §w ag
Qs e taraw @ s &
0T a¥ § FOE AEEieE 7R Awfqgfe
It AT W & foad agag @9 ag
T A 66 @ TE, 99T T 1 I
e A grAT ag §—H @3 oF fFam
g8 st § fF @A gEr a9 §
TA A6 X IART A9ET, AT AR
ITH AT A T 904, 9T gH qFAT
TE g, qree, AT aAfaAr gEr a9y
& <oy gal ¥ gmr A8l ST 9, ghe
ol # wAre 7E 9 ) § oo Rw ¥
urlt g s f5 e ofear sy oSmar
o7 AfFT 21 O a1 ¥ Frora To T
W o i o faega s & 9
g i
gyawrers warey, g g ¥ &
o€ § 99 A9 F W AIH AW F
ST STEdY § ) 9g & A1 &9 @ g
§ froer g1 W § AR ¥ 8§ W
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&t %t sfte ¥ frewr @ w1, TRAEE
FT 93 Tt 7 fd TR, B,
=T, afqar = § | agh v feafa g §
fF 917 97 A wad F1 Frs Gt o @)
60 sfawa fFam go dto F ar wR
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HIT I FY JETE | a8 Ae-A7g q=af
F T FY, NGT F=HT A1 7 FI, I
q, ITHT ATA FILT A1 IE, T 33,
g Fart F T I ff M agi w0
FT & 1 FITT AT AT, NT J AT F TR,
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F 919 & IEI 9T 97 S AR Agm
T @1 FT T T, T 70 9
FW & 1 A AT 9T 5T A Sy feafy
IEH AT G9H G5 3L, Fq fFaa F
TR § e A1 awg A A ad
gs ar 9dt R FT AW & AR g,
7St agt #1 afcfeafy ag £ fF @t )
TF ZrEH W Q0 a) § e A fay
qr W@ § |
ITIATEA FEIET, B qg SFHIY
qt, g faa ag fadwl & et sawy
et 4 @ faqm afew wwr Gwt
F g% ¥ W &N o fre g & &y
qgT I FA 1Y FT a8 & g TGaAY
7t f iy @ ag 7 faadt @ 1 o g
3 FAS e oY g agt & frar @y
HIX g7 a8 I=IT o i sy Qraat
F AL FQ F A AT 2§, T
oY fage giwm g ¥ |eq @ §
IOY gH AT WIAAT 91X 80 4T 90 1Y
T AT ¥ A A § FW AT AfFY
7@ F wra Fgar own € 5 gd 15
FAT o7 ¥ o A o & fRay §
e gl | 98 fFT ag ¥ & w2
& g A8 W&, wifE gmoagt
St forRefY e & 9ot 7w § WK ST
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7 @) &) vl S|t TF gAT qEew AW
FT 999 & a9 gH 97 §9 TgT fasy
FAIfF FMT AR IgT FAAHET AL
2i1dr ar v ag fower gur g agr
HINIAT G FH g W AR O FEI
¥ wiglh s @z wfaw & A A
g T UF E9AT AT q1g WA fERAT
wTa @A qfvEw § Fgr A 19 7,
1T ®qUT I 914 w947 fEey I
gl #TF A §T gFY & a1 98 g
fan uw a2y Ff57 gaar g adr )

qr #r feafq ¥ qad 7<7 a7 77
¢ f& gara @1 snard) & § 39y g
wgaW e oo | 69 & ST 4@ W
34 Sg T § 99 fF el &
qAAT FTET § AR ST gArdy il &,
g1 St fAdawr yorred § 9uH 98 a1e®
DT ¢ ) I I gH AT § F3I4 ISTAT
geaT H1T 3T a¥e. fauy €9 & ewA &A1
qEMT | W% gEET afafay A My
TH FTH F] FATI 91T Al 7T gl |
3% &€ tyml g ¥ar & §, ag § wmaar
g, {5 sewifan sfufq & o samaae
3% af=aai §Y g§ & ST gH @
93T BT TOET AU FHT FI@ FCFH
OF 7@ ¢ | 4 § gawr gudT TR
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gY 7T T AR 9FY FI FV

grgATers weved, ¥ gA: ;AT
€T e SR AT [ T A1 AT §
wgl ¥ gl 9o gEme 63 ¢, sl
o= Y a<7 FAT §, 9 @A § 7Y
agi =g wfuF § Afas 79 FA R F
g8 ) J9dT ¥¥ TR 2 |

ITRATETer WEIRd, ¥ ATIE avee
WIEr € Fo faFwd qW FTAT AT
1 EN T IF g7 F FAT HIGAT 78T,
fazs)y 7w ¥ 34T ga A7efaT @1 @9
g% gardY Iwfa Ag1 §1 9FaQy | gw @q
srenfasT gAAT 93T WX srenfyiEAr
& fa &9 & f5 gw w9d feami Y
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S | gfaemd s ¥AT F fok mIegw
g, F gfzareae @, we5 diw 3, awilaar
arfz HT 6Y g W@ F ITR AgAT
T3 AT GATL AGT Y FAFATY 9T @
ar 7t wFf-ag faamr & IR qYE F
gug 9% g gfaww Jf faq
ITFT weBl AT @9y 9T FY fAwar,
Az AT AF fAean, sfrasITanyT
qT & faaqr #9837 |4 &7 fFg
qATE A ITANT FIAT A% ITRY AAFT
agr fagdr 1 ST qwg F fHoaray &
F17Y F BT T Sy | gfrary ge A
£ IART WIBT STANT AT VAT | TAHY
JTF GIEFIT FY LI 97 T37 |

T A% fifaT F1 93T 3 H 9%
97 ¥ g f% o @AY F 9T I3A% a1
gAY =ity afeT orwr F1 afvfefr 2
FL N AT 2T FSITAT F FTT 07T
&Y FLAT AMGH | ATH gH qEY IIA
gzaTrg fF fRasrgramyT <@ e
qraT 3% 09 qrgT & 5 a8 1 gv 18
ey ¢ fr fomar gw i 33 € 99
AN F A AT E, g & 1 Faw
FHIT 37§ AT FT ITUTT AT 92 THT,
gH IATY g A7 93, 47 AT qT,
¥ fau g & Sy argT 2Yy § 4 Migenr
HIA IIT 4 HATH AR Or7 qrad fFHFT
g ? Far ;IS gAY 9TA FAT 7 TIAY
g g fF v far A anra ®@
375 fr ar a1y gfgard e
FUAFTR ¢ TAFTANAT AT 731 3
frgsas a3 qm AT AT F AR,
AAZAT & AT & a1 AT & A7 ¥ 33
FHT AFT [T F57 § FT AT & M
HAIT FATA AAZL FT AAZI WAL
qJITEA TV, T 4T T IR
qray g | a ¥4I F3941 § 5 93wy
qre {GT FA g, HAF A7 IIT
waraw F7 8, 7 sy Ifavavr Az
f5 &y qifzg sfam g g9 FT0 a1
I 70T 4% § FIEET FL M

‘
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39 a3 &1 FHF & far ag g wAy
qIE A I ST HT AV AT THA T
F9 3 WL AN F YT FTII MTITH
qiwd fAgaam@r at vad ¥ 99 ¥ arfs
STATT AFTT T 9 T a1 A3 AT &
qrT Y TFEEY @Y AT @ IAF AT A
gFRT IAM[M A AP |
(Tvme bell T nys)

g7IEa, 93 a9 & qE Frad v
AT ARA AL E ) A AR FAT IAATEY
21 g g fF T O §3 97 g0q
G g SANI AT HAT HEIET AT ]
T @rg AT 8 § 71997 39 917 7 9T
e7TH faers. MY fF Sgr g7 o &1 Seqew
FAT qGT FAT T IART ¥ & gATA
UEAT FT g T&l fAFerm ;T T Fad
A FT FIRT FIT7 A T gH AW H7
TR F AN AT FT TR | AT § AT
AEY | SHF 9T qTg A AT IAN E,
Ty FT ST AR BI-BIE T AT &,
g3 a9 g, g w7 fFEEr a1 9%
ford oy swarfaa w<am grm @iy gy
TN TR F GIF-HTT ITRT W7 JER
g | suy FRAmaT @ 9Sg & wrAEAY
qZ FTASY, STAAT F1 F7 WET I3 0TV

TAF qF ¥ FOR 9 AF A0
ITeAT R 7eg 93w A faaw affeafy
¥ AT T ] MT IFF wfos § whas
FEAAT A A0fGH 1 gF7, WA F¥ afe-
ferfy ®1 @Y gu a@r @graar &
gfa® & wfas o1& F@ =7fzd | ag
TAT IAHT § T AV T AIAGAT FZJ
FH 2, I3T F A g7 7907 § 1 af: wiq
a7 HZAIT F1F @ITHT ST HIRIAY
F1 qfear fasad fraa @ agaT 53
FTAT A1 AT FIT KT T GITT FT
aF Av a0 F1 FAICHIE ALATT F1AY )

TR AT & @ra AY'q & A
FIY g7 WIAT g7k T £ FF wory
Q3 z3ATEAT a1 1 2 9% @ F f9 Qe
qAT ¥ azea ¥ HAAG Fe {7 foa
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[sfrad feeradt g1§d]

g8 SRR AW & AsTE & fad £
§ FuT A FT agaw fFar 36 g
q 39 fquw ofdfeufs & 3 @/ F dxe
T TF ATFT GHH FT FJ § FaT AHT
g% I%E ¥ SUH gdIT a7 HIT g7 A
T 99 HWIT T3FC ¥ I I
@ foF 98 99 w7 QAN F H AT |
g7 |

SHRI N. R. M. SWAMY (Madras):
Mr. Vice-Chairman, the motion as
moved by the hon. Food Minister has
given us a grim picture and everyone
of us begins to feel as to how to tackle
the problem. This is a subject which
is eminently to be dealt with by the
State. Agriculture is a State subject,
but it does not mean that the Cen-
tral Government can be oblivious of
the effect of the non-supply of food.
Food seems to be a subject which the
Centre alone has to tackle because I
find from the Constitution that no-
where has it been stated where the
subject of food is, excepting that it
is stated that all subjects not enume-
rated in Lists II and IIl should be
dealt with by the Centre. On that
account the Central Government has
to see that everyone is fed and
everyone is satisfieq with regard to
the supply of food.

For the last 15 or 20 years we have
been saying that we must have self-
gufficiency both in food and in agri-
culture. We have spent something
like Rs. 4000 crores in the last 15 or
16 years and yet we are nowhere near
sclf-sufficiency; we still import food-
grains, Added to that the wrath of
the God is on ug and the nature is
against us. So many factors contri-
bute to this scarcity of food in our
country. That is the reason why the
Minister has sought the assistance of
all the opposition Members and in-
voked their sympathy and co-opera-
tion. Also the States must gear up
their administration to see that more
fooq is produced. He has evolved cer-
tain foog production programmes and
we only wish that they come out
successful.

[ RAJYA SABHA ]
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Basically I may be pardoned to say
that in the First Five Year Plan I
read that there were about 900 mil-
ilon acres of landg which were culti-
vable and culturable. But so far as
the cultivable area is concerned it is
about 320 million acres, out of which
about 70 to 72 million acreg have as-
sured water supply; that means 20 to
25 per cent alone is given water sup-
ply. The rest is left to the vagaries
of the monsoon or lift irrigation or
the sub-soil water to be exploited.
Therefore, the water supply of 75 per
cent of the 320 'million acres of culti-
vable land has to be met. Therefore,
a lot of expenditure has to be incur-
red in supplying the necessary finance
for the people to see that the rest ot
the country’s 75 per cent of 325 mil-
lion acres of land is irrigated. This
is not a small affairs, It involves a
huge expenditure. That is the reason
why we are not able to cope up with
the growth in population in the mate
ter of supply of food.

in the country

The speech of the hon. Minister
was of course very frank and it was
a forthright manner, though his
junior colleague gave us a very good
picture, giving figures. Unfortunately
figures are not going to help us unless
we realise it by way of physical
achievement. In the absence of it
there are bound to be grievances here
and there. There are two States,
U.P. anq Bihar, which are very badly
affected, and the picture given by the
Minister was that 60 to 70 million
people were affected thereby. It is
really a very gruesome affair to ex-
pect that the whole of India must con.
tribute their mite to see that these
70 million people—that means 7 crores
of people—who are affected are not
put to hardship. Therefore, the steps
that are now aken by the Central
Government by way of food produc-
tion prgrammes are really laudable
and I only wish—and he has invoked
the sympathy and support of every-
one every party—that they succeed.
Sir, the other thing which he brought
to our notice is as regards the supply
of cereals and other things to the
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handicapped, the proper sections of
the people and alsg to the aged and
the children. Children are going to
be the mighty citizens of our country
and theretore they wiil have to be
taken care and they must be fed with
protein food in their formative period.
I quite realise it. But, to some extent,
I snouid say that the other people
also should be helped. In my State
there 1s a mid-day food supply pro-
gramme through which food is being
suppilied to children of a certain age
group in high scheols and in primary
schools. That also mostly depends
upon the contributions from the peo-
ple round about, people who have
got enough and ‘'more to spare and
they help. Still the supply that is
made to the children is not satis-
factory. But still rather than allow-
fng them go without food and starve,
they are at least given something at
least to sustain their life, It will be
helpful if the same attitude is adop-
ted. I think in some States they are
not very serious about it because the
people round about are not contribu-
ting for a successful programme of
that type.

So far as the farmers are concer-
ned, if proper tools are given to them,
certainly the situation can be im-
proved. It is not land reform or
giving land to the landless people and
political sufferers by reducing the
lands of the people who have got
lands and 'making them landless peo-
ple that will golve the problem fully.
It may solve the problem to a certain
extent. The real problem is this.
If the farmers are given seeds at the
proper time, money at the time when
they need it to meet the expenditure
incurred in transplantation ang other
things and if fertilisers and water
§upply are made available to them n
time, certainly they will do the job.
If they have got the land, they may
not have enough seeds; if they have
got seeds, they 'may not have money
and if they have got these things,
there may not have water. If every-
thing is abailable, there may be the
wrath of nature in the form of either
drought or floods. So many other i
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things have also to be taken into con-
sideration.

Ordinarily, in India we are not
fertiliser-minded in one sense. From
the figures that I have collected, 1
find that the per capita consumption
of fertilisers is two pounds in India,
whereas in the Netherlands it is 88
ponuds, in Japan 38 ponuds and in
the United Kingdom 56 pounds.
Compared to this, we realise that our
per capita consumption of fertilisers
is rediculously low ang cor:espond-
ingly, the foodgrain production is also
bound to be less. Unless the fertiliser
is supplied to them at the proper
price and unless water is assured to
them, we cannot expect to reach the
target that we have set. So, there is
no use of simply fixing the target of
production without seeing that enough
of inputs are also made available to
the farmers. Unless all thesg things
are assured, we are not going to get
the desired results in regard to the
target that may be set by us. There-
fore, the Government has to gee that
the farmers are helped in all ways.
Leave aside the landless farmers, there
are the patwaris having one or two
acres of land. Their names we find
in the revenue records. There are
the village officers like the karnam
and the village headman. They must
have a record with them. They
must get from the headquarters eno-
ugh quantities of fertilisers. They
should distribute them as if they are
distributing foodgrains through ration
cards. Even pesticides, fertilisers, all
these things, have to be distributed in
that fashion, somewhat on the model
of what we do in regard to rationing
in statutory rationing areas, issuing
them ration cards for these, Simi-
larly, in villages also we must see that
these things are given to the farmers
at the proper time.

So far as the money aspect, the
finance aspect, is concerned, the far-
mers seem to have an easy accesg to
the next-door neighbour, the sahukar,
the money-lender. We all know how
much they charge by way of interest,
sometimes 12 per cent, sometimes 18
per cent, Sometimes it ig also 10
per cent. If the people are very well
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towards them, they only charge a

reasonable rate of interest. The
villagers, the peasants, the farme:s,
do not mind paying even 24

per cent per year provdeid they get
the money at the right time
so that they can certainly
make good the losg by raising the
crops at the proper time., Time is
the essence of the entire programme.
Whereas, if we go to the financing
institutions such as the co-operative
socities or the land mortage banks,
we know that it takes a long time.
Even if we know that we can get the
money two months hence, we have to
make an application; it ig processed
in such a way that it getg boggeq up
somewhere and it never sees the light
of day. That is the reason why
some people go to places wherever
money comes from handy irrespec-
tive of the rate of interest which is
chargad. So, we have to see that the
farmers are provided with enough
funds to carry on their agricultural
operations. They should be enabled
to get money at close quarters and
the viilage headman and other people
who may be running co-operative soc-
feties should also make arrangements
to help them. So something must be
geared by way of administration and
see that they are given enough and
timely finance for carrying on the
agricultural operations.

As regards the distribution of food-
graing from the surplus areas to the
deficit areas, there is a lot to be said
about it. I shoud say that in the
surplus areas, the people who are in
the he'm of affairs and those who have
got surplug over and above what they
can utilise, they do not easily like
the foodgrains to be moved. Even
if it is allowed, it 'moves, not to the
satisfaction of the deficit areas, the
reason being that they seem to own
something for the dry season, for the
period when they them<2'ves might
be put to trouble. And the fear is
that if they give out all what they
have got, a surplus arsa /may be re-
duced to a scarcity or deficit area.

~Therefore, 1 think that the zonal
;ystem has to be abolished., I go not

[ RAJYA SABHA ]

known to them and very well disposed | mind in saying so,
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I agree that it
will create some difficulties. The Gov-
ernment might think that I am voi-
cing something against the establi-
shed principle. I know, if the zonal
system is abolished, there will be
difficulties, we will be put to a lot
of inconvenience and there will be
criticism also. 1 expect all thesae
things. But we must take certain
bold steps to see that this system is
abolished. I do not think the con-
cerned States will have any objection
on account of that move, After ail,
one has to eat if one wantg to live.
He cannot be starving.

Even in statutory rationing areas, in
towns and semi-towns, people are
given ration cards and they go and
get the foodgrains. But those food-
grains are not of a good standard, they
are of a substandard quality. I do
not know where they get from, They
‘may be from the surplug areas or they
may be from the imported commodit-
les, But why should we at all mmport
such kind of foodgrains? If the other
countries want fo give us grains, let
them give us foodgrains of a good
quality, not that quality which they
cannot give even to their horses or
mules. Even such things we take, As
a matter of fact, when wheat is sup-
plied in our area, it smells so much
that after we prepare the chappaties
we are unable to take them. So, I
suggest that there ig no use supplying
foodgrains of such a bad quality, I
do not know where you get these sub-
standard foodgrains from. If there
is no control, still people will some=~
how manage to get things, good things.
There should be no objection to tak-
ing a litt'e quantity of rice or wheat
from one area to another. Therefore,
I would say: Have a price system.
The price must be controlled. They
must take steps to see that buffer-
stocks are maintained, Maintaining
buffer-stocks will involve a lot of
inconvenience; greater organisation is
required. Wa-ehousing and  other
things. These things have alsn to be
taken intp consideration when we
build up buffer-storks. That is the
reason why at one stage we wanted
to have buffer stocks of the required
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quantity but we were not able to do
that. Even if we do have it, it happens
to be not a satisfactory one at the
moment.

As regards land reform I wish to
say only a few words,

3 P

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Your time is up, Mr,
Swamy, There are a large number
of speakers and if every speaker ex-
ceeds the time-limit it will be diffi-
cult,

SHRI N, R. M. SWAMY: Then I
shall not say much excepting one
word about rice and wheat. Whatever
we said ten years back about the food
production, I am afraid we are at the
same level today though there had
been a slight increase in 1962-63 com-
pared to 1951. Therefore, if you
want to have a buffer stock of rice
and wheat, try to import things of
good quality which can be used by
the people and not substandard ones.

THE VICE-CHAIRMAN (SHR] M.

P. BHARGAVA): Mr, Mandal, Five
minutes only.
=t @Yo go g (fagre) : 9o9-

gurensy weven, fad i faaz | fage
# T § X agF grad 9gT @ g
g g

RN (A wEET wEE
Wri7) e 3T J 42 faae 9 foyr
2, 9 WIAH & TTTHT |

st Yo Qo | IF: S g, WA Y |
o SF AT § g99 98 981 ey
@19 Zigrd’ gEai @ ar 3a% 1%
faz gad 2q AR 37 & AT o1 36
frRig eI az ST gATaATE 1 TR
aran 9z F fage Y # frafa & -

“Bihar is facing one of the worst
droughts in decades. This starving

farmer of Kausla village in Gaya
district is down with fever and has
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hung up his plough in the back-
yard of his hut. Ten out of the
160 villagers died during the past
two months.”

gaw ot fax faar gar & se Y
ag fomr g §

“This Bihar farmer, his wife and
two sons have less to do than their
bultocks whceh are fending for them-
selves, A haruh nature has again

hit Kausla, like numerous other
Bihar villages.

Fields which were irrigated by
the Lilagan iriigation scheme are
dry. Children are eating the puip
from a palm tree trunk,

In Delaha vil’age a three-month-
old boy died as his mother could
not feed him. The mother, who has
been living on be:rries, was suffering
from fever.

In Bahera village people are liv-
ing on salt and water. A woman
said she had not had a morsel of
food for eight days.”

ag feafty fagrea @1 oo fow
qZf T WEA TZE G WA @ g,
IqHT Y FFOSH §, ST TE AHAT
g zEwE A A RO wwA §AQ
gar g f& S e arew F9m &
Fifaer wgt § 3 #91 wraa | faua vgar
ey &1 o feafy mre g B, ag
&y a1 wHfaFw awg & wri &, o
FIE AT AN g | AN A A LAFT
TeaeTd fFar 8, SAY S SET 9ers
? 3w AT &7 ag AdeT § fF are
gman#r foafq Gar g8 &1 awar
¥ foafmy §@r dtaw f1 a@_@e
¥ fa@ Az Y St g@ F4 fFaT 8,
Ia¥ qX T IR FT IAST HT B
wead ;7 g7 T avawA ¥ 57 9T
FzH T 2 | 997 A FUFAA
¥ 41 ocle AT FAY Q| ARG A
wifzargod # 41,2 EE FY FAY
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@ | wrakfes edfraas € 63.1
ez w®r oF@ @+ qifuaw
wifrarzad A 57.7 9@ & wAT
G| YaT §IT § 13.6 TEE
T FAT G

oy fage Ay oz feafy § Fragd
® qer AN A M q3F T0EA A0qw
qrazg fRifar &7 gar o1 W
g7 1964-65 ¥F AT A 38,774,
ST # 55,338, ATS § 83,074, AT
# 56,819 MT fageay, # 54,885
fadza =177 WwAT ) 97 1965-66
& WS A 34,924, 97 F 32,7456, JaATS
& 40,585 WWET F 25215 MT
faqeaT & 33,701 fF3za =ra woan
X7 g AS, g 9T ;S FA Aq7
wrg zafir fagre & faafy an
A agr r faawas @y g & ol
qF oY 915t A7 FgAr § 9@F faq
qa g8 vz fraay =fzd o

o7 oy Afax fr fage & =
FQRFITRTFATZIATE | 24 faaeax
¥ IFT 13 AFELIF, AT g3
AAIAFTITIZTIITTATE | 1965
® ad &1 Iw qmare fraar qar
qarl 117.04¥FAZP FT 110.51
G 97 IATHAT AT | 1966 § I(H
AT q@I ™I 1 134.53
145.31 % AF 93 TAT & | TST
FT TV ATE A FTIT FT T 214 %
aF Qgd T4 ] |

agmiteda, & g argar g fs
wA &1 fratray fagre wsn ¥ @
g3 QFr a7 qrfs 937 A1 S arg
feafy & 3a% Q1 737 999 wag
fag ¥

qarT, o> @ ;W 7y s ooy
w¥d, S% A1 JIAT ®T ¢F AT Fr A

{ RAJYA SABHA ]
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AT #Y 9<% § N frar o g,
g% fad Awaggara d 5 ag, =
FY Fdr qegd MT NI TIGT F) IF
T A 393 FT a1 917

IR (s wEdR owWme
AMY) : A @EH, N AN T AR
& Swr g1 Hfed, afy ory afad

WA Yo AM: T qUi AT
UF S T3 ¥ gz w5 9 ey
AT F A A 93 g4 &, agi [|/F
A FH G AT |

WE HEIAT A qIE ¥ F T
g R A IFA sy T R R an
AT drg =T GIATY FT AT AT
FIEIT & qra g | F 37 ATHIC AT
ga19 337 ¢ 5 9z Y 98 A7 @@ &
F FIT AGE TR & § ITR!
gifer & aw@we fage & fad
I AT |

yrr St fage & owra 7 feafy
¥ 3n feafz & fod Y =g gL
7z w37 3fF g 191@ 80 AR EA
a9 afy a1z fagre N T widdy  fagre
AEIT F3A & 5 77 § 0 IR AW
= uy gusr aifzg 1 fgmm 9w
FLyg gay 2@r & fa g fad 8
wziw & f ar7 ¥ afq fgq a0l 31 77
faar sq g3 it 93 4 AT@ @ &Y SAT
g faze s it & qry &1 & qrar
g1 ag Y WA WIHT FF AT
g3 WY ®T 4 FH TF AT 9197 37 997
AT oF 919 91aF I 9EA, AT
Y JTAIITCF f@a & @rar g sy
T F 7AZTE I3 0F A A uw AT
g gt ar fRC & adf amaw fs
9T 8§ BIF F fRarg § «Wy /1T Arg
A gy arfgd, @ 9 FET G
7z w1 fF g9 faw 1 &g 80
AR &7 71 1 BT IET WIT W
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TR Twiaw & grem § oY A
® TR ¥ GAI H A FAT 99T
9Tl I WS & ged § Qe H
o 97 e /g

grawnaR (st AEER wEw
WFiE) : HSd g, W WOHl I
ST IS0 |

T |lo Qo ¥IF qIgraT
M g A §MaT fa@r g, saw
%9z a1 g

IIIATA (A WPEAR gEw
AMT) : HAET T FE GG O L,
T UG FY TE gl & |

SHRI LOKANATH MISRA: Mr.
Vice-Chairman, Sir, I am happy many
of my colleagues in the Congress have
become wiser affer facing a lot of
difficulty regarding food and after
having earned a lot of experience.
The point is that as far back as 1952,
the then leader of the Government
assured the country that the country
would become selfsufficient that very
year. Thereafter we have been listen-
ing to the pious wishes of the succes-
sive heads of the Government but to
no effect, so much so that we are now
asked to forget about self-sufficiency
but to deal with the more immediate
question of drought, food shortage
famine and all that. Food shortage
and drought have become so acute now
that the people cannot afford to re-
member the assurances of the Govern-
ment or the commitments of the Gov-
ernment and the Government does not
hesitate to take advantage cf the acute
condition in the country, We are told
that it is because of the vagaries of
the monsoon that we have to face the
drought situation. For remindine the
Members, I would quote the figures.
I hope all of them know the figures
since we are dealing with the food
situation in the country. The figure
is a colossal one. During the last
three plans we have spent as much as
Rs. 2700 crores on agriculture alone.
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If atter three plans the Minister has
to take the plea that it is because of
the vagaries of the monsoon that we
have drought, what difference has the
plan made? What has this huge
amount of Rs. 2700 crores done? Has
it gone into the drains? If it has not
made any difference to our country, I
would think that this money has gone
to waste. In countries where there are
no plans gabsolutely, nor Ministers
have to come to the Parliament to talk
about the plans, they are getting
water from sources which our Minis-
ters cannot think of. A country so
small as Israel is desalining the sea
water and supplying it to the country.

SHRI P. K. KUMARAN: We have
plenty of water from the rivers,

SHRI LOKANATH MISRA: They
are countries which do not have
natural resources. We have those
natural resources. We have spent the
money but what has been the effect?

SHRI pP. K. KUMARAN: The money
has gone into other hands.

SHRI LOKANATH MISRA: That is
what we should find out. Where has
the money gone? It has gone some-
where, That is something for the
Government to find out. Priority had
to be given to agriculture. From the
very day my Party came into incep-
tion, we had been saying that, but the
leaders of the ruling party started
laughing at it. Those of them who
behaved as courtiers, applauded it by
saying that heavy industry should
come first and that came first. Where
have those countries gone pnow?
Everybody has to come to the line
that the Swatantra gave six years
back. That was the right thing to do,
that agriculture has to be given
priority. Now it is too late in the
day to say that you are giving priority
to agriculture. Tt should have been
given immediatelv after independence
Unless we are self-sufficient in food,
how can we take care of the indus-
tries, how can we take charge of the
industries if we have to beg from
other countries, if our Ministers are
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to go round with a begging bowl to
the different countries for food, the
first 1item that a human being needs?
Neither have we been gble to produce
agricultural poducts nor are we able
to be successful in the heavy indus-
trial sector, We have failed in both,
It was a wrong approach altogether.
I am happy that they have become
wise even though it is too late.

For the failure in this front there
were certain remaks by Members of
the ruling party that some of the Op-
position Members had asked for the
resignation of the Food Minister. I
am not one of those who are asking
for his resignation. I censure the
entire Government for it. The pre-
sent Food Minister has nothing to do
with it because his predecessor bluffed

the entire country that there was
plenty of buffer stocks. It is very
embarrassing for the present Food

Minister to expose his predecessor and
he cannot do it.

SHRI P. K. KUMARAN: Who was
it? - B

SHRI LOKANATH MISRA: You
find out from the Lok Sabha ‘Who is
who’ and you will know who it was.

SHRI M. N. GOVINDAN NAIR
(Kerala): You do not remember him?

SHRI LOKANATH MISRA: He is in
the Railway Ministry now, if you
want to know, bluffing the entire
country again about railway acci-
dents.

SHRI M. N. GOVINDAN NAIR:
Why are you fighting shy to name
him?

SHRI LOKANATH MISRA: I do not
take the name of any Congress Mem-
ber, not even the name of the Cong-
ress Party. I call it the ruling party.
He kept the whole country in a state
of confusion during his presidency in
the Food Ministry or his stewardship
in that Ministry and unfortunatly
Mr. Subramaniam had to take over.
On another occasion, of course, I had
asked for the resignation of the pre-
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sent Food Minister but [ can never
ask him to resign on this account, It
is the entire Government that 1s res-
ponsible for the wrong policy, not for
2 or 5 or 10 years but for 15 years
and you cannot make a scapegoat of
this Minister. If anybody has to be
censured, the entire Government
should go and let them all resign as
they have failed. (Interruptions).

I am coming to your State also,

You can appreciate the alertness of
the Governmen!, My leader, Shri
Dahyabhai V. Patel, toured Bihar and
brought to the notice of the Govern-
ment through a press statement that
he made in October that there was
drought in that State. Thereafter
some attention was given. He wrcte
to the Prime Minister, the Food M Kis-
ter and to everybody but who is to
look after it? Can the Bihar Govern-
ment look after it? You have seen
from the papers this morning that they
are quarrelling like cats for seats,
there is no cohesion, Nobody knows
who is going to continue or get the
tickets. In this psychological ccndi-
tion of the Ministry, can you expect
any Minister in the State to function?
This is the state ot affairs. I am sur-
prised that Ministers fight like cats
and dogs for Congress seats in that
particular State. Naturally you can
never expect those discredited Minis-
ters to take care of 6 crores of people
in that State. 1 would beg of the
Minister of Food here to take direct
charge of the situation if he really
wants to give relief to the people.

Some mention was made here abnu,
land reforms and my party was also
drawn into it. I have been sayins or
the floor of this House many 5 time
that the land reforms have al<g creat-
ed a lot of confusion in the countrv.
When the very idea of the Seven-
feenth Amendment reaches the
masses that upsets them Tt is a sense
of belonging, sense of possession....

SHRI M. N. GOVINDAN NAIR:
Your friends or the masses?

SHRI LOKANATH MISRA: We are
telling the masses about the Seven-
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teenth Amendment. I would like the
Congress Members also to go to the
State from where I come and face
the masses. I do not know about the
other States. I challenge the Con-
gressmen to go there, to go to Orissa
and explain to people about their
Seventeenth Amendment. Now, Sir,
this Seventeenth Amendment has
created a great amount of confusion
among them, in the context of the
land belonging to them. The sense
of possession must be there with the
tiller of the soil. If he loses that, he
loses his interest in the land and,
therefore, wherever there has been
less of production or lack of produc-
tion, it is due to this feeling smong
the peasants,

Food situation

This morning, during the Question
Hour, Sir, when I asked a question
whether our hon. Food Minister
‘knows’ the amount of deficit that
should be met during 1967, he said he
“does” not know about it. We have
spent Rs. 2700 crores during the last
three Five~Year Plans, and we do not
know where we stand; even the esti-
mate for a particular year i not
ready. Some hon. Minister, in the
House, of course offered the estimate.
I do not know if that is known to tke
hon, Minister. 1 do not know his
source, but if the source is correct, he
may kindly pass on the information
to the hon. Minister so that, while
replying, he can refer to it, because
let it not go to the press, let it not go
to the country that our Food Minister
does not know what the deficit would
be.

The Zonal system is also another

set-back. Within g Zone, of course the-

ruling party is making capital out of
it. In my State I know how much
goes to the ruling party through per-
mits, through each permit granted to
any businessman, to any trader, in
favour of the Calcutta market.

SHRI SHEEL BHADRA YAJEE:
This is Rajaji’s story.

SHRI LOKANATH MMRA: I am
extremely unhappy that there are
certain Members like Mr, Yajee who
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do not follow the proceedings in the
House, who do not understand the
context in which it is spoken, and
who do not read newspapers, I sup-
Pose. With that limited knowledge
ho one can interrupt and stop a
speaker like me. (Interruptions)
Never so, and if he dares to do it, it
would be only flinging dirt at the
Congress Party again. (Interruptions).

Sir, 1 cannot stand a running com-
mentary like this. Let him get up and
say something. What is your ruling,
Sir, in such cases?

THE VICE-CHAIRMAN (SHRI
M. p BHARGAVA): Order, order.

SHRI LOKANATH MISRA: In my
Case, Sir, the other day you ruled that
I was not to interrupt 3 speaker un-
less I got up and did so. Now in the
case of Mr. Jayee also. . )

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Mr. Yajee, please
do not interrupt like that., ~

SHRI LOKANATH MISRA: . . .
You must give an exact ruling,

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Order, order.

Mr. Yajee, please do not go on with
Your running commentary.

SHRI LOKANATH MISRA: If he
Wants to comment, let him get up and
do it. I will retort to it always, He
cannot go on all the timg with his
running commentary. I am against it.

Then, Sir, this Zonal system has
brought in a lot of corruption. Of
course the ruling party is benefiting
thereby, out of corruption. I know of
cases. I have a friend of mine who
has come to Delhi from Orissa who told
e that they pay 8 annas per bag for
Smuggling it. He pays it to the Cong-
8ress here. (Interruptions).

SHRI N. PATRA (Orissa): He is a
friend of a smuggler then. He seems
to be having a smuggling friend.

SHRI LOKANATH MISRA: I know
him. You are also a friend of mine.
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Though you are in the ruling party,
you are a friend of mine also. (Inter-
ruptions).

THE VICE-CHAIRMAN
M. P. BHARGAVA):

(SHRI
Order, order,

SHRI LOKANATH MISRA: I don’t
hit the man. If he, Mr, Patra, is in
the ruling party and he is responsible
for all the evils of the country, I don’t
call him anti-national, I don’t hit him
as anti-social. I still hold him as a
friend of mine. He is known to me
as a friend. Naturally, anybody who
pays into the pocket of the ruling
party, or to the District Committee,
well, he is a greater friend of the
Congress. 1 should consider him only
as an acquaintamce, All the game
this is done because the réstrictions
are there. )

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Mr. ~Lokanath
Misra you are exceeding your time
now,

SHRI LOKANATH MISRA: Just one
minute more and 1 will sit down, If
the ruling party and the hon. Minister
—~the hon. Minister I would not accuse
g0 much because it did not happen
during the present Minister’s regime—
are very serious ,

SHRI P. K. KUMARAN: Even now
they are.

SHRI LOKANATH MISRA:

about giving incentives to the farmer,
they should do it properly. The plea
was taken that it would hit hard the
consumer. If they can subsidise in
the case of sugar for the export of
sugar to the tune of 40 to 50 crores of
rupees annually, what stands in the
way of giving the basic item of food
in this country at a subsidised rate?
You can both help the grower as well
as the consumer if you give a little
subsidy. You must take that point
up.

Then, Sir, in reply to some question
this morning, the hon. Minister said
that 30,000 tractors were lying idle
for want of spare parts,
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SHRI AKBAR AL] KHAN: No, no,
he said that they had been lying idle
and now they were being repaired.

SHRI LOKANATH MISRA: I only
said that they were lying idle. There
is no reflection on the present Food
Minister. Whosoever was the Food
Minister-~it may be a great bluffer;
it may be somebody else but—whoso-
ever was there, well, why attention
was not paid to it, Sir? How could
30,000 tractors in a country like India
be lying idle when we are starving

for food? Who is to be held responsi-
ble for this? Has there been an
enquiry? Was the Minister responsi-

ble, or some subordinate officer? Catch
hold of him. He must be hanged.
‘When people in lakhs and crores are
suffering for want of food, who was
responsible for keeping idle these
30,000 tractors, which could have pro-
duced much more in this country?
Now in the end I again demand that
it should not be the resignation of the
Food Minister. He alone is not res-
ponsible. The entire Cabinet is res-
ponsible and must resign.

]

S qusita fag weaw (d9m9)
AN AT I A, Fg agy
gy Frara & 5 gwwe g F Wd
9% 99 F¥ W E | GUF & WA [T
SqTer Wew § 1 gu faa dwas
fasx wgm ¥ Fg 6 SAer S0 gy
g% fr wfam arét F A FeEa YT
ST A=t T | § I AT FEAT
fea gz ¥, A ITH 9ET F WU
4y, 79 TRy F1 Afeqa FE AR 7ITC
g fa=il qorg &, FE ATA FT FAT
3 (Interruption)

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): Mr. Yajee,
please stop the running commentary.
It is too much.

Y geeita fag s=at « 59 a9 T,
ag w7 fr o fefomam 2 3 9 ffs-
M 3§, 5 a9 faw 99 & 3w
# fegga 2, ot faowg AW & gy
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8, Jewr 9 el faea aEear w3
SR F AN Ao wnfel # A9 /K
gEA waISe aref 1 AT ATy 9
A FX T T fF T T TIAAT
 AGANT FY AW FY AR AT F2 F
STgt @UF 9319 F fAd 7€ T w=qar
g 91 w19 QAT € agr wWEE I |
ST F T34 AFAEg § fF waHaz ¥
Wrrawe 7y &1 8 91 § &1 gry Sie
T qUT FENT 5 F7 § F9 5 39S
grafeag g, s Aif 1 S wE
FLI L, IR FE fm wrE TwIM A 3w
Fa & fqa ggawt FO Wi qat
WE LIEF T FY, ARHIE T F3, A
FH @ F gUF GAW T § ITH
T ag | agT frfaee< w9 56 99 gAR
wOE A1l ¥ qISHE F W AW,

99 T qg Fgd A4 6 9 A7 qgrgedy omr-

Jua  fafaceT &1 e § A JET
GIF FT HET T | gH AT T
Fgn & fr @us 1 Awew g A
A 70 F1eq F 7 e § AT 7y
qraar & gn 3 W F@T TET |
# 3wt faaee sem i 3 fem o ais )
gz 919 F 719 7 §F F| aref 7 fa-
#re < famT & =T wFaaw v ay |

uF q17 a8 Y § fF S ge gArey
Ffaar g1, # fafreex agg & faae
FeT, fr gw guoTr s fodie 3@
I I74 A1 5T qIg FIH IO JTAT
g 4w wAy o AT g fF Ew kw
FY GUF N GAAT FT I7 4 & foax
St Y TOFT 8 <F ) 59, e
¥ oifFeqa & g9 & FIq 91U &9
forer FT ST AT 41 4% € T 3T F
F QW FET § AY g FT 9T
Ffak frarar \w gw wafET &
T gER W ¥ I gUF AUY g A
w7 29 78y qAay v 3 g g v
fag! gATdr AR & FI gEar
frar ? )
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gafadr ar @ ), ard fafre
F ST G g A Oy qOF mfe-
T Fx7 wifed foed gv 5@ quw
F wEd FT AHAT S a4 1w axg
q rfereat F gwar 7 A 3w ¥ faem
W fFar 91 I ave | 59 A
¥ oy et fegd | W @l e
A& R I wiw Ty e 2 afew
WA g & wéw frar § w9 ag
Tarar @A =R § fF frgs
4 IMEAT @ @ W 1 g ¥ gER
IR gwar fFar g WX 98 9udy ud
TIY AT e 1 gafad §ag
AN FIAT 9gar § fFgd gg @ &
ANET F1 FA 7 RAFET 7T W
Sa% fau qar w9 a8 g &

T AT fRqa ¥ %% 91 vaar
€ ¢ f g Qa7 T =fzy, dar s
Fifgd 1 g% g fow=w § F9 F@T
atfg #IX 39 fawew ¥ &9 T
=ifgg, afeT & Ar99 gg FgAT ATRAT
EfF gu ag®l uFme W &0
fagamr ifgy 7 &5 o) & fom-
FC |

& gy g8 W WS FAT 9QTEar
g fr g ares a0F § GAEE & AR
W 0 FTA AT | gHFH AR A 4
g T FT qFT § 79 g9 AT IR
Tfeqare W | I A IT F I
Q¥WE A g Al g9 ST F1 gy arEa
2 fr wred a0 w1 o) fawew ?, S@R
gy fog Avg § wwar wfex | afew
BW T AT FT HIT SATIT&q 2T & )
Hir A=n o § fF g 90 g9t
| gEIU AT @ JIE AGl AV @
f& qred gTreT & gH #AT ST gy o
a% faxr gw qr STy, wfeagaT
qrigd #iT S99 Ffgd 1 7T gWIL UH
Sqeq a7 ¥ fA¥ 50 FOT WX W
SRT CFAS Y § ) W I §
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(=t gzltg fag weat<]
far 400 FUT TIAT FT FRA THF-
9 IUT AFL JAN TFY § AT IHH
fad g oéy #7959 &, 9T 50
AT AT g dFE™  qUr SqF
T qEy 7 & &% T8 a9 qwq?
# o guF w4l S & fgez Fwm
fFagg A9 9 g9 Fif5 faw
aaqF & g7 F9 T @ § =9 I0%
¥ S AT I AT AR & | §H A
¥ oy GAvaTSr HEfoRa) A8 qgr
gHY g AT T AT Y T W qF ;9
T A T ASTE & TAOF 9T A G
FG | Ay AAEHT g TART ATAAT
qer WIT 3 F fAT S T qrdaw
%I TEIT §, SARI AT GI9T | AT
T g AT aTRa ¢ ar wnfer faw
T g T FTAT A12aT, SHY gH FAT
9 g ! zafar § fade F@m
5 T gH 400 AT & FT TR
HIEET gEQ IR & Ay ¥ ey
g faa=y fa iy gX e A &, @1
¥qT gH 50 FUY &0 FT T ATE-
&q gus A4t A9 & fay 78 2 a5y
& % q@ Fara FAT AgAT E BB 400
FAT TIF FT A GRT 0FgIST faqr
T 3T faega TEIT 8 Y 7w Ay
wd gam g 5 fafrceragadawd &
[T F A 7 39 1T FT 1T WG |
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§ g F19 gAAT [ FFAT WA
¥ g% F mas ) gh fFaral # nag
Fo Ttfgr aifF @ smr gUsE ar
FL q% | afFw F ag  FAT AT F
freoma dsgai A Fgo A a7 @
g1 urd guF g ¥ far fearat
F1 fawar sifgy, s afegn §z o«
TR & HYT q TH AT WY AT R A1A7
2 A w30 oar g 5 gwd odAr 71 fag
{zar ¢ 39 naddz #1 fag frar 1 39
TG § FATA &TH IAT  ATAT S §
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w7 & gA wAr gUF ¥ gAT W

eI 89 & | 39fay § ag o F@T

wE T § B guE F Ao § W17 0F

OqEARAAT  FAT5e oy faf W H

gad 4z § qarfeasw FTal F &
TT Fgar e ¥ & qu A3
afar | &7 @ wiHe FI T oAgd
T GLHTHT T A FT ATIY & | GHTL

A FAF § OF GUT BT A @A @I

g 7T IS dT FeOAY & Sfq us Wy

70 EATT T WA F faar gor €

vax o gay ww @ g &, I
A gEY FET FIE STAT HATH $T TE

2@t | & ag 7 HIAT Angar g i e

aft% g W ww gt <E &, § 97 g1 arfgd
TATT TH qYE F  FIW TG g7 g, A

FO&F A Fa@ e w®F g a

39y g9 JUF & 99A g AGl FL

% § | T AN FHarT oAy § F ar

WG aOF AT grn AR YT IF A

F HIAT GO ) S /W Y qEErR

§ IAF 9gA FX T g0 9T fRare

B & |

#F gora F Iy H FAT AR §
fo6 agr g Wi & @A & 1w faA
Sl Y A Y TEG § AT FE-
WTEWY, 29T, AT HIT fawdt #1 ag
O T Y ALY A | HY A T
g ged o @ foar fe oo o
glrard 3 A 9F @ g9 H gUs
FY §ETATT 20 ¥ 40 IEE aF 9% HAT
2 Tl 9w 3w WX § 1 oFe
weY faar war + & gwar g fafaeax
e 72 6 g A ¥ FEaner g |
8, CATT 1T qTAT 2 1 IS WIS AT
§, AR A= g a1 saw Ay faan
st Fifgy #aifw § 9@ ¥ a9 Fga
¢ fF =aw 5w qwg A glaar ¥ v w1
/Y gAR W F gUF  FE 48 gwaAT
AT mET gag g frawdv
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gt &t fedioT 40 F a1 fawray
ol art &1 gers  gAma el
¥ gt 7% § 1 919 9% g DN wh
I B @ A SAET AT gav @
FIIWS 1T A@AS dod & AT
gaQ g & fram A GO @@ &
HIAS ¥ I FY 93E 7g0 HT IFd
§ TR 9§ Smad 1 T wifaEr
F anr ¥ frfcaew v & afe &
g Jgar g f gw wi Ag wowr
gIF o q¢H | FT A G4F &l grAaq
#1 gulx g aFq § 7 W Sauar
gUF Gar A4 FT qFA &7 §H SART
gUF §31 FT q%9 3, afwa § fafaeex
uTed ¥ ag faase e fr foa qds
¥ ga yrfEeaT & gaw & feai & fqa-
FT IUHT GTAAT FRUT AT HIT gA Fit
AT 91, I TAF F 9 HR gUF
T F qGAT §, I8 W gAR f7F uF
TIT § T A § WF gOF & fay
g W AFFT ggdr § MR 39
TeFaan F g @ I 3
ZT AT FT I FAT e

SHRI M. N. GOVINDAN NAIR:
Mr. Vice-Chairman, Sir, we are faced
with a very serious situation in the
country as far as the problem of food
is concerned. Every time we meet,
we discuss the food situation here.
All of us are worried about the food
scarcity. But this time the situation
is much more serious. The State of
Uttar Pradesh, the State of Bihar and
the State of Rajasthan and the State
of Gujarat, all these States are now
in the grip of a serious drought, ‘The
report which the Government has
submitted has not given the full pic-
ture, Perhaps they were not able to
get all the facts. I say this because
they say only over 2,000 villages were
affected in Rajasthan. But the latest
report in the papers seem to put it at
over 6,000 villages, They say that
gome 6,000 villages are affected. It is
also seen in the papers that more than
three crores of people are affected by
this drought. As Tar as the problem
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of golving thig difficulty is concerned,
We are in even greater difficulty, From
the reports it is seen that the im-
ports which ara usually forming a
substantial part, we are not sure of
getting this time. The Americans
have not decided whether they should
give us or not give us. That is the
latest report. So under these eircum-
stances I do not know how many mil-
lions of people are going to face star-
vation and how many of them are
going to die of starvation, That is
the situation in which we are.

The way our friends over there are
thinking just now, this attitude on the
part of the ruling party that they are
doing everything to face and get over
thiy situyation, that is what actually
irritates the people of our country,
As far as the problem of food is con-
cerped, it is true that this time we are
serjiously affected by drought. But
even earlier when we were in diffi-
culty as far as this problem is concern-
ed—_and we have zlways been in difil-
culty about food—the attitude and the
approach of the Government to this
problem have been always faultry. I
am not asking for the resignation of
anybody. But the problem is here.
Now I will just draw your attention
to certain facts which will give you
an jdea about the faulty approach.
The Minister for Irrigation, Dr. XK. L.
Rag, in his anxiety to solve the food
problem, especially the food problem
in Kerala which is a deficit State,
worked out a scheme asking for Rs. 30
crores for irrigation purposes in
Kerala, Now when the Planning
Commission met they were uhable to
give any priority to this. We are in
a serious mess with regard to this
Problem of food and yet when 5 Cen-
tral Minister prepares a plan and says
that within three years Kerala State
can be made self-sufficient in food,
that does not get the attention of the
Government.

Take another case. In Andhra there
is a project known as the Nagarjuna-
sagar project. Here sits the hon.
Member from that State. If the whole
Project is completed 35 lakhs of acres
will be irrigated. The first phase wili
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help to irrigate 20 lakhs of acres and
the production will be to the tune of
3 million tonnes. Does it get priority
in the Planning Commisson? No, For
the last so many years Members from
Andhra have been coming up and re-
peatedly saying that enough foreign
exchange should be allotted for this
but the attitude 8F the Government
has not been very helptul.

‘Take another case again in Andhra.
I am more concerned about Andhra
because it is that State which feeds
us and so we should be grateful to
Andhra for supplying us rice, We
want them to produce more. . Now,
our Minister for Food and Agriculture
is very much for modeérnisation of
agriculture. He wants chemical
manure to be utilised by the peasants;
he wants more fertiliser factories to
come up but it is strange that in that
particular State where chemical
manure is needed most, there is no
plant. Madras has one; Bombay has
one; most of the States have got fer-
tiliser plants in the public sector but
here in Andhra which is one of the
most important rice producing areas
the Government does not feel it neces-
sary to have g fertiliser factory. Is
it just an omission? No,

THE MINISTER OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP.
MENT AND COOPERATION (SHRIL
C. SUBRAMANIAM): What about
the Vizag Fertiliser Factory which is
being built there?

SHRI M. N. GOVINDAN NAIR: Oh,
there is one?

SHRI LOKANATH MISRA: They
gave you Dr. Dharma 'Teja who did
not behave well.

SHRI P. K. KUMARAN: They
wanted Dr. Dharma Teja to build one
but he went away.

SHRI M. N. GOVINDAN NAIR: I
am not bothereq about Dr. Dharma
Teja now. But the question is, how
the Government is approaching this
problem? Are they serious when they
ask us to change eur food habits?

L RATYA SABHA ]
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Even according to his figures last year
we imported only 7 lakh tonnes of
rice, Very easily we could have made
up by taking proper steps.

Take anather problem and that is
about waste lands, According to a
Report submitted by gome Committee
appointed by the Government there
are 1274 million acres of waste land
in this country, What steps have
been taken to seq that those waste
lands are brought under cultivation?

SHRI CHITTA BASU (West Ben-
gal): What is that Report?

SHRI M. N. GOVINDAN NAIR:
Report of the Waste Land Survey
Committee appointed by the Govern-
ment,

SHRI P. K. KUMARAN: That s
probably in the waste paper basket.

SHRI M. N. GOVINDAN NAIR:
Now take the example of the UP,
They talk so much about the amount
spent on irrigation there. Now I ask
them-—and I think the Vice-Chairman
should know better—after spending
all this money for irrigation in UP,
the irrigated area has fallen by nearly
30 per cent; how can it happen? How
can this anomaly happen? Again in
U.P. according to this Report 35
million acres of land have been com-
pletely ruined by rats, cultivable
land, and another 5 million acres ot
land are in the grip of acute erosion
but what steps have the Gévernment
taken to prevent this?

(Tge VicE-Cuamrman (SHRr AXBAR Aul
KHAN) in the Chair]

So speaking about modernisation of
cultivation and utilisation of fertiliser
and all that is one thing but tackling
the problem seriously and trying to
make the couniry, as far as possible,
self-sufficient is another thing.

Then he is very keen about chemi-
cal manure for cultivation. I am not
against it; I am also in favour of it
but I would like to know this. Ws
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have a number of fertiliser factories
in the country. What are their rated
capacities and what js their present
Pproduction? Has it come up to even
40 per cent? So instead of trying to
get more and more factories here and
there, prior to that, is it not the res-
ponsibility of the Government to see
that the factories already existing
achieve the rated production? Why
is this so? In all this you will find
an attitude and approach which is
extremely disappointing.

Coming to the question of moderni-
sation of agriculture, I also agree that
without modernisation and mechanisa-
tion of agriculture you will not be
able to meet the difficult situation in
which we are, And here this factor
has also to be taken into account that
already 43 per cent of our land is
under plough. This is a peculiar situa-
tion as far as we are concerned. So
this modernisation of agriculture
should be planned in such a way that
it reaches the ordinary peasant, not
only in the distribution of manure
and other things but in the matter of
mechanisation also. There should be
some arrangement by which the use
of tractors should be available to the
ordinary cultivator., He cannot buy
it; there should be some system by
which he should be able to get the
use of the tractor for the purpose of
cultivation; so also in the matter of
utilisation of chemical manure. Now
this raises another problem. If
mechanisation of cultivation is to take
place, then what are we going to do
with our cows and bulls?

SHRI C, SUBRAMANIAM: Nobody
is there.

SHRI M. N. GOVINDAN NAIR:
There religion should not come in the
way. I was reading a book on
mechanisation of agriculture in India
and was very much amused to find
that they have pointed out that this
religious sentiment is going to be the
biggest handicap in the matter ot
mechanisation of agriculture in this
country. Because the cows cannot be
touched so the bull also has to be

~
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revered. Now I am born and
brought up in a Hindu family and my
understanding of the Hindu religion
and Hindu philosophy is that it has
nothing to do with this cow worship.
It is a disgrace to us. Because of cer-
tain economic reasons, centuries ago,
people started worshipping the cow
and somehow it got some religious
sanctity. But it anybody is to say
that Hinduism means cow worship, I
cannot agree with him. Even during
the old days, in days of famine, you
should know that Viswamitra—I think
my hon. friend there will bear testi-
mony to it—ate dog’s meat. Mind
you, the most important thing is to
see that the human being is preserved,
his life is saved, Even Viswamiira,

who was a Hindu saint, had eaten
dog’s meat,
SHRI CHITTA BASU: So there

was famine in those days also.

SHRI M. N. GOVINDAN NAIR:
Yes. Again, when Valmiki’s Ashram
was visited by Vasishta, how was he
entertained? With beef, The number
of cows killed was such that the
students who were studying asked
Valmiki: “Acharyaji, why are all these
cows being killed?” The answer was:
“Vasishta is visiting us. It is to feed
him and his retinue.” That is why I
said: Do not link it up with Hindu
religion. Hindu religion has nothing
to do with it. Now, if it got religious
sanctity, it is because our society was
rather static and it is because of cer-
tain traditions. Whatever be the
reason for its origin, after a long time
it got some sanctity. That is how it
arose. There is another aspect also,
which may not be very relevant. 1
think the Brahmins have a role, With
regard to Hindu philosophy, its high
heritage and thinking, our Food
Minister was very eloquent the other
day. In good old days, they were the
preserves of the Brahmins and what
was Hindu religion to the ordinary
people, the non-Brahmins? It was
worshipping the Brahmin and wor-
shipping the cow. It was for them to
study the Vedas, Sastras, Upanishads,
etc. and not for others,
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DIWAN CHAMAN LALL (Punjab):
Are you a Brahmin?

SHRI M. N. GOVINDAN NAIR: 1
am not a Brahmin. Do not fall a vie-
tim to his false propaganda, in the
name of Hindu religion, that these
people are against his attitude to-
wards the cow. Here we are faced
with a peculiar situation.

SHRI CHITTA BASU: The Brah-
mins are the culprits.

SHRI M. N. GOVINDAN NAIR:
Excepting the caste Hindus, peoble
in ‘this country, whether .they be
Muslims, Christians or Scheduled
Castes, eat beef. 'Those people who
do not want to eat beef need not
eat beef. When you are in a scarcity
condition, when millions of people
are going to be affected, if there is
something to eat and they have no
objection to eating beef, why should
you stand in their way? So, this
agitation, this Satyagrahas by Jagat-
gurus, who have been misleading this
country all these years, should not be
allowed to gain ground. The Gov-
ernment have to take a rational stand
in the matter. T think, as far as the
question of dealing with cows is con-
cerned, people who are not for beef,
should not eat it. Nobody should
force them, When there is no food
available in this country, people who
want to eat beet should be permitted.

SHRI C. SUBRAMANIAM: We
should thank God that your friends
are not here, Jan Sangh friends are
not here,

SHRI M. N. GOVINDAN NAIR: At
least Jan Sangh friends are already
here in this country. (Time bell
rings). Now, you say that we are
Yaced with this problem of drought,
but from the details you have suppli-
ed, look at the standard of our diet.
We are all vegletariaris. Do you know
how much vegetables we consume?

SHRI CHITTA BASU: You are not
e« vegetarian,
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SHRI M. N. GOVINDAN NAIR: 1
am both a vegetarian and a non-vege-
tarian.

SHRI C. SUBRAMANIAM: You eat
vegetableg also?

SHRI M. N. GOVINDAN NAIR:
Now, in France, which is a non-vege-
tarian country, they eat 98.4 kilograms
of vegetables, while we, the so-called
vegetarians in India, eat 2.8 kilograms
of vegetables a year on an average.
Not only vegetables, in the case of
fish we eat one kilogram. These are
all figures supplied by you. Compare
#  with Pakigtan, Tyen Pakistanl
people eat 18.5 kilograms of vege-
tables 3 year. We eat only this much.
So, we are just pretending that we
are vegetarians. We are not even
vegetarians, We fill our stomach with
cereals . . .

SHRI CHITTA BASU: With air.

SHRI M. N. GOVINDAN NAIR:
Here on the question of food, you
have to take a rational stand and
what about meat? Here it is 1.4 kilo-
gram. Do you know the figure in
France? Apart from 98.4 kilograms
of vegetables, they are eating 74.5 kilo-
grams of meat, while our is only
1.4 kilograms. Because of our pover-
ty, because of the non-availability of
foodstuffs, we are one of the poorest
in the category of diet. So, my point
is that on this question, we have to
take a rational attitude and we should
see that Government gives top priority
to schemes which would make our
country self-sufficient in the matter
of food. Instead of trying to profess
self-sufficiency, when it comes to a
question of gllotting funds and taking
up large programmes, we should no#
forget it. A serious situation is going
to face us and it looms large on the
horizon and I hope that the Govern-~
ment would see that something is done
immediately.

st qevtaw 'wmAvn  wE
(5raR) @ agE-STdT gy, & o
WIF AT A W ST W
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g 7% gwr w A MT ard w7 g9 o
oIF qee FY a9 faar g fF gwk @
T HETT § ITHT ATAT a8 fHw qg &
FRIgmaAy I Faga & Q¥
@eg § S ag A<t faqr /1 AW QY
waT & | OIS gH Ay g BF TEeEaT
59 wfeqar W & HY, 8 F7 F9 A
fiFpar gmr, W qar ar agr fiR,
Srgr arfew @Y g1, 98 S AT FY
wfsT, 46T FT qFT FTHTA TEY FIaA0
T igmrmgfFor )y fry @
&Y & qret 7Y mrar &, g & et
g A § gt A & W w9 w@
@ & gk @7 st g@ &, A S
Wt q@ &1 zafaa ga fay & ag
F3797 W% Cfisade &, a8 oF S
dow g, i gr R 1 W 1
apfag A gafss QA7 Fr wizg @@y
wfsq olert & 1 o7 o oY &Y gear
g foy g gm g 1 o SR e
# gweT Aaf0F qAear § | g9 wIgAr
3 & 5 35 ar vow a@R TN
& ¢ & fa¥ yaew 1 9@y &
e T AT FY, T B HIT g
& 9% ST o &t S| T gl
g7 9@ &, 9 7 g1, a7 ufpafe &,
TG AT At qhET AT AGRT ENAT 1
¥fea a3 oF oo § gea &, S5
F FRET & & | gAY affm #1 AR
wsa F1 € fq F 4 F g vF T

U

4 pm

qiAY &7 S wfuwae faar & s
groa § o g f5 wowm
TST QT 98 Y9 £ | &9 & qF
U & g | ST W F aw
sga F% freaT @ AR FT AR g
& A7 ot & 3 WO wwear
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& Y § fred a|R ard & gRR aeT
‘i ar ofifeafs & wfed O #
qrEY # AR 8 1 AT § 7 a9 w4
2500 TIT Q¥ ¥ W@ HHT T IFR
¥ A S, § & ;I gEIR AT
IqT TG § | W A 98 GANT q3F
ST IAFT @S 12 TG § ST A3 |
A AT F 19 e 7712 oot #
ag gre #r afcfeafs § 1 om0
4500 faors o ot € | SRy qe
TET & 1 WY S § fR o A fawe
gRET AR 9ma g | g e
TR T ga M gg W §
I qET TG F, 30 W g@ & g
¥ qmr A 3 & gt g Sy A ad
NIAE Ay g F ar I AfeT W
BT g9 WX 91 F  gE §
IAFT @ FT SeaS g FAIET g1 AT
arfgd | & 9t g f5 gaw dom s
YA R g FEN AR | MO T AR
2 TS SNAE & AR N ZA9 91X AR
FgT B | T FT N AT F A0
TR NYHE A A T
FW AW 98 @I§, T a6 § 99
o7 TET &, GUT ATH § T AT @] |
& AT { T & T A S
R e gargaR b af an
FT @ g | 59 BT ¥ 99 939y &y
N At g qg W AW F /AN
H 3q w9 a0 @ 6w Agr @Y arar
g1 ar & ag A fafrex agw
R g T F AT Fr g B
S TET ST R WA A waaEe
ooy B A el & T F wfw
foamr gew faoma s § SAT T A
W INE G W AR A A
g 919 913, 9= 919 919, 597 g0 )
NI gdg Fwacefesy FHer A AT g
W e & /A @9 ¥ g agt
&7 I T F A GIH 99 98
9% & W & A AT & @y ae
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[rafa qeda qagaaad dgar]

WA E 1 9 F I HT 90 wEy
74} T q9 aF g QA FA F T
¥ qr @ 1 gafay A ST
fF a5t ol 7T P U T T
wfgy |

Za arg 4g § 5 g FEr &
HA AT T OB W & | qg ;R
WG & IF & | TgF T AN HIEE
Wiges § | WY ¥ wwa § 5 o
fey T, afa @1, 99 ¥ S37 MER
g7 geaw, av fawre i e g1
& A F gt &1, Ty &, T q29@
W SR ger afgy  AfET g
ot AT G e ag W T
g S ofar @ & w9 g o
w7 2 s aw s af @
RGeS

St qUy qag & N g § 7
e T AT ¥ waw wgErE fAae
FOY wifgd | FA9 ST QR AT
AT A QU FW & fay far g,
78 g far @gr qufew s !
, S OO HE ATST &t T ] ag W
QF T GAET | 6TRS Sera e
T FIE FAR T T TqWT W R
wafad s g Y g9 & 38 Y F
AN N AT RN AT F
9T AR ITH 95 A Iafead § |
WX §9G F AT & § OF A AL @
wFet § frg wToy wger I § R
gAY % a9t qEedr ug & & gl
ey @ ST @ Al I oS
WTAGHT & 98 FH &1 Wr § 1 Zafad |t
B F1 oA &7 W7 OF T97 W Ear

TAHAZ T A JqRAF A g A

FAT ATl AR AR agt S oy
F IAAY qACFA § IR gL FT A1
THTF €T § aEr FT G FETE
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# Q1Y g agka, Towle, TRERT 6
MET T TgH A FIRG@I TN T
S FY FA I | AN TF I
g 1 gafad agh & qer &1 g e
q9E AT U FTE |

T €2 Ft wfuF 1 Wk e
ST FY TET & A Iah! Foreat Trlgd
Toaq ¥ oy fewforen G0 § agt
YT AR §F AN S I § 9
oA g | ar af agt gy % R anse
s QR afee § T fad at a9
R AR F It g Y e st W)
g FEgE +ft 7Y & FEHAT FfH AT oY
AT ST FT FleT § 98 WY 59 § |
& w4 FA § ag frafad w7 ¥ AR
gt faar anfed

I FT T & F 3 (97 §F q#
AT AT G I FWTE | AT 9L
gfar § o s aex ufar § agt arAt
FY gt foaaa & fF 99 arfeearr &t
TTHAY FHT A1 I G949 H1q A EF
A AT qEaT v | FI F7 qET A
F ¥ a9 Aqfewa gr 4r 1 @l
el & 98 AHT AT A7 w1 Frg
T Tfed AR ord ST F#Y QT F
FIT @F FIA &1 FoAL & A sarar
gq faaar aifg¥ &R 307 qade
&Y Fear faeer Sifgd o

AR T I Y 3797 &Y wET E 0
FATI Y qF & § 98 QIS F99 AT
wrETT fefegae # afts § 1 o s
qy g7 & o qeuns 1 7 T 9/
TFQ W R IT & | AR T W
ST #XF & a99 § | aAfFT Iy
Y AR W W & foar a9 gfewa
qaT Gt § | A H S AHT AT
& A Y Y AR AR W wfuT e
gr Sy & ) SE g ¥ SUET quN
qEET @1 €T & qER AT T2 § )
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%57 THIT 9L, FAT 7E) R T AT G TEW & W} qfae Ay A= qgHe
R a0 g § STHT FIET AT a7 ¥ qg gt o S Ay #rer @ saw

& s svh T Fwe gt § 1 Tea o
g Afsr = de & faw e w@T
TS | TH q9 Blew {5 g7 wgn
BV T & agN Y A I e ar
ug Y 7 § | Fe T AR HreT Ay
foreierd ez w1 &) wfgy i a%
WY ‘A i g S fas o feae @
TE Fred § ITHT A T Fredee e
€ AR 9% qTerE! Bt qg &Y (AT
A A FIS § THHT oqaedr gAY Tfed
fo o e ed § SR dew A1 Y
TY FTrAeeq TG (AT I | g7 I8
fod TaeT T X aF A gAY A
7 1 T qufarat dav et | Sy deo
AT T 9g7 T ER § I @M
% O & (% $7 Sew 37 937 ATl
% far w %

Y FHY § T gO6 Y
T ST G TS E W w9 ¥ fay
Y g1t F i & afifeafs aga sfea
R R AW A Fgr fraar S oy
&% gaT 2T 97 {3 g frmmit # syeer
TE [T T WR 3@ gy el o
AW N AT R AL L W
Y99 § g 987 S A9 # @I
€Y § OF I I 0F wEy Y § AR
T AT ¥ AR 49,000
fraar & 1 @Y @R oA F AT T
50,000 7 F7 faaar § R @fay
TR A F T W g faaw
AEY &1 AT g | W A § i faw
YA & B A7 A5 99 GFd @ |
€8y WY sy feafa qg & B wfa ag
FAE 300 I Fraw faerar g it 5
& a1 § = =g e @ w80
9 3§ i A @ 9 §
==\ &Y faar 3q & | a9 A IR
TIAT§ T A =g o &Y ¥
| EH ST FY JraT W AT fya By

-

qq FX % FF @ TG FA 8}
TAAT & OF qEF AG Gl 2

O A ag g 5 g o= A
1966~67 & {9 T 243 7 T
i & § az gus faemr nfegg | |a
ara & ag Fgar Trgar g f5 agr ax aul
&9 g% & a1 S uicn fea s
arfgd 1 EFwa sron & fag ofar
®1 4 FgT TaT & FF 787 IR v HoOr
g% & W gt T e st ot g€
gy W B ofir ferma fFar s
arfigd SR agt & A A TET & A
qifgd 1@ arq Erarg Fag o frdew
T Tl § fF agt F oOw o dew
Wy [ g < s Frar o =nfigdn
fe Sqaqde ¥ fag o T faadr }
a3 S F I famdr =il A mF
T A FTH AT a7 FT 7 Ffgq |
a¥ 3¢ a4 ¥ fog A, wR FE Wk
Aot 7o) froar oifgd ) dga WY
firqral 1 ol gk gen gl

(Time bell rings).

# v forz R FFT w9AT I
qOTA FL Y | THAAGAE § @ Hhe
FTA X qgT AV T & FWIH T
# I TS oF T & gk
TS § HHA FT AT FA F g
oF FAST A7 A A )\ Fow S e
g7 % I H T A § AL I
QT ¥ o1 FT NS FWQ S | THF 9
& g %3 waifae } IE AR
foefts Fafeat ot gf & oY ‘¥ w3
FT TATET F G & 1 79 gaArk qrq
UF agF T ATAT FRAG ¥ 1 I W
A wr @ B AG A g d O
w1 vl T frer <gr AT T Y
T A5t faet @1 § 1 WS gw g7 At
Y 991 Nfafera g7 T gw=Av
aifed, T8 UF <t faafa § o @
%9 § AW F T M1 AT gAT )
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[t g7 @ sEvRaTE Azar)
W Y w1 dar gwmE gw qEdy
fae am Fon T1fed v & T
AW AR T qEHAT R | AW F A 6 TGA
R A AfemE ¥ 1 A, e s wE
F wgy gaR fau agg wfems ¥ &
FE F Jur § 5 agt o3 T A
ot 7 frw @ € ) wfhe e ww
& 7 9 &t gy 9T @ B e B
% 9 AFT FT g A7 A0fey | &
T 9T 47 agAT Frgar g R oa ®
AT T ]+ g sy ara &
FET AT § £ T T8y 79 A1 ghA
g gl & & o SR awd wee
#1 frert wifyg ) e & Sz Hr awrd
g 3 AR @ § Wl A1 awrs g
2 1 SufIe 7 o & 5 ¥ ok @2
®1 TaFHC FAR 39 H5A F19 § T
W R OE T IIIAT F af A
T g @

SHRI G. P. SOMASUNDARAM
(Madras): Mr. Vice-Chairman, India
is a very big country. It has got 14
or 15 States. We have got a popula-
tion of 40 crores and above. Now,
there is drought everywhere through-
out the country, except in some States.
The drought iu very serious. We have
to feed 40 crores of people. In such a
big country, it is but natural that
famine takes {place in one corner and
there is devastation by cyclone in
another part. So, in order to tackle
this problem, to feed the people, we
must see as to what are the measures
to be adopted to grow more food. To
produce more foodgrains, we have
to get water, ‘we must have irrigation
facilities. Sometimes we get good
rains. There are two monsoons, the
south-west monsoon and the north-
east monsoon. They bring good rain
in seasons. But on account of the
failure of thete monsoons the drought
s happening in several States. In
order to tatkle this problem, ww must

divert all the rivers from one polr’
to another, from the Ganges to the

[ RAJYA SABHA ]

in the country 2204

Cauvery. It we do that, we can get
a lot of water and the lands can be
irrigated. We have also got sub-soil
water. We can get water from the
sub-soil and we can have irrigation
by the sub-soil water system by bor-
ing tube-wells and other things.
Wherever there is no rain we can
adopt that system. Anyhow, to grow
more food we want adequate water.
‘We must produce more. For that we
must try to give all facilities to the
farmer, including water. Moreover,
we have got a lot of waste-lands,
Those waste-lands must be assigned to
the landless people, That is my hum-
ble suggestion.

Moreover, the zonal system should
be abolished. We must ensure free
movement of the produce from one
place to another. There must be free
movement. That must be done.

About procurement, the money
paid to the farmer, the cultivator, is
only Rs. 32 per 80 kilos. But on the
other hand, the farmer purchases
ground-nut cake for manure at about
Rs. 42 per 75 kilos. There js a vast
difference. He has to pay Rs. 30 for
one bag and he has to produce
ground-nut cake, not only for manur-
ing but also for feeding the cattle.
For that he has to pay Rs. 40 or
Rs. 42. There is a great defect there.
That must be rectified. The farmer
gets a low price but he has to pur-
chase the other commodities at a
higher price. That must come to a
normal state,

The last thing that 1 want to state
is that a lot of sugar-cane is produc-
ed in our part but the producer of the
sugar-cane has to go and wait in the
queue for a pound of sugar. Even
though he i3 producing sugar-cane,
he has to wait in the street for a
pound of sugar. He is the producer
and he gives the whole lot to the
mill and he does not get anything
for his family’s utilisation. So, 1
request the hon, Food Minister to
provide sugar for the producers in the
mill itself, sufficient enough for their
families.

With these words, I sit down.
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DR. D. R. GADGIL (Nominated):
Mr. Vice-Chairman, I intervene in
the debate to draw attention to some
points on which, it appears to me,
sufficient stress has not been laid. I
do not refer to the debate in the
House but I refer particularly to the
reports that have been appearing
recently about the Chief Ministers’
Conference and the subsequent pro-
ceedings, It appears to me that
though procurement has been given
fair attention the problem of distri-
bution does not appear to have been
fully considered. In my opinion in
the present conditions of not only
chronic general shortage in the
country but the possibility of a bad
season upsetting calculations in any
State however well-placed it may
appear to be, the distributive system
must have as much of the Govern-
ment’s attention as the system of
procurement, Unfortunately, the fair
price shops system that has been
built up since 1360 was a system
devised very largely for the distri-
bution of imported foodstuffs, and
therefore it was entirely urban-
oriented. It was considered by the
earlier Food Minister that all that
this country required was a suffi-
cient import distributed through fair
price shops to the urban population,
and within the rural areag a balance
could easily be maintained. Since
1963 we have learnt that that ana-
lysis has not been correct and that
therefore a country-wide system of
procurement and distribution s
necessary. But even today the rural
distribution system is weak in most
parts. For example, Sir, the sort of
experience that Orissa had last year
was directly related to the lack of a
proper distribution system. While a
district like Kalahandi did not have
-enough supplies, the State as a whole
did not lack supplies. In Cuttack
and Puri there were enough supplies
of rice. It is not a question of
merely moving them properly; it is
a problem of getting a proper regis-
tration of the vulnerable classes and
getting points of issue suitably plac-
.ed throughout the country so that
-they obtain ready supplies. And one
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of the main reasons why when a
crisis comes on in a State it asks for
a lot more than jt should, is because
it has not a distributive system on
the ground. If it has a distributive
system on the ground which gives
minimum quantities that would ins-
pire sufficient confidence, panic would
not be created.

Sir, we have always to be aware
in this country of the lessons of the
Bengal Famine where even with 10
per cent. overall shortage millions
died because of a trek from rural
areas to the cities. They thought
that it was only in the cities that
work and food were available. Un-
less you make work and food avail-
able in the rural areas to a sufficient
extent, the famine or even scarcity
conditions are going to place a great
strain on our economy. So a proper
distribution of food connected with a
proper works programme or other
employment programme, whether it
is a part of your development plan
or an ad hoc relief programme, is
really the prime need today. And
it is not only that this is the prime
need in a particular situation, in a
distressed State or in a particular
year, but we have to live with this
situation for some years so that
whether the States are surplus or
deficit they must learn to create
a skeleton frame of a distributive
system, urban and rural, and a skele-
ton of storage system so that we are
able to meet the emergency any
time and not get caught as we got
caught in Orissa last year. We seem
to be caught in Bihar this year which
entirely is a failure of our own
policy. I mean, to get caught at the
end of fifteen years of planning in
this manner is nothing but a failure
of policy, a failure of forethought
on our own part.

The other point that I would like
to make is regarding the concept of
a National Food Budget. I was very
glad to read in the papers that the
Chief Ministers’ body as a whole has
accepted this concept. But I want
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to underline this that the concept of
a National Food Budget is going to
be an operative concept influencing
our policies only if progressively
National Food Budget making is
backed by a series of objectives,
statistics and studies. A National
Food Budget that is made ad hoe,
that is made by the Union Ministry
and in regard to which there appears
to be continually a difference of opi-
mnion between what the States say
and what the Union Ministry says or
what the Agricultural Ministry says
or some other Ministry says, is not
going to be a firmly placed docu-
ment nor 1s it going to command the
confidence of the Ministers and the
Governments’ support.

" Therefore, once the concept of the
preparation of a National Food
Budget annually as a long-term pro-
gramme is accepted, the Government
should move on to plan a series of
proper studies and collection of
statistics. I do not know, Sir, whe-
ther you will be surprised to know,
but it remains a fact that, today, in
this crucial field of food production
and distribution, the lack of statis-
tics is amazing. Even such a thing
as a break-up of rural and urban
fair-price shops is not readily avail-
able for every State. The other more
important statistics like the statistics
of retail prices are npot available,
Retail prices in months like those in
the monsoon are some of the best
indicators of the situation, the food
situation, locally speaking. They are
the best indicators of diverse condi-
tions of supply. Now we have no
regular collection of readily available
food supply statistics in various dis-
tricts, and unfortunately wherever
there is some kind of distribution
system, the prices at which Govern-
ment shops or fair price shops dis-
tribute the food are taken as the
base for statistics. The crucial indi-
eator statistics are the so-called open
market statistics. Then the extent
of the issue through fair price shops,
the extent of consumption per regis-
tered card, so to say, in varying
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areas—it is these statiétics that are
going to tell us a great deal in the
future about the reaction of people-
to various situations. They are go-
ing to indicate in the future to us
whether the situation is easy or mot
easy, what people expect in the
months just before the monsoon and
so on and so forth,

Further, Sir, even after so many
years of distribution by the Centre
of surplus and of imports there has
not been enough of rationalisation,
of the placing of storage points and
of movements.

Now, I do not want to blame any--
body, Sir, because nobody here really
can be blamed except in a large
sense the Government which in all
matters has followed an ad hoc
policy. The real blameworthy aspect
of the whole situation is that for the
last 15 years we reacted merely to
developing situations so that every
year a situation arises and we re-act
accordingly and even where some
things have been done, they have
not been done with a view to build-
ing up a long-range system. There
should be—I hope there is—tull
realisation of this on the part of
the State Governments, on the part
of the Union Government and what
is more important, on the part of the
people of the country. What has
distressed me, listening to the debate
in the Rajya Sabha, this particular
debate, is that this part of education
of our legislators is still lagging
behind a good deal. Both the gravity
and the real nature of this problem,
to my mind, is not fully understood
and that fills me with great appre-
hension. Therefore the recent report
in the press about the Chief Minis-
ters’ Conference was of the heartiest
kind, that even the Chief Ministers
reacted very much better this time
to the present Food Minister than
they have been used to react to him.
previously.

With this better reaction, is it too
much to hope that henceforth these.



2209 Food situagtion
plang will be long-term plans? In this
malter of storage and movement,
there are a number of levels at
which you have to act. There is one
obvious level of storage at the
purchase points, there is the ultimate
level of storage at the consumer
points but there is also an interme-
diate level of storage at strategic
points, so that you can move to the
consumption points the stores from
the strategic points, that is, yoy can
deploy them in any direction you
want; this puts you in a position to
rationalise and economise on distri-
bution. To the extent that I have
knowledge of these, this sort of
ihing has not been done. As a mem-
ber of the Board of the Food Corpo-
ration T had some occasion to look
into the various storage building
programmes of the wvarious autho-
vities. These are not sufficiently
coordinated. Even such a problem
which is one of the critical problems
as distribution in Kerala, for exam-
ple, has not been as fully studied
and looked into as it should be, My
main contention is that based on
long-term planning and based on
getting full information, I say statis-
tics regarding production, procure-
ment and distribution and getting
investigations and studies made by
expert authorities within or outside
the Government and publishing
the?r results you should build up a
climate of opinion in the country
that these are objective facts. To-
day what happens is, unfortunately,
that Government 1is not enough
interested in educating the public. It
may be that this is because of there
not being a consistent policy. If
there iS no consistent Government
policy, you cannot educate public
opinion in any direction but I hope
that the present Food Minister, with
his consistent policy, will take up
this other step, this very important
work of getting statistics prepared
and studied and continuously pub-
lished so that public opinion gets edu-
cated, sothatwhen @ Chief Minister
or anybody makes a claim that this
is so or this is not so, there will be
sufficient data available against which
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prima facie that claim can be exam-
ined. This is extremely necessary
and this is the direction in which I
hope the National Food Budget-mak-
ing will proceed. It is mot enough to
get the idea accepted. It is neces-
sary that we move in this direction
so that we remove the whole of this
food question from having the aspect
of a political wrangle that it seems
to have acquired or being considered
in an emotional atmosphere or as of
a surplus or deficit State, or to a
plane where some rational thinking
would be possible. I do not want to
take much more of your time. I
would merely end on one other
point which refers to long-term pro-
grammes, Our Minister is well
known to be enthusiasticc. He is
active, He is decisive. He is backed
by a Secretary who is also equally
active and enthusiastic but in these
matters of food programmes, may 1
suggest that hastening slowly may
in the long run prove to be the
quickest way of getting there, What
I refer to is the way in which very
large programmes are made, very
large promises made, very large
expectations raised, considerable
resources of personnel and finance
deployed. Certainly to a very large
extent, this is a natural manner in
which to react to an emergency—I
do not say it is unnatural—but to
my mind after 15 years of planning,
if we still are having rabi and kharif
campaigns, there is something
wrong with our planning. We should
be thinking in terms of long-term
programmes, three year or five year
or ten year programmes and not be
living from season fo season. This
has a very disturbing influence on
all administrations. On the State
administration its impact is ver

peculiar. The State administrations;
are so to say, always in readiness to
receive something new and because
they are in readiness to receive
something new, they do not do the
old thing properly or fully or con-
scientiously. Thig readiness to»
receive something new or putting.
them in that frame of mind is wrong.
It is wrong from the point of view of’
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the general public and the farmers
in particular.

I have nothing against the new
hybrid varieties programme but I
have a great deal critical to say
about the manner in which it has
been handled. The advertisement at
the high level, the high-pressure
advertisement ought to be taken out
of especially these very crucial poli-
cies which are to deal with very
large numbers and to deal with the
farming community. Because, for

instance, in the State of Maha-
rashtra this year our very very
enthusiastic Agriculture Secretary

went over to the Reserve Bank and
asked for a credit limit of Rs. 52
crores. The Reserve Bank out of its
wisdom cut the credit down to
Rs. 36 crores.

SHRI C. SUBRAMANIAM: Seven-
teen?

DR. D. R. GADGIL:
cooperative banking
ready to handle this.
we have not handled
crore in the kharif. This sort of
thing does not leave a good taste
among the workers. So as I said, I
have nothing to say against the basic
programmes, The basic programmes,
I am sure, are fairly well-oriented
and sound in their ultimate strategy.
I have to say something however
against this rather high pressure
working. A little going more slow-
ly in the initial stages, firmly estab-
lishing your policy and demonstrat-
ing in the crucial areas, will be good.
In this if you take a little more time,
& year or twa more, that will, I am
sure, prove as not ultimately wasted
and if in this manner you work your
programmes, it will be fruitful, it
will inspire more confidence in the
people and you will find that the
administrative machinery is less dis-
turbed and acts more smoothly.

The whole
system was
I am afraid

even Rs. 1

I am thankful to you
me so much time.

for giving
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SUBRAMANIAM: Mr.
Vice-Chairman, I am particularly
grateful to the various hon. Mem-
bers who have participated in this
debate and have thrown out very
many construttive suggestions. 1
will be failing in my duty it I do
not make particular mention of the
last speech made by Prof. Gadgil. If
there had been a few more speeches
like this, I am sure I would have
been benefited personally much more
than a number of speeches which
have been made here, not for the
purpose of pin-pointing the food
problem or the agriculiural produc-
tion programmes but for the purpose
of making political points here parti-
cularly on the eve of the elections.
Sir, since we began this debate there
has been some good mnews to the
effect that the Rain Gods have not
been so cruel after all. We were all
apprehensive that apart from the
kharif production being affected in a
great way, the prospect of the rabi
crop also would continue to be
bleak, Fortunately, there was a
break in the dry spell and that has
given us adequate Tains in many
parts of the drought-affected States
also. Maharashtra had a good spell.
Madhya Pradesh had a good spell.
Eastern U.P. had a good soaking.
Bihar also had widespread rains.
Just now there is another depression
which is moving northwards, and
while it may cross the coast between
Andhra and Orissa, and perhaps
may cause some havoc also, on the
whole it would have its beneficial
effect also in this that not only the
already well served areas of the
southern States, but also the Orissa
coastal area will have very good
showers, and interior Orissa is also
likely to have some more showers,
and eastern Madhya Pradesh will
probably be covered, and more than
anything else there might be another
spell of rain in Bihar, particularly
southern Bihar, Therefore, Sir, on
the whole the picture is not as
bleak ag it looked. But still the
problem remains, because all this
rain would only benefit the rabi crop
programme and, therefore, if the

SHRI C.
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winter rains prove to be normal in
the coming months, in December,
January and February, then we may
get the normal, and even more than
the normal praduce, according to me,
in the months of April and May. But
the 1ntervening period will continue
to be difficult, and therefore it is the
tackling of the problem during this
period of four to five months of
intense scarcity that is going {o be a
challenge before us, and this also
happens to be the pre-election period
when perhaps there will be tempta-
tions to take politica] advantage of
the si uation and they might think
that creating difficulties for the
Government would be the best elec-
tion tactics. But I want to warn the
political pardes that 1t would be at
the cost of millions ot people, and
that 1s why I am anxious—I am glad
Professor Gadgil mentioned this
pomnt—that particularly the people’s
representatives  and  the  political
parties, who profess to function for
the benefit of the peoplz, should
understand the full implications of
the situation existing in the country
today.

Sir, in that connection, since the
debate began, there has been a mcet-
ing of the Chief Ministers also, to
which a reference was made by Pro-
fessor Gadgil, and 1 want to place
beforo this House a gist of what took
place there. There has been quite
a frank discussion and a reals.ic
apnraisal of the situation in the
country, and if there has bee1i a
wettes response during this meeting,
I mav tell Professor Gadgil that it
1s mainly becausa of the realisation
of the situation which is developing
within the country, and as responsi-
ble persons, naturally the Chief
Miaisters will have to be concerned
with that situation, and that is why
the shock of this situation has
brought about a certain sense of
realism into us. To the extent it
goes, it is good. But still, while at
the conference table, there could be
a sense of realism, it has to be car-
ried through, and the implementa
tion of the various programmes a'so

1304 RS—1.
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will have to be in a realistic mane
ner, and that is where we have to
take note of this tact, how best to
evolve a system 1  which theie
would be an equitable transfer of
foodgrains from one State to another,
So much so that the availability
In  the drought-affected areas
Improved and, naturally, in g situation
of this sort, a situation created by
two successive droughts, the entire
nheeds of the drought-affected States
cannot possibly be met by transfer of
foodgramns from the surplus States 10
the deficit States. There has got to
be a certain import programme also
to supplement the internal availability
and this import programme, as the
House 1s aware, is still 4 little bit un-
certain. and pariicularly this makes
things difficuit to plan in a proper
way. If we come to know that there
Iy no possibility of any import, then
of course we take measures on that
basis, but if that goes on on the basis
that it is likely to fructify this week
or next weck or the week after and it
goes on for months to come, then plan-
ning also becomes difficult because,
when there are expectations, naturally,
Particularly the deficit States would
expect, “When these expectations are
there, why should we not get g little
more of foodgrains®?” That is why it
has not been possible to give firm indi-
calions, and because firm indications
have not been given, naturally, every
State Govérnment thinks it should get
a little more than what has been told
that they would be able to get. That is
why what is important now, apart from
the National Food Budget which we
want to have as a regular long-term
policy, is that we should have some
sort of food budget and food policy for
these critical five to six months. I do

“agree that there is 5 certain amount of

ad-hocism involved in a situation of
this sort. When droughts after dro
ughts affect the country, naturally a
certain amount of ad-hocism creeps,
hecause these are all unexpected situ-
ations, because, this year, all along we
had been expecting that the condition
was likely to be normal. Therefore,
when the situation is upset, and a new
development of a more critical  year
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takes place, naturally the decisions
also could not be as long-based as one
would like them to be. But still this
will have to be faced and this will
have to be met, and this is the attempt
we are making today.

Then in that context it is neces-
sary—what was pointed out by the
Professor—a distributive system which
will ensure an equitable distribution
to the affected people is necessary,
particularly in the present context,
and if youw look into the States which
suffer most even when there is a little
bit of drought, you will find that,
wherever there has been no disciplins,
wherever there has been no control,
wherever there has been no distribu-
tive system, wherever there has bsen
no procurement system, it is those
States which suffer most, and then
they find themselves completely at sea
as to how to manage the situation.
That is why I find that from Bihar
this cry is coming, “Give us four lakh
tonnes per mensem.” And on what
basis? Because five million tonnes is
the shortfall there, therefore divida it
by twelve; it gives vou, four lakh
tonnes roughly per mensem. Now if
there were the normal conditions pre-
vailing, I would have managed this
quantity and now, unless, T have the
normal quantity available, I won’t be
able to manage the situation. But,
unfortunately, these quantities are not
available., Now it is not merely four
lakh tonnes to Bihar; my sister from
Gujarat said she should get one lakh
tonnes per mensem for Gujarat. And
U.P. friends were claiming that there
should be at least two of three lakh
tonnes supplied to U.P. Of course all
this is reasonable when you look at
the population involved and the scar-
city there, but we should also
realise wherefrom do we get these
quantities of foodgrains. That is why,
wherever there is no distributive
svstem, wherever there is no distribu-
tive machinery which can distribute
to everybody with confidence, “Yes,
this much everybody will be get-
ting”—as we have done in Kerala—
if such machinery is not available
then, naturally, you exaggerate your
needs and put forth a demand which
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looks almost fantastic for g Food Min-
ister who has to deal with not only
Bihar but has to deal with the whole
country with the foodgraing available
with him, Therefore this will have to
be understood, particularly by the re-
presentatives coming from those States.
that they have to adjust the machinery
accordingly, that they have to see that
the distribution machinery is buils
up at least, taking advantage of the
present situation.

I have already narrated before the
House the various steps we have taken,
The only thing that I would again like
to emphasise is that because of the
recent rains our rabi programme is
looking a little more optimistic, a little
more rosy. 'To that extient the con-
fidence of the people, the morale of the
people is also kept up. In any event
it solves immediately the problem of
fodder and it solves the problem ot
drinking water. All these things, to
some extent are solved and therefore
it has given us confidence, At the
same time it has relieved the situation
also to a great extent. But still if
you believe that because of these
things the enormity of the problem is
in any way lessened during the nexl
four to five months, you will be under
an illusion. Therefore, these factors
will have to be taken into considera-
tion. I hope and trust that this chal-
lenge during these four or five months
will be sgquarely met by our people,
by the representatives of the people,
by the administrations at the States
and at the Centre. All these people
will have to get involved in this thing.
Otherwise we may find that we are
not equal to the situation, That 1is
why T have been laying emphasis o
this matter.

DIWAN CHAMAN LALL: Buffer
stocks have to be there.
SHRI C. SUBRAMANIAM: I will

come to thaf. Therefore, as I said, I
have been emphasising particularly in
the present context, that unless our
administrative machinery is adeqguate
to meet this task, whatever other faci-
lities might be available, we may not
be able to utilise those facilities
to the maximum extent possible
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1 hope and trust that this will be kept
it ming tfor the purpose of seeing that
we get over this situation as best as
possible.

Naturally when we discuss the food
situation, particularly when the Fcod
Minister comes before the House re-
peatedly and says we are in a crisis,
we are likely to be critical, It is but
natural and therefore I am pot finding
fault with anybody for being critical
with regard to the ggricultural policy
which we have pursued during the
last fifteen years. Naturally the ques-
tion is put that there has been plan-
ning and three Plans have been com-
pleted, and in spite of that when the
Food Minister stands up every year
and says we are facing a very difficult
situation, then naturally the people are
impatient. People gre irritated. [ can
very well understand that. Still 1
would appeal to hon, Members and
say that because of the critical situa-
tion with which we are confronted,
particularly during the last two years,
we should not get our vision obscured
with regard to the various steps we
are having, whether we are taking the
proper steps, whether we are proceed-
wng in the right direction or not. That
is what I am afraid of, because we
szem to think that everything is
wrong, that everything is going in
the wrong direction, and therefore,
people seem to think that now we
should start completely a new and
perhaps sirike into new directions and
that way alone, perhaps we may be
able to get over this problem. I want
to say this that while it is true thut
we have been facing these difficullies,
our achievements are something about
which we need not be ashamed. I
shall put it only at that level. I imme-
diately do agree that it is not ade-
quate, particularly in the context of
what Mr. Govindan Nair mentioned.
I really think that he made a very
constructive speech. For a speech
coming from a Communist Member I
found it very constructive and for
once I was pleased to hear that speech.

THE  VICE-CHAIRMAN (SHRI1
AKBAR ALI KHAN): You should ap-
preciate Mr, Govindan Nair.
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SHRI C. SUBRAMANIAM: From the
usual negativism, when there is a fresh
breeze plowing Iirom that quarter. I
am parucularly pleased. He pointed
out a very relevant fact. You are
talking of self-sufficiency. In what
direction are you going to be seli-
suflicient? Are you going to be seli-
sufficient with respect to cereals and
then say you are self-sufficient in food?
I am in complete agreement with him
that even when we produce within this
country all the cereals it requires, to
the tune of 120 million tonnes by the
end of the Fourth Plan, though it may
be self-sufficiency in foodgrains, it will
not be food self-sufficiency. Food seli-
sufficiency brings in something more
than that. He pointed out with re-
gard to the consumption of vegetables,
with regard to the consumption of fish,
the consumption of meat and milk and
various other protective foods which
are necessary to make a balanced diet.
Therefore, while are really concern-
ed, and terribly concerned, with  the
present situation, our strategy will
have to take into account the fact that
we have to produce within our country
all these things which would go to
provide a balanced diet to our people.

In that connection we have also to
keep in mind that in a country of this
size if we look into the history of mon-
soons, we find that only once in five
years or six years do we get a good
year. All the other years may be
normal and some three of those years
are always a little below the normal.
And once in a way we get a difficult
situation and a very acute  drought
condition comes into the pictwe.
Therefore, the strategy should be such
that it takes note of the vagaries of the
weather also. I should not come
every time and state the weather has
played false and say there is no al-
ternative but to starve. That will not
be a strategy which the people will
accept.

There is the other factor also. We
blame the population increase. It has
increased and in any event you are
not going to stop this increase of popu-
lation in any significant degree within
ten years. All the methods of various
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kinds that you are going to adopt for
population control will perhaps bear
fruit only some ten years hence. Even
if you are very optimistic, it will be
another five years before they are
effective. Therefore, the mouths which
You have got to feed within the next
twenty years have already been born
or will be born very soon. Therefore,
you have to plan on the basis that you
have to feed a population of this size.
From that point of view I would lLike
the House to consider the stretegy
which we have adopted.

We have got 330 million acres or
a little more, under cultivation. With
this 330 million acres we are struggl-
ing to reach g level of production of
80 million tonnes and with our ambi-
tious programmes as they are called,
we hope to produce 120 million tonnes
before the end of the Fourth Plan.
Leaving alone the areas which are
rain-fed—there are areas which are
rain-fed and which produce cereals—
even the irrigated areas account for
some 80 million or 90 million acres.
And so we have our irrigation pro-
grammes and we should have our
minor and major irrigation schemes
and also schemes for energising wells.
All these things we have to extend, I
have no doubt, And they will be ex-
tended to the extent that we can c¢x-
tend them. Apart from that there is
this question: are we utilising the
natural resources which are available
10 us, by way of irrigation, by way of
cultivable lands, and so on? Are we
utilising to the maximum extent pos-
sible the things that we have? I res-
pectfully submit that taking into ac-
count the technology available in the
world, we are perhaps not utilising the
available resources to the best advan-
tage. We are still in the eighteenth or
seventeenth century methods of culti-
vation.

5 P.M.

Therefore as long as we continue to
adopt the same methods and we want
to improve production in a big way we
are not going to do it and that is why
the new strategy becomes absolutely
Important and the new strategy also
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should not be on the basis of a five per
cent increase or ten per cent increase
in productivity. Then that would
mean that we will have to utilise all
these 330 million acres for this very
purpose of producing the cereals and
other things which we are producing.
If we want to have more vegetables—
as was pointeq out we are taking
2'8 kgs. as against 70 and 80 kgs. in
other countries and in the matter of
meat also we are still struggling witn
a ynitary figure—unless our lands are
capable of being utilised to produce not
only the cereals but also the vegetables
that are required and also to sustain
the animals for the purpose of produc-
ing milk, for the purpose of meat and
other things, certainly we are not
going to solve the food problem even
though at some time we may solve the
foodgrains problem, the cereals pro-
blem, That is why our strategy has
got to be in such a way that our pro-
ductivity increases not by five per cent
or ten per cent but it doubles .itself
or it trebles itself. The land utilisa-
tion should be planned in such a
way that it will provide not only the
cereals required for human consump

tion but it will also provide the variou.
other things like fodder etc. and alsu
release areas for the purpose of vege-
table production for orchards and
even for forests. Somebody I think
in this debate mentioned that forests
have been cut down in order to have
more extensive areas for cutivation be-
cause that is the only way we knew
for the purpose of producing a little
more. We have cut down our forests
with disastrous results, Therefore
there will have to be more and more
forests. There was one foreign exper!
recently here; he is the Head of th:
Forest Division in the F.A.O. H:
said he was flying from Nepal to Delhi
and he said he was not
able to find all along UP. along
which he was flying any forest or
even y row of trees on *he hasig of
which one could say ihere has been
a good plantation of trees. He wa.
surprised at this because 've find in
other developed countries forests
even within cities; forests every-
where, roundabout the villages, And
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that is absolutely necessary t, sustain |
human beings in a healthy way, leave |
alone the other ideg that they alone
attract clouds and therefore you get
more raimns. Therefore 11 we have to
plan our land utilisation in a propet
way our strategy has got tg be such
that we get as much out of the exist-
ing land as possible. That is why
instead of the present miserable half
a {on or three quarters of a ton which
we get from even irrigated lands we
have to move to a position where we

{ 21 NOV. 1466 ]

will be able to get at least twy ton-
nes per irrigated acre. 1 wount call
a land irrigated land unless it i able
to produce at least two tonnes  per
year per acre. As g matter of iarct it
could even go up to 3 tonnes ov 4
tonnes but let us not be too  ambi-
tious about it. That alone would
produce enough for feeding the mil-

lions of people of our country and
would also release land  fcr other
purposes and this is what we are
attempting today and that can  be
done only by introducing new
varieties. And I am glad that there

was general acceptance of this pro-
gramme of introducing new varieties
but there also I would like to em-
phasise this aspect that whea you
take up any new programme it will
give rise to new problems. If you
want to do anything new  without
giving rise to new problems then you
cannot attempt anything new. That is
why 1 was rather pained when hon.

Members got up and said, ‘we  had
the Taichung Native I but it has
given rise to so many problems’. But

today if hon. Members will look at
the picture where they were used
and see how these new varieties have
behaved in the context of the drought
they will find that they have given
the highest produce; in spite of the
drought they  have produced two
times the normal production whereas
the traditional wvarieties have been
completely spoilt, but still il should
not be taken for granted that you can
go forward without any further pre-
paration whatsoever, 1 fully appre-
ciate the caution given by the Pro-
fessor that in these things you have

got to  be cautious, you thave ‘o
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assess which are the new  probiems
which are likely to arise and prepar:
to meet those problems. Then alone
it will become g success.

But one thing which is most heart-
en:ng to me 1s lhe response from the
farmers jn a situation of this sors.
Pcople were telling me, paiticularly
fore.gn experts, on the basis of the
experience they had gained in their
own countries, that it will take ot
least one generation to educate the
farmer fully and make him respon-
sive to new technology but, Sir, I
want to say this. Maybe because of
the shock of this drought, mayke alao
because of the prospect of facing hun-
ger and famine—these may have
shocked us and though sometimes the
shock may be paralysing but here it
has really aciivised them—our farm-
ers have got activised and I find that
in the last three to four vears the
response from the farmers to the new
technology and new praciices  has
been  something which is really
heartening. And this has caused sur-
prise to many of those expert; who
thought that it was going tu {ake a
generation or two before tihe large
mass of the farmers take to techno-
logy and new practices. Evepn today
take the case of Bihar; ‘ake the case
of Eastern U.P. where there has been
wide spread drought. In spite of this
drought, in spite of this misery, in
spite cof these difficulties, in spile ot
all privation and  starvalion they
have had to face they have been
most active to produce a little more
whatever might be the methods to be
used for that purpose. As he Prime
Minister wag saying, she found the
peasant, women and children carry-
ing pots of water to irrigate ihe exist-~
ing crops so that something could be
got out of it. Today I was told by
my Secretary that yesterday when
he was returning by plane from Bihar
he foung zverywhere because of the
rains the farmers were out ploughing
the land. This is a heartening pic-
ture. As T said their response not
only to the situation but also to the
new technology has been very heait-
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eninyg. Therefore what is important
is, this will have to be pushed {or-
ward and naturally that can be push-
ed forward provided we have all the
material inputs; required for the pur-
pose of this new technology. So if
1 am ga little bit partial to fertiliser
it is not because I am attached to
America. It is not American fertili-
ser alone that I wani. I went to the
U.S.S.R. and there all are mad zbout
fertiliser. They say that fertiliser
alone will deliver the goods. In China
also it is fertiliser alone on which
they are banking to solve their pro-
blem. If something has happened
which has given that posilion to
America to feed millions of reople
outside that country it is mainly
because of the application of  this
new technology in which fertiliser
has to play a very big role and that
is why I am anxious that we should
get this fertiliser. And there also we
find that the peasant is becoming fer-
tiliser-hungry; apart from the other
hunger, he is Tfaced with {fertiliser
hunger also and we are unable to
satisfy that hunger fully. What does

it show? It showg only that  they
are prepared to use these new
material inputs for the purpose of

increasing the production. When this
takes place naturally the plant has
to be protected from the new
diseases and pests and therefore plant
protection becomes important and in
this context our farmers have tp in-
vest for these things. He is to have
credit and our credit institutions, we
find, are not quite adeqguate to meet
the situation. Therefore on all
fronts we have got to take action and
see that we move forward. Therefore
we have tp hasten slowly even if
the caution is not there. We cannot
just rush through with these things.
All this will have to be planned in a
nroper way; particularly we have to
learn to face the new problems which
may arise when we take up new
programmes. Therefore what T want
to place before this House is, don’t
be decrying always; it will only give
room for the foreigners also to criti-
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cise us that we have completely
failed on the agricultural  iront.

Nothing of that sort. I want to say
this with a certain amount of confi-
dence and with a certain feeling of
realisym that we have laid solid
foundations for increasing production
i a dramatic way, in g  significant
way and in the coming years provid-
ed we are prepared to take fuil
advantage of it, while I do agree that
we are passing through very difficult
days, when at that time we say we
have succeeded perhaps at that time
it may be a little bit irritating to
some people.

But still we should not lose ou
perspective, Does the hon. Member
say that we should change the direc-
tion now, that the new strategy
should be given up and, if so, what
is the other strategy which we have
got to follow? We have got to keep
it in mind and we have got to be
critical about our failures. Because if
we are not critical about our failures,
we would become complacent. We
can never achieve success and, there~
forz, I welcome criticism, constructive
criticism, particularly with regard to
our failures. If all of you stand up
and pat my back and say, everything
is all right, certainly everything is
not all right. There is much more to
be done. We have just begun, That
is why I am able to say that much
more has got to be done.
We have to move a good deal more
before we reach a satisfactory posi-
tion. Therefore, this is how we are
trying to solve the problem and 1
can assure this House that this is the
correct strategy., This is the right
strategy. We arz moving in the right
direction. In between these natural
calamities have come and we have to
meet these natural calamities as best
as possible. It is in that I want the
co~-operation of all people, not merely
political Parties. It has got to be co-
operation from every quarter and I
am glad that that co-operation is com-
ing. As a people we always go to the
help of others and, therefore, when
within the country calamities do hap-
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pen, we also respond to them, There-
fore, I want to give this assurance,
particularly to the people of Bihar
and particularly to the people of
Eastern U.P., who are the most affect-
ed in this regard, that, as a nation,
we will come forward to meet the
situation and we will meet it success-
fully. In this I do not want any im-
pediments fo come in the way, because
this would mean planning of move-
ment, ag I have already stated, plan-
ning of storage, about which the Pro-
fessor spoke, ang storage not only at
the railhead, but also at strategic
pointg from where I can deploy it to
areas, where this scarcity is likely to
be not only in the coming months,
for distribution. If there should be
any disruption in this movement and
distribution, then naturally people
would be much ‘more affected. Thai is
why, whatever else we might do for
our own political purposes, for our
own election purposes, we should not,
under any circurmstances, interfere
with the food movement and distribu-
tion ang the food production pro-
grammes, because that would be the
greatest cisaster to our country. And
when that happens I do not think
there could be political parties or
there could be even any organised,
crvilised behaviour within the coun-
try. That is why in the present con-
text this becomes absolutely impor-~
tant and I am glad to find that there
was a fairly good response in this
House, It should not be confined to
response in this House. I hope it will
be extended to our activities outside
this House, particularly in the various
parts of the country.

While I am dealing with this pro-
blem, I do agree that we have got {o
plan not merely for production but
also for the distribution of the pro-
duction in a meaningful way. That
is why we appointed a committee, on
which the Professor also was a mem-
ber. Instead of locking at the pro-
blem from season to season or from
year tp year, we have to take a long-
term view. While we are increasing
production with all the effort, we
have got to face pericdicaily difficult
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situations for the next four or five
years. I am sure within the next
five years we will reach a gtage
where we might be fairly safe, even
though there ‘might be  difficulties.
Though there would be difficulties and
problems, we would be fairly safe
and we can see that there will be no
starvation death. If that be so, what
should be our strategy? Taking into
account the vagaries of the weather,
the vagaries of the monsoon and that
at least three years out of five years
would be below normal, our produc-
tion should be such that we are able
to build up a buffer stock. During
the normal and aBove-normal years
it would e enough to feed the people,
but during the lean years we would
get into difficulties. How to build up
this buffer stock is the main question
and that hag been our main weak-
ness. It is just like an army trying
to attack another strong army with-
out any reserves being left behind.
Unless we are able to build up that
reserve, I am afraid we will find
ourselves in a quandary, trying to
find out where foodgrains are avail-
able in various parts of the world.
Naturally when we go for help, peo-
ple surely do help, but at the same
time, if they think that it is in our
interests that we follow some of the
things which they say, we get into
conflict and we do not like those pres-
sures being applied. Particularly
when we are in difficulties, we resent
that naturally. What is important is
we should get out of this situation as
quickly as possible and that can hap-
pen only when our production pro-
gramme not only matches the demand
every year but also we reach a stage
where we are able to build up a pro-
per and sufficient bufler stock. In our
strategy we have also kept this in
mind and particularly procurement,
getting the foodgrains under our con-
trol. is important., That is why our
programme for 32 million acres to be
reached in the course of four or five
years. 1 am hoping. provided the
materials are available to us, that
these 32 million acres could be reache-d
even within three years Then, this

| would mean at least one tonnes of
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additional production in these 32 mil~
lion acres. Even if we get one-third of
a tonne from these areas, for which we
give priority with regard {0 seeds, with
regard to supply of fertilisers, supply
of pesticides and also provision of
water, it would mean ten million
tonnes. If it is half a tonne, it would
me2an 15 million tonnes, That should
be the order which we should be abl

to procure, ten 1o twelve million
tonnes every ysar to meet the public
distribution needs within the country
and also build up a buffer stock dur-
ing the mnormal and above-normal
years. Therefore, it is our intention
to link procurement with the new
sirategy, with the new programme.
So 'much so, with the supply of these
materials, we also get back from the
farmer, for the bencfit of the com-
munity, not gratis, but at a reasonable
and remunerative price, which would
be fixed for that purpose. This is
how I am looking at the picture.
I do agree that we should have a
long-term loock. We cannot afforg to
have the situation with which we are
presently faced and that requires not
only hard toil but co-ordinateg work,
discipline@ work and that is what I
am ecxpecting, that co-operation and
discipline from 'my colleagues here
and a'so from the people as a whole.
I can only give this assurance that
we will do everything possible with-
in our power as a Govermment to see
that this situation does not go out of
control and more than that, while we
get out of this situation, build up an
agricultural economy which will not
praovide opportunities like this, situa-
tions like this, in which we have lo
come forward before Parliament and
say: This year also we are in a very
difficult situation and mecre than thal,
go to various countries in the world
to find out whether foodgrains gare
available and on what terms it is
available, I do agree that this is a
very disgraceful state of affairs, but
the situation has got to be met and’
till we get out of this situation we
have to get foodgrains from which-
ever quarter it ig available in the

it RAJYA 3ABHA |

in the country 222¢&

world. This 1g the thing which 1

would place before hon. Members
There are many amendments io
this simple ‘'motion Some of the

amendments are stating the obviou,
We are already attempting something
suggestions which are matters fo:
acceptance and implementation. In
view of the fact that we are aware of
the situation and we are taking all
possible steps to meet the situation,
these amendments are not necessars
and some of them are likely to create
difficulties also. So, from that point
of view, while I am prepared to takc
many of the useful suggestions, which
have been made in the amendments,
I would like the hon. Members 1{o
withdraw their amendments as o
whole, on this assurance that we shall
proczed to take all positive steps to
meet the situation. Thank you verr
smuch

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): We have
heard the heartening speech of the
Food Minister, There are nine amend-
ments, but I do rot see anybody
present here. So, there is no ques-
tion of their withdrawal. I will have
to put the amendments to vote
Amendment of Mr, Rajnarain,

The question is:

1 “That at the end of the molion
the following be added, namely:—

‘and having considered the
same, this House is of opinton
that Government shoulg take the
following 'measures, namely:—

(1) areas devastated by
drought should be exempted
from the payment of land

revenue,

(2) recovery of irrigation tax,
loans advanced by co-operative
banks and procurement of seeds
should be stopped and payment
of this year’s instalment on
these accounts shoulg be waliv-
ed;

(3
arrange

should
fodder,

Government
for  seeds,
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manure and water gt cheap
rates;

(4) Government should take
the responsibility of providing
{food to the people, and one fair
price foodgrains shop should
be opened in each gaon sabha
area;

(5) the cut effected in ration
in the cities should be
restored, and prices ¢of food-
grains should be brought down;

(6) public kitchens should be
opened by Government to
provide food to those who have
no means of livelihood;

(7) test works should be
opened in the affected aleas
and the workers employed
there should be given adequate
wages for their liwvelihood;

(8) Government should give
assistance in the form of grants
to the infirm and helpless peo-
ple;

(9) recruitment should |be
'made for organising a food
army to increase agricultural
production; fresh land should
be brought under cultivation;
waste, water-logged, fallow and
barren lands should be allotted
to agricultural labour and poor
farmers without delay; and the
surpius land of big landlords,
who own more than twenty
acres of land, should be allotted
to such small agriculturists as
possess less than six acres of
land;

(10) Persian wheels, pump-
ing sets, tube wells, ete. should
be provided on a large scale
for irrigation purposes and at
least one tube well should be
provided for every three hun-
dred acres of land; and where il
ig not possible to provide iube
wells, Government should take
immediate steps to sink at least
one pucca well and provide at
least one Persian wheel for an
area of seven acres;

1304 RS.—6.

(11) improper consolidation
of land, in the various Siates
should be suspended;

(12) all land revenue due
from the farmers should be
written off;

(13) students from the scar-
city areas should be exempted
from the payment of school
fees;

(14) Government should re~
cover foodgrains from  the
heoarders and arrange to cell
coarse grains within the rate of
six annas per Kkilogram and
superior grains within the rate
of eight annas per kilogram;
and if Government expresses its
inability to do  so, political
parties should be free to arrange
to distribute Ioodgrains with
the hoarders at cheap rates
after leaving sufficient quanti-
tieg for their (hoarders’) own
consumption.” ”

The motion was negatived.

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): The question
is:

2. “That at the end of the motion
the following be added, namely:—

“and having considered the
same, this House is of opinion that
Government should take the
following measures in co-opera-
tion with the State Governments
and also give special attention to
Bihay and Uttar Pradesh where
famine conditions are prevailing
and starvation deaths are report-
ed to have taken place in large
numbers:—

(1) large scale test relief
works should be undertaken in
every gram panchayat area to
provide every able-bodieq man
employment till the coming
agricultural season;

(2) fair price grain-shops

should be opened so that people
are not asked to run a longer
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distance to purchase foodgrains
or are not forced to purchase
in black market;

(3) remission of land revenue

should be made in affected
areas;

(4) students should be ex-
empted from  paying  school

fees, and midday meal centres
should be opened in the schools
both for the students and other
children;

(5) fodder for cattle should
be provided wherever there is
scarcity of cattle fodder;

(8) kuchha wells or such
other provisions should be made
from now on to meet the Jiffi-
cult drinking water problem
that has already arisen in many
parts;

(7) widows and infirm persons
should be provided with gratui-
tous relief in kind;

(8) realisation of arrear dues
from the affected people should
be stoppedq for the present;

(9) all steps should be taken
to help in the growing of com-
ing crops by giving loans, seed
and pumping sets, etc;

(10) enquiries should be made
of every reported case of gtar-
vation death and responsibility
for such deaths should be fixed;
and

(11)  the administrative
machinery for handling such a
difficult food situation should
pe streamlined and the Govern-
ment of India should take spe-
cial responsibility in supervising
such operation.’ ”

The motion was negatived,
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THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): The question
1s:

3. “That at the end of the motion
the following be added namely:—

‘end  having considered the
same, this House is of opinion that
the folowing measures should be
immediately adopted:—

(1) trade in grains should be
monopolised by the State and
private trade therein be banned;

(2) all-party food committeeg
be formed from the village level
upwards with executive powers
to help the State in procure-
ment and distribution of food
grains;

(3) genuine land reforms
should be implemented by en-
suring distribution of land to
the tillers of the soil;

(4) the State should concen-
trate on small irrigation projects
to provide against drought and
failure of rains; and

(5) there should be a single
food zone throughout the coun-
try'! »

The motion was negatived,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): The question
is:

4. “That at the end of the motion
the following be added, namely:—

‘and having considered the
same, thig House is of opinion that
Govermnent should take the fol-
lowing measures, namely:—

(1) in areas where famine
conditiong are developing; where
due to floods, sowing was not
possible; and where seeds and
fertilisers were not available,
farmers should be exempted
from payment of land revenue
and togavi loans;

(2) farmers having less than
5 acres of land should be ex-
empteq from the payment of
land revenue and tagavi loans;
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(3) ploughing and sowing THE VICE-CHAIRMAN (SHRI
should be nationalised; AKBAR ALI KHAN): The question
(4) food zones should be 18
abolished;

(5) open food trade should be
permitted’.”

The motion was negatived,

THE  VICE-CHAIRMAN
AKBAR ALI KHAN):
is:

(SHRI
The question

5. “That at the end of the motion,
the following be added, namely:—

‘and having considereq the same,
this House is of opinion that
national efforts are needed for
meeting the extraordinary situa-
tion created by the terrible
drought conditions prevalent in
different parts of the country and
recommends that all-party com-
mittees should he formed at all
levels so that effective relief may
be provided without delay to the
scarcity areag and to the people
affected by scarcity, impartially
and without discrimination.’”

The motion wag negatived,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): The question
is:

6. “That at the end of the motion,
the following be added, namely: —

‘and having considereq the same,
this House is of opinion—

(1) that for distribution of
any funds that may be allotted
by Government for relief, a
Peoples’ Committee ghould be
formed in every district under
the chairmanship of a member
of the opposition party;

(2) that such committee only
shoulq distribute taccavi and
other Government money;

(3) that every type of eject-
ment should be stopped’.”

The motion wag negatived,

7. “That at the end of the motion.
the following be added, namely:—

‘and having considereq the same,
this House is of opinion that
Government should take the fol-
lowing measures immediately:—

(1) genuine land reforms
should be implemented so ag to
ensure that land belongs to the

cultivators;
(2) agricultural research
should be properly organised

and the co-operation of the
scientific workers secured’.”

The motion wag negatived,

THE VICE-CHAIRMAN
AKBAR ALI KHAN):
is:

\SHRI
The question

8. “That at the end of the motion,
the following be added, namely:—

‘and having considereg the same,
this House 1is of opinion that
Government should formulate a
new policy on the basis of the
following: —

(1) early and genuine imple-
mentation of the land reforms
in al] the States with the gbjec-
tive of giving land to the tillers
of the soil and complete elimi-
nation of all non-cultivating
interests in land except for
widows, minors, disabled persons
and armed sgervices personnel;

(2) preparation of authentic
and up-to-date land records by
carrying out revenue settlement
through democratic methods in
order to give complete security
of tenure to actual tillers and
liquidation of intermediary in-
terests of various types which
take away lion’s share of pro-
duce through various ways
lega] ang illegal;
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(3) setting up of all-party
land Committees at Anchal-
level, to ensure strict enforce-
ment of land reform laws;

(4) strict implementation of
ceilingg after necessary and suit-
able modifications of the exist-
ing landg keeping in view of the
primary object of distributing
land on the widest possible basis
to the landless and land hungry
peasants;

(8) promotion of vigorous
and living cooperative move-
ment amongst peasants for
which necessary amendmentg of
cooperative laws should be
made;

(6) democratic formulation of
specific agricultural schemes and
implementation of them through
popular cooperation on the
broadest possible extent;

(7) setting up of unified
authorities at the district as well
as block-levels for the general
supervision over the implemen-
tation of the agricultural sche-
mes and distribution of State
aids;

(8) introduction of State trad-
ing in food grains in which
State actually trades in food
grains without any intermediary
agencies instead of forcibly
acquiring from the peasants
their produce through compul-
sory levy or procurement at
artificially depresseq prices the
State entering the market for
purchasing food grains on a
large scale on the basis of
rationing conceived and well-
thought out price policy in which
remunerative prices ghall be
paid to the producerg and suit-
able prices charged from the
different classeg of consumerg in
accordance with their income
level;

(9) banks should be nationa-
ised in order to facilitate ex-
tensive credits for agriculture;
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(10) scaling down and in ap-
propriate cases total cancellation
of the rural indebtedness’.”

The motien wag negatived,

VICE-CHAIRMAN (SHRI

AKBAR ALI KHAN): The question

18:

9. “That at the eng of the motion,
the following be added, namely: —

‘and having considered the same,

this House is of opinion that Gov-
ernment should take the following
measures, namely:-—

(1) persons with an annual
income of more than Rupees
five thousand in cash or kind
should be removed from the
jurisdiction of rationing and fair
price shops and they should bhe
allowed to make purchases from
the open market;

(2) for every 1000 persons
with an income of Rupees five
thousand or less one ration shop
or fair price shop ghould W
opened;

(3) when there is famine,
either rationing should be in-
troduced in both the urban and
the rural areas or fair price
shops should cater to the needs
of both the areas;

(4) foodgrains should be sent
to these shops on an equitable

basis and these shops should
distribute them equally amon;
individuals;

(5) unemployed person:

should be provided with work,

and wages should not be less
than Rs. 2 per day;
(6) when there is famine,

children of the families with an
income of less than rupees two
hundred and fifty, should not
be charged any fees in schools
and their arrears of fees should
be written off;

(7) where there is famine
owing to drought or floods, land



237

Food situation [ 21 NOV. 1966 ] in the country 2238

revenue or other dues should
not be realised during the dura-
tion of famine and the percen-
tage of land revenue determin-
ed on the basis of damage caused
by drought or floods should be
written off and the land revenue
for uneconomic holdings should
be altogether written off;

(8) persons who are unable to
earn a living because of illness,
age or other valid reasons
should be fed free of charge
every day;

(9) for increasing production
according to plan, whatever
work is fit to be done by an
ordinary labourer, should be
got done by a relief labourer;
eg., digging of field channels,
levelling of fields, construction
of damg, preservation of fertility
of the upper surface of land,
ete.;

(10) in the absence of canals
or canal water, wells, tanks or
pits for storing rain water as
alternatives should be got con-
structed in every village by the
famine relief labourers with =a
\view to making available suffi-
cient water for farming;

(11) when there ig famine, the
poor in every village should
have the right to make an
enquiry regarding the hoarded
foodgrains in the village and,
on detection, to forfeit the
same, and after leaving the
foodgraing for the family of the
owner, should also have the
right to procure the rest on
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spot payment at the rate of eight
annas per seer, or after promis-
ing to make the payment within
a stipulated period, and to dis-
tribute the gsame among the
needy in consultation with the
people of the village:

(12) the quantity of foodgraing
for Bihar should be increased
from one lakh eighty thousand
tons to four lakh tons per month
as demanded by the Bihar Gov-
ernment and similarly food-
grain should be supplied to U.P.
and other needly States accord-
ing to their requirements;

(13) the amount of Rs. 20
crores allocated for relief work
in Bihar upto ‘April 1967 should
be increased according to its
requirement;

(14) the work of controlling
the famine conditions in Bihar
should be got done by the Cen-
tral Government through their
own officers;

(15) arrangements should be
made for drinking water for
men and cattle in the famine-
affected areas and arrangements
should also be made for fodder
for the cattle’”

The motion was negatived,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): The House
stands adjourned till 11 A, M. tomorrow.

The House then adjourned
at twenty-two minutes past
five of the clock till eleven of
the clock on Tuesday, the 22nd
November, 1964.



